
List of cases which were e-filed during the month of September 2021

Court District Case No. Advocate Advocate email id

1 CENTRAL ROHIT GOEL 9312298785 rohitgoel1975@gmail.com 07.09.2021 07.09.2021

CS COMM-3268/21 SUNIL JHA 9811285285 ---- 10.09.2021 09.09.2021

9999631644 20.09.2021 18.09.2021

OMP (I) COMM-64/21 9811101108 20.09.2021 18.09.2021

ADITI GUPTA 9999631644 22.09.2021 21.09.2021

ADITI GUPTA 9999631644 22.09.2021 21.09.2021

CS COMM-3539/21 ANIL BHARGAV 9211249216 23.09.2021 22.09.2021

CS COMM-3552/21 9811628929 24.09.2021 23.09.2021

S.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

SH. BHARAT 
PRASHAR, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01
(w.e.f  - 20.07.2021)

OMP (I) COMM-
1409/21

AARTI VIG VS. 
MUTHOOT FINCORP 
LTD.

CANARA BANK VS. 
GAGAN GUPTA

OMP (I) COMM-
1441/21

AXIS BANK VS. AWDESH 
KR. YADAV

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.c
om

UNION OF INDIA VS. 
NEW OM 
CONSTRUCTION

SANJAY KR. 
AGGARWAL

sanjayaggarwal345@yahoo.co
m

OMP (I) COMM-
1444/21

KOTAK MAHINDRA 
PRIME VS. OM SHEETLA 
EDUCATION SOCIETY

aditigupta_law@yahoo.co.in

OMP (I) COMM-
1445/21

KOTAK MAHINDRA 
PRIME VS. OM SHEETLA 
EDUCATION SOCIETY

aditigupta_law@yahoo.co.in

K.P. DIAMONDS VS. M/S. 
SIDDHI JEWELS

anilkumarbhargav@gmail.com

SPP FOODS PRODUCTS 
VS. SANWA BUSINESS

BHARAT 
ARORA

bharat_ryans@yahoo.co.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

1 CENTRAL

CS COMM-3597/21 9818030800 24.09.2021 23.09.2021

CS COMM-3598/21 9818030800 24.09.2021 23.09.2021

CS COMM-3599/21 9818030800 24.09.2021 23.09.2021

CS COMM-3600/21 9818030800 24.09.2021 23.09.2021

ADITI GUPTA 9999631644 24.09.2021 23.09.2021

CS COMM-3610/21 ICICI BANK VS. VIDUSHI VIKAS CHOPRA 9212036118 24.09.2021 23.09.2021

CS COMM-3626/21 9818030800 27.09.2021 25.09.2021

CS COMM-3627/21 9818030800 27.09.2021 25.09.2021

CS COMM-3797/21 9818030800 27.09.2021 25.09.2021

SH. BHARAT 
PRASHAR, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01
(w.e.f  - 20.07.2021)

ICICI BANK VS. ASAD 
KHAN

DEEPAK 
KAUSHIK

induslegalia@gmail.com

ICICI BANK VS. 
SANCHAYEE 
MAJUMDAR

DEEPAK 
KAUSHIK

induslegalia@gmail.com

ICICI BANK VS. NAHID 
HUSSAIN

DEEPAK 
KAUSHIK

induslegalia@gmail.com

ICICI BANK VS. AMIT KR. 
PRASAD

DEEPAK 
KAUSHIK

induslegalia@gmail.com

OMP (I) COMM-
1445/21

KOTAK MAHINDRA 
BANK VS. SATYAWAN 
DALAL

Aditigupta_law@yahoo.co.in

vikaschopraadvocate@gmail.c
om

ICICI BANK VS. 
AKANSHA SYNTHETICS

DEEPAK 
KAUSHIK

INduslegalia@gmail.com

ICICI BANK VS. DELHI 
KASHMIR FRUIT 
CENTRE

DEEPAK 
KAUSHIK

INduslegalia@gmail.com

ICICI BANK VS. NIRAJ 
KUMAR

DEEPAK 
KAUSHIK

INduslegalia@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

1 CENTRAL

CS COMM-3798/21 9818030800 27.09.2021 25.09.2021

CS COMM-3799/21 9818030800 27.09.2021 25.09.2021

CS COMM-3800/21 9818030800 27.09.2021 25.09.2021

2 CENTRAL 9811022227 10-09-2021 09-09-2021

9899113806 13-09-2021 10-09-2021

9891826827 14-09-2021 13-09-2021

9811539888 rakeshPatiyal1975@gmail.com 14-09-2021 13-09-2021

9953455007 sprana2013.sr@gmai.com 16-09-2021 15-09-2021

9810508115 -NA- 17-09-2021 16-09-2021

SH. BHARAT 
PRASHAR, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01
(w.e.f  - 20.07.2021)

ICICI BANK VS. UDAY 
BHAN

DEEPAK 
KAUSHIK

INduslegalia@gmail.com

ICICI BANK VS. A ONE 
INDIA TRAVELS

DEEPAK 
KAUSHIK

INduslegalia@gmail.com

ICICI BANK VS, MUKESH 
SHARMA

DEEPAK 
KAUSHIK

INduslegalia@gmail.com

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/3265/2021

OPTI PLAZA Vs PROPRI-
ETOR OF BON TON BON 
TON OPTEX

pankaj gupta(P), pankaj.gupta@sumutlaw.com

CS 
(COMM)/3302/2021

SHREE SIDH INTERNA-
TIONAL Vs ADA FASH-
ION

HARSHIT 
JAIN(P),

advharshitjain@gmail.com

CS 
(COMM)/3310/2021

SANJAY KUMAR JAIN Vs 
SURESH CHAND

ASHUTOSH 
GUP0TA(P),

ashutosh_402@hotmail.com

CS 
(COMM)/3318/2021

KASHMINI LAA Vs VIJAY 
KUMAR

RAKESH 
PATIYAL(P),

OMP (I) 
(COMM)/1437/2021

TATA CAPITAL Vs 
PRAVEEN KUMAR

SURYA 
PRAKASH 
RANA(P),

CS 
(COMM)/3393/2021

IDBI BANK LIMITED Vs 
INDERJEET JHA

SANJAY KU-
MAR SINGH(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9810104312 NA 21-09-2021 20-09-2021

9818030800 24-09-2021 23-09-2021

9818030800 24-09-2021 23-09-2021

ICICI BANK Vs RAJVIR 9818030800 24-09-2021 23-09-2021

9818030800 24-09-2021 23-09-2021

9818030800 24-09-2021 23-09-2021

9810080638 25-09-2021 24-09-2021

9818030800 25-09-2021 24-09-2021

9818030800 25-09-2021 24-09-2021

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/3472/2021

MUKESH GOEL Vs 
SOUTH DELHI MUNICI-
PAL CORPORATION

AVINASH KU-
MAR 
TRIVEDI(P),

CS 
(COMM)/3571/2021

ICICI BANK Vs NEERAJ 
SHUKLA

PRASHANT 
KUMAR(P),

induslegalia@gmail.com

CS 
(COMM)/3565/2021

ICICI BANK Vs ROHAN 
SINGH

DEEPAK 
KAUSHIK(P),

induslegalia@gmail.com

CS 
(COMM)/3570/2021

DEEPAK 
KAUSHIK(P),

induslegalia@gmail.com

CS 
(COMM)/3568/2021

ICICI BANK Vs RAJESH 
KUMAR

DEEPAK 
KAUSHIK(P),

induslegalia@gmail.com

CS 
(COMM)/3567/2021

ICICI BANK Vs RAMAN 
LAL

DEEPAK 
KAUSHIK(P),

induslegalia@gmail.com

CS 
(COMM)/3619/2021

SHRI ASHWANI TYAGI 
Vs SHRI RAHUL 
CHOUDHARY

VIKRAM 
DUA(P),

mailvikramdua@gmail.com

CS 
(COMM)/3621/2021

ICICI BANK Vs SACHIN 
KUMAR NAGAR

DEEPAK 
KAUSHIK(P),

induslegalia@gmail.com

CS 
(COMM)/3622/2021

ICICI BANK Vs PUSHKAR 
SINGH NEGI

DEEPAK 
KAUSHIK(P),

induslegalia@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9818030800 27-09-2021 25-09-2021

9818030800 29-09-2021 28-09-2021

9810210832 vijayprakash9682@gmail.com 29-09-2021 28-09-2021

3 CENTRAL 9811468816 shamimakhan65@gmail.com 16.09.2021 15.09.2021

9818030800 21.09.2021 20.09.2021

9812190624 delhilawyers76@yahoo.co.in 23.09.2021 21.09.2021

9953986474 aniladvocate1982@gmail.co, 23.09.2021 21.09.2021

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/3673/2021

ICICI BANK Vs DONO-
MATICS AUTOMATION 
PVT LTD

DEEPAK 
KAUSHIK(P),

induslegalia@gmail.com

CS 
(COMM)/3762/2021

ICICI BANK Vs PARDEEP 
KUMAR

DEEPAK 
KAUSHIK(P),

induslegalia@gmail.com

CS 
(COMM)/3763/2021

HPL ELECTRIC AND 
POWER LIMITED Vs UN-
EECOPS TECHNOLOGIES 
LIMITED

VIJAY 
PRAKASH(P),

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

OMP(COMM)
62/2021

UNION OF INDIA V/S 
M/S NJR 
CONSTRUCTIONS PVT. 
LTD. 
& ANR.

SH. SHAMIM A. 
KHAN

CS(COMM) 
3491/2021

ICICI BANK LTD. V/S 
BABU RAM

SH. DEEPAK 
KAUSHIK

induslegalia@gmail.com

CS(COMM) 
3527/2021

STATE BANK OF INDIA 
V/S 
M/S INDOLAB PRIVATE 
LTD. & ANR.

SH. SUNIL 
SEHRAWAT

OMP(COMM) 
66/2021

BHRAM PAL V/S SBI 
CARDS & PAYMENT
SERVICES LTD.

SH. ANIL 
KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

9999631644 23.09.2021 21.09.2021

9818030800 24.09.2021 23.09.2021

9818030800 25.09.2021 24.09.2021

9818030800 25.09.2021 24.09.2021

9818030800 25.09.2021 24.09.2021

9818030800 27.09.2021 25.09.2021

9818030800 27.09.2021 25.09.2021

9818030800 27.09.2021 25.09.2021

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

OMP(I)(COMM)
1446/2021

KOTAK MAHINDRA 
BANK LTD. V/S 
JAGRITI CHAUDHARY

MS. ADITI 
GUPTA

ADITIGUPTA_LAW@YAHOO
.CO.IN

CS(COMM)  
3602/2021

ICICI BANK LTD. V/S 
MANISHA KUMARI 
MEENA

SH. DEEPAK 
KAUSHIK

induslegalia@gmail.com

CS(COMM)  
3612/2021

ICICI BANK LTD. V/S  
MOHD. ALI IMAM

SH. DEEPAK 
KAUSHIK

induslegalia@gmail.com

CS(COMM)  
3614/2021

ICICI BANK LTD. V/S  
ANIRUDH CHAUHAN

SH. DEEPAK 
KAUSHIK

induslegalia@gmail.com

CS(COMM)  
3615/2021

ICICI BANK LTD. V/S  
RAVI YADAV

SH. DEEPAK 
KAUSHIK

induslegalia@gmail.com

CS(COMM 
3704/2021

ICICI BANK LTD. V/S  
MICRO PLAST
INDIA & ANR.

SH. DEEPAK 
KAUSHIK

induslegalia@gmail.com

CS(COMM  
3705/2021

ICICI BANK LTD. V/S  
G.S. ENGINEERS & ORS.

SH. DEEPAK 
KAUSHIK

induslegalia@gmail.com

CS(COMM  
3706/2021

ICICI BANK LTD. V/S  
PRAGYA UNIYAL

SH. DEEPAK 
KAUSHIK

induslegalia@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

9818030800 27.09.2021 25.09.2021

SH. S.P. RANA 9953455007 sprana2013@gmail.com 28.09.2021 27.09.2021

9818030800 29.09.2021 28.09.2021

9818030800 29.09.2021 28.09.2021

9818030800 29.09.2021 28.09.2021

9818030800 29.09.2021 28.09.2021

9818030800 29.09.2021 28.09.2021

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM  
3707/2021

ICICI BANK LTD. V/S
JAGDISH PRASAD

SH. DEEPAK 
KAUSHIK

induslegalia@gmail.com

OMP(I)(COMM) 
1451/2021

TATA CAPITAL 
FINANCIAL 
SERVICES LTD. V/S 
ROSHAN LAL 
CHOUDHARY

CS(COMM)  
3785/2021

ICICI BANK LTD. V/S  
RAHUL RAJ 
VERMA

SH. DEEPAK 
KAUSHIK

induslegalia@gmail.com

CS(COMM)  
3786/2021

ICICI BANK LTD. V/S  
DEBABRATA 
BHATTACHARJEE

SH. DEEPAK 
KAUSHIK

induslegalia@gmail.com

CS(COMM)  
3787/2021

ICICI BANK LTD. V/S  
RAJESH KUMAR

SH. DEEPAK 
KAUSHIK

induslegalia@gmail.com

CS(COMM)  
3788/2021

ICICI BANK LTD. V/S  
DHARMENDRA 
SINGH

SH. DEEPAK 
KAUSHIK

induslegalia@gmail.com

CS(COMM)  
3789/2021

ICICI BANK LTD. V/S  
RAKESH KUMAR 
KHANDELWAL

SH. DEEPAK 
KAUSHIK

induslegalia@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

9810230498 29.09.2021 28.09.2021

4 CENTRAL 88060919345 01-09-2021 31.08.2021

9811169891 06-09-2021 05.09.2021

NEERAJ GUPTA 9811267045 08.09.2021 07.09.2021

9958692427 alimustafa884@gmail.com 13.09.2021 06.09.2021

9868546432 14.09.2021 13.09.2021

9868102274 20.09.2021

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
3790/2021

KUDAMM 
CORPORATION V/S 
CHEMPHARAM 
INDUSTRIES INDIA 
PVT. LTD.

SH. SAURABH 
SHARMA

saurabhsharma12@yahooo.co.i
n

Ms Nisha Saxena, 
District Judge, 
Commercial Court-04

CS 
(COMM)/3084/2021

M/S ALMA MEDICAL 
PRIVATE LIMITED Vs 
M/S SANJEEVANI 
WELLNESS AND Anrs

Deepak 
Kumar(P),

advosonakshimongaGmail.co
m

CS 
(COMM)/3196/2021

M/S MARICO LIMITED 
Vs ANSHUL 
KHARBANDA

SAURABH 
KUMAR(P),

pravinbahadur.adv&gmail.com

CS (COMM)-
3226/2021

M/S TRIVENI IMPEX 
PVT. LTD. VS. RADHA 
GUPTA

info @juslawoffices.com

CS 
(COMM)/3293/2021

KGF( KING OF GOOD 
FOOD  PIZZA POINT) Vs 
ORIGINAL KGF (KING OF 
GOOD FOOD)

MUSTAFA 
ALI(P),

CS (COMM)-
3321/2021

M/S CAPRI BATHAID 
PVT. LTD. VS. M/S 
SHANNON AND 
SHANNON

SH. NAVNEET 
SHARMA

navneetsharmaadvocateGmail.
com

CS (COMM)-
3468/2021

GURDEEP SINGH VS, 
KAKE D HATTI & ORS

PARVINDER 
CHAUHAN &  
NITIN JAIN 

parvinderchauhan.adv@gmail.
com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

26843455 23-09-2021 15-09-2021

9818030800 25-09-2021 22-09-2021

ICICI BANK Vs BRIJ LAL 9818030800 25-09-2021 22-09-2021

9818030800 25-09-2021 22-09-2021

9818030800 25-09-2021 22-09-2021

9818030800 27-09-2021 23-09-2021

981775030800 28.09.2021 29.09.2021

981775030800 28.09.2021 29.09.2021

981775030800 28.09.2021 29.09.2021

Ms Nisha Saxena, 
District Judge, 
Commercial Court-04

CS 
(COMM)/3535/2021

unitedmark@unitedipr.com

CS 
(COMM)/3670/2021

ICICI BANK Vs GOLDY 
TYAGI

PRASHANT 
KUMAR(P),

induslegalia@gamail.com

CS 
(COMM)/3669/2021

PRASHANT 
KUMAR(P),

induslegalia@gamail.com

CS 
(COMM)/3671/2021

ICICI BANK Vs 
MAHANTA PD

PRASHANT 
KUMAR(P),

induslegalia@gamail.com

CS 
(COMM)/3668/2021

ICICI BANK Vs BHAWNA 
MUDALIYAR

PRASHANT 
KUMAR(P),

induslegalia@gamail.com

CS 
(COMM)/3726/2021

ICICI BANK Vs 
CARRYSOFT LTD

DEEPAK 
KAUSHIK(P),

induslegalia@gmail.com

CS(COMM)-
3804/2021

ICICI BANK VS. M/S G 
AKERS

SH. DEEPAK 
KAUSHIK

induslegalia@gmail.com

CS(COMM)-
3803/2021

ICICI BANK VS. 
SHUBHAM PRATAP 
SINGH

SH. DEEPAK 
KAUSHIK

induslegalia@gmail.com

CS(COMM)-
3802/2021

ICICI BANK VS. S M K 
TRADING COMPANY

SH. DEEPAK 
KAUSHIK

induslegalia@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

9810236228 ngequity01@gmail.com 30-09-2021 21-09-2021

5 CENTRAL CS COMM – 3427/21 K G BANSAL 26843455 18.09.2021 18.09.2021

20.09.2021 20.09.2021

20.09.2021 20.09.2021

CS COMM – 3551/21 9818050800 24.09.2021 24.09.2021

CS COMM – 3550/21 9818050800 24.09.2021 24.09.2021

CS COMM – 3549/21 9818050800 24.09.2021 24.09.2021

CS COMM – 3548/21 9818050800 24.09.2021 24.09.2021

CS COMM – 3547/21 SHIV KUMAR 9599911797 24.09.2021 24.09.2021

Ms Nisha Saxena, 
District Judge, 
Commercial Court-04

CS(COMM)-
3841/2021

M/S NOIR FASHIONS 
PVT. LTD. VS. NISHIMA 
SURABH PATHAK

NARESH 
GUPTA

Sh. Ashwani Kr. 
Sarpal, District Judge, 
Commercial Court-05

LEVI STRAUSS V/S 
ASHOK KR

unitedmark@unitedipr.com

OMP (I) COMM – 
1443/21

AXIS BANK LTD V/S 
RAHUL MISHRA

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.c
om

OMP (I) COMM – 
1442/21

AXIS BANK LTD V/S 
SIYARAM SAHU

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.c
om

ICICI BANK LTD V/S 
VISHAL KAPOOR

DEEPAK 
KAUSHIK

Induslegalia@gmail .com

ICICI BANK LTD V/S 
ROYAL FISH SYNDICATE

DEEPAK 
KAUSHIK

Induslegalia@gmail .com

ICICI BANK LTD V/S 
NABEELA HYDER

DEEPAK 
KAUSHIK

Induslegalia@gmail .com

ICICI BANK LTD V/S 
REETTA SUSHEELA

DEEPAK 
KAUSHIK

Induslegalia@gmail .com

ABHISHEK JAIN V/S M/S 
IYIKATECH P LTD 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

CS COMM – 3666/21 9818050800 25.09.2021 25.09.2021

CS COMM – 3667/21 9818050800 25.09.2021 25.09.2021

CS COMM – 3672/21 9818050800 25.09.2021 25.09.2021

CS COMM – 3685/21 9818050800 27.09.2021 27.09.2021

CS COMM – 3684/21  9818050800 27.09.2021 27.09.2021

CS COMM – 3682/21 9818050800 27.09.2021 27.09.2021

CS COMM – 3676/21 9818050800 27.09.2021 27.09.2021

CS COMM – 3674/21 9818050800 27.09.2021 27.09.2021

CS COMM – 3745/21 VOBHOR GARG 9810009637 28.09.2021 28.09.2021

Sh. Ashwani Kr. 
Sarpal, District Judge, 
Commercial Court-05

ICICI BANK LTD V/S 
KUSH KUMAR PAREEK

DEEPAK 
KAUSHIK

Induslegalia@gmail .com

ICICI BANK LTD V/S A H  
FABRICS

DEEPAK 
KAUSHIK

Induslegalia@gmail .com

ICICI BANK LTD V/S 
DEVANSHI FRUIT

DEEPAK 
KAUSHIK

Induslegalia@gmail .com

ICICI BANK LTD V/S ATS 
SECURITY & HOUSE 
KEEPING

DEEPAK 
KAUSHIK

Induslegalia@gmail .com

ICICI BANK LTD V/S R S 
ENTER PRISES

Induslegalia@gmail .com

ICICI BANK LTD V/S 
SANJAY SHARMA

DEEPAK 
KAUSHIK

Induslegalia@gmail .com

ICICI BANK LTD V/S 
GAJENDRA KR 

DEEPAK 
KAUSHIK

Induslegalia@gmail .com

ICICI BANK LTD V/S 
JAGJEET SINGH 

DEEPAK 
KAUSHIK

Induslegalia@gmail .com

SHASHI PRABHA V/S 
JAO PRAKASH ASS



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

CS COMM – 3746/21 9899677701 28.09.2021 28.09.2021

CS COMM – 3793/21 9818050800 29.09.2021 29.09.2021

CS COMM – 3795/21 9818050800 29.09.2021 29.09.2021

CS COMM – 3855/21 9818050800 01.10.2021 01.10.2021

CS COMM – 3852/21 9818050800 01.10.2021 01.10.2021

CS COMM – 3853/21 9818050800 01.10.2021 01.10.2021

CS COMM – 3847/21 9818050800 01.10.2021 01.10.2021

CS COMM – 3848/21 9818050800 01.10.2021 01.10.2021

CS COMM – 3850/21 9818050800 01.10.2021 01.10.2021

Sh. Ashwani Kr. 
Sarpal, District Judge, 
Commercial Court-05

GOKAL S SONS V/S OM S 
B FOODS P LTD

SANJAY 
BHATIA

ICICI BANK LTD V/S 
SATISH KUMAR

DEEPAK 
KAUSHIK

Induslegalia@gmail .com

ICICI BANK LTD V/S 
SANJEEB KUMAR 
MISHRA

DEEPAK 
KAUSHIK

Induslegalia@gmail .com

ICICI BANK LTD V/S 
PANKAJ KR JHA

DEEPAK 
KAUSHIK

Induslegalia@gmail .com

ICICI BANK LTD V/S M/S 
FLOW TECH

DEEPAK 
KAUSHIK

Induslegalia@gmail .com

ICICI BANK LTD V/S 
RITESH KR PANDEY

DEEPAK 
KAUSHIK

Induslegalia@gmail .com

ICICI BANK LTD V/S 
HIRA SINGH RAWAT

DEEPAK 
KAUSHIK

Induslegalia@gmail .com

ICICI BANK LTD V/S 
NIPUN GUPTA

DEEPAK 
KAUSHIK

Induslegalia@gmail .com

ICICI BANK LTD V/S 
PRAMOD KR PANDIT

DEEPAK 
KAUSHIK

Induslegalia@gmail .com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

CS COMM – 3851/21 9818050800 01.10.2021 01.10.2021

CS COMM – 3902/21 9818050800 04.10.2021 04.10.2021

8376049807 05.10.2021 05.10.2021

6 CENTRAL CS COM-3471/2021 9873489278 21-09-2021 17-09-2021

CS COM-3651/2021 9818030800 25-09-2021 23-09-2021

CS COM-3654/2021 9818030800 25-09-2021 23-09-2021

CS COM-3652/2021 9818030800 25-09-2021 23-09-2021

CS COM-3635/2021 9818030800 25-09-2021 23-09-2021

CS COM-3637/2021 9818030800 25-09-2021 23-09-2021

Sh. Ashwani Kr. 
Sarpal, District Judge, 
Commercial Court-05

ICICI BANK LTD V/S 
VIPUN SRIVASTAVA

DEEPAK 
KAUSHIK

Induslegalia@gmail .com

ICICI BANK LTD V/S 
RAKESH SINGH 

DEEPAK 
KAUSHIK

Induslegalia@gmail .com

OMP (I) COMM – 
1455/21

M/S ECL FIN LTD V/S 
KHANDEWAL PROJECTS

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

DEFMACRO VS UNITED 
TAX

SH. ANKUR 
SEHGAL ADV

ANKUR.SANSAD@KHAITAN
CO.COM

ICICI BANK VS SACHIN 
KUMAR

SH.DEEPAK 
KAUSHIK ADV

INDUSLEGALIA@GMAIL.CO
M

ICICI BANK VS RAJU 
ASSOCIATES

SH.DEEPAK 
KAUSHIK ADV

INDUSLEGALIA@GMAIL.CO
M

ICICI BANK VS RAM 
PHOOL

SH.DEEPAK 
KAUSHIK ADV

INDUSLEGALIA@GMAIL.CO
M

ICICI BANK VS DAL 
CHAND

SH.DEEPAK 
KAUSHIK ADV

INDUSLEGALIA@GMAIL.CO
M

ICICI BANK VS M/S 
AAROHI

SH.DEEPAK 
KAUSHIK ADV

INDUSLEGALIA@GMAIL.CO
M



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

CS-COM 3655/2021 9818030800 25-09-2021 23-09-2021

CS COM-3658/2021 9818030800 25-09-2021 23-09-2021

CS COM-3657/2021 9818030800 25-09-2021 23-09-2021

CS COM 3743/2021 9811628929 28-09-2021 27-09-2021

7 West 9811594109 p.k.sinha72@gmail.com 03-09-2021 02-09-2021

9811594109 p.k.sinha72@gmail.com 03-09-2021 02-09-2021

9650810426 06-09-2021 01-09-2021

9650810426 06-09-2021 01-09-2021

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

ICICI BANK VS M/S 
DHARUBHA 
RESTRORENT

SH.DEEPAK 
KAUSHIK ADV

INDUSLEGALIA@GMAIL.CO
M

ICICI BANK VS M/S 
GAURI NATH

SH.DEEPAK 
KAUSHIK ADV

INDUSLEGALIA@GMAIL.CO
M

ICICI BANK VS M/S 
SUDHIR KUMAR

SH.DEEPAK 
KAUSHIK ADV

INDUSLEGALIA@GMAIL.CO
M

SPS FOOD VS TOMAR 
PLASTICS

BHARAT 
ARORA

bharat_ryans@yahoo.co.in

Sh. Dinesh Bhatt , DJ 
(Commercial Court)-
01

OMP (I) 
(COMM)/171/2021

ORIX LEASING AND 
FINANCIAL SERVICES 
INDIA LTD Vs 
RAMAKANT SHARMA

PRAMOD 
KUMAR 
SINHA(P),

OMP (I) 
(COMM)/172/2021

ORIX LEASING AND 
FINANCIAL SERVICES 
INDIA LTD Vs VISHRAM 
SINGH

PRAMOD 
KUMAR 
SINHA(P),

OMP (I) 
(COMM)/182/2021

HDFC BANK LIMITED Vs 
SHIV SHAKTI BUILDERS

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.co
m

OMP (I) 
(COMM)/183/2021

HDFC BANK LIMITED Vs 
NARESH KUMAR

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

7 West

9650810426 06-09-2021 01-09-2021

9650810426 06-09-2021 01-09-2021

9868240861 06-09-2021 28-08-2021

9811594109 p.k.sinha72@gmail.com 06-09-2021 03-09-2021

9868240861 06-09-2021 03-09-2021

9868240861 06-09-2021 03-09-2021

CS (COMM)/380/2021 9588100261 lawvikas99@gmail.com 07-09-2021 25-08-2021

CS (COMM)/385/2021 9999114922 09-09-2021 08-09-2021

Sh. Dinesh Bhatt , DJ 
(Commercial Court)-
01

OMP (I) 
(COMM)/184/2021

HDFC BANK LIMITED Vs 
KAILASH SINGH

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.co
m

OMP (I) 
(COMM)/185/2021

HDFC BANK LIMITED Vs 
ANIL KUMAR

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.co
m

OMP 
(COMM)/24/2021

SMT RUBY DAS Vs HDFC 
BANK LTD

RAMADHAR 
THAKUR(P),

contactramadhar@gmail.com

OMP (I) 
(COMM)/179/2021

ORIX LEASING AND 
FINANCIAL SERVICES 
INDIA LTD Vs VIJAY 
YADAV

PRAMOD 
KUMAR 
SINHA(P),

OMP (I) 
(COMM)/180/2021

HDFC BANK LIMITED Vs 
MEENA KUMARI

MANISH 
SHANKAR 
VERMA(P),

contactramadhar@gmail.com

OMP (I) 
(COMM)/181/2021

HDFC BANK LIMITED Vs 
JAN VIKAS AVAM 
SHIKSHA SAMITI

MANISH 
SHANKAR 
VERMA(P),

contactramadhar@gmail.com

SH NAVEEN KUMAR 
GUPTA Vs SH DALBIR 
SINGH

VIKAS DEEP 
JAIN(P),

UNION BANK OF INDIA 
Vs RAJEEV GOEL

Samrender samrenderkradv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

7 West

9650810426 14-09-2021 09-09-2021

9650810426 14-09-2021 09-09-2021

9650810426 14-09-2021 09-09-2021

9650810426 14-09-2021 09-09-2021

CS (COMM)/402/2021 9899498684 arjunsk198818@gmail.com 16-09-2021 03-09-2021

9999114922 16-09-2021 07-09-2021

CS (COMM)/410/2021 9911083232 NIL 18-09-2021 13-09-2021

CS (COMM)/409/2021 880430090 pcadv19@yahoo.in 18-09-2021 16-09-2021

Sh. Dinesh Bhatt , DJ 
(Commercial Court)-
01

OMP (I) 
(COMM)/196/2021

HDFC BANK LIMITED Vs 
HARI OM GUPTA

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.co
m

OMP (I) 
(COMM)/193/2021

HDFC BANK LIMITED Vs 
JOGINDER TYAGI

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.co
m

OMP (I) 
(COMM)/194/2021

HDFC BANK LIMITED Vs 
PRADEEP KUMAR

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.co
m

OMP (I) 
(COMM)/195/2021

HDFC BANK LIMITED Vs 
NATIONAL PUBLIC 
SCHOOL

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.co
m

AMARJIT SINGH 
KHURANA-- Vs 
DEEPANSHU SHARDA

ARJUN SINGH 
KHURANA(P),

CS 
(COMM)/400/2021

UNION BANK OF INDIA 
Vs SAMEEP NAKRA

Samrender samrenderkradv@gmail.com

SAHIL MANCHANDA Vs 
KETAN PATEL

Sidhant Antil

DUHITA BAJAJ Vs 
NAVEEN KUMAR JAIN

Pankaj 
Chaudhary



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

7 West

9312982075 23-09-2021 17-09-2021

9313142242 25-09-2021 25-09-2021

8 9650810426 01.09.2021 01.09.2021

ABID AHMAD 9213142242 01.09.2021 01.09.2021

ABID AHMAD 9213142242 01.09.2021 01.09.2021

ABID AHMAD 9213142242 01.09.2021 01.09.2021

CS/COMM/ 370/2021 ANIL KUMAR - -- 02.09.2021 02.09.2021

Sh. Dinesh Bhatt , DJ 
(Commercial Court)-
01

OMP (I) 
(COMM)/204/2021

LKT ENGINEERING 
CONSULTANTS LTD Vs 
M/S PLANNING AND 
INFRASTRUCTURAL 
DEVELOPMENT 
CONSULTANTS PVT LTD

AJAY KUMAR 
PANDEY(P),

avsgjurists@gmail.com

OMP (I) 
(COMM)/205/2021

ORIX LEASING AND 
FINANCIAL SERVICES 
INDIA LTD Vs 
HRISHIKESH SINGH

ABID 
AHMAD(P),

abidahmadavocate@gmail.com

SH. GURDEEP 
SINGH, LD. DISTRICT 
JUDGE (COMM)-02, 
WEST,THC, DELHI

WEST 
DISTRICT

OMP(I)/COMM/167/2
021

HDFC BANK LTD VS 
SHIV SHAKTI BUILDER

MANISH 
VERMA

msvermachambers@gmail.co
m

OMP(I)/COMM/168/2
021

ORIX LEASING 
FINANCIAL SERVICE 
INDIA LTD VS MOHD 
NOUSHAD

abidahmadadvocate@gmail.co
m

OMP(I)/COMM/169/2
021

ORIX LEASING 
FINANCIAL SERVICE 
INDIA LTD VS KHAIM 
SINGH

abidahmadadvocate@gmail.co
m

OMP(I)/COMM/170/2
021

ORIX LEASING 
FINANCIAL SERVICE 
INDIA LTD VS KAPIL

abidahmadadvocate@gmail.co
m

M/S DECCON 360, 
AIRSEA LOGISTICS PVT 
LTD VS RAINBOW 
ENTERPRISES



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8

9650810426 03.09.2021 03.09.2021

9650810426 03.09.2021 03.09.2021

9650810426 03.09.2021 03.09.2021

9650810426 03.09.2021 03.09.2021

9650810426 04.09.2021 04.09.2021

CS/COMM/382/2021 UBI VS M/S VIJ CATERS 9999114221 08.09.2021 08.09.2021

CS/COMM/383/2021 9810021846 09.09.2021 09.09.2021

CS/COMM/384/2021 UBI VS M/S PUNIA 9810021846 09.09.2021 09.09.2021

9650810426 09.09.2021 09.09.2021

SH. GURDEEP 
SINGH, LD. DISTRICT 
JUDGE (COMM)-02, 
WEST,THC, DELHI

WEST 
DISTRICT

OMP(I)/COMM/174/2
021

HDFC BANK LTD VS 
SUMIT TIWARI

MANISH 
VERMA

msvermachambers@gmail.co
m

OMP(I)/COMM/175/2
021

HDFC BANK LTD VS MC 
TECH. ENGINEERING

MANISH 
VERMA

msvermachambers@gmail.co
m

OMP(I)/COMM/176/2
021

HDFC BANK LTD VS 
KAILASH

MANISH 
VERMA

msvermachambers@gmail.co
m

OMP(I)/COMM/177/2
021

HDFC BANK LTD VS 
PAWAN KUMAR

MANISH 
VERMA

msvermachambers@gmail.co
m

OMP(I)/COMM/178/2
021

HDFC BANK LTD VS 
RAJESH KUMAR

MANISH 
VERMA

msvermachambers@gmail.co
m

SAMARENDRA 
KR

samarendrakradv@yahoo.com

UBI VS M/S TEJAS 
FASHIONE

NAZIA 
PARVEEN

sagaranadsagar@live.com

NAZIA 
PARVEEN

sagaranadsagar@live.com

OMP(I)/COMM/190/2
021

HDFC BANK LTD VS 
HAZI BAXI MEMORIAL

MANISH 
VERMA

msvermachambers@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8

9650810426 09.09.2021 09.09.2021

9650810426 09.09.2021 09.09.2021

CS/COMM/389/2021 VIKAS CHABRA 9650506624 vikas.chhabra07@gmail.com 13.09.2021 13.09.2021

CS/COMM/392/2021 SUMIT ANAND 9596605482 - 14.09.2021 14.09.2021

ABID AHMAD 9213142242 16.09.2021 16.09.2021

9 ANIKET JAIN 9958211221 aniket91jain@gmail.com 01.09.2021 26.08.21

CS(COMM) 3067/2021 9811373999 02.09.2021 24.08.21

9568463008 02.09.2021 12.04.21

SH. GURDEEP 
SINGH, LD. DISTRICT 
JUDGE (COMM)-02, 
WEST,THC, DELHI

WEST 
DISTRICT

OMP(I)/COMM/191/2
021

HDFC BANK LTD VS 
NIKKY MODEL SR. SEC 
SCHOOL

MANISH 
VERMA

msvermachambers@gmail.co
m

OMP(I)/COMM/192/2
021

HDFC BANK LTD VS 
NEELKHANT

MANISH 
VERMA

msvermachambers@gmail.co
m

KANAHAN PLASTIC VS 
SENGAL BITUMAIN

BANK OF BARODA VS 
MRS KANCHAN 
KHANNA

OMP(I)/COMM/198/2
021

ORIX LEASING 
FINANCIAL SERVICE 
INDIA LTD VS ANKUR 
JAIN

abidahmadadvocate@gmail.co
m

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

OMP(COMM)2995/20
21

M/S SUPERB MINERALS 
INDIA PVT. LTD.

IDBI BANK LTD. VS  M/S 
SHRI BALAJI ATTA 
CHAKKI AND ORS.

VIJAY 
LAKSHMI JAIN

advvijaylakshmijain@gmail.co
m

CS(COMM) 
3068/2021

PUNJAB AND SIND 
BANK VS MANDEEP 
SINGH AND ORS.

DEEPAK 
VERMA

sgsjurist@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9

991730600 02.09.2021 12.04.21

991730600 02.09.2021 12.04.21

VARUN BEDI 8285672608 07.09.2021 24.08.21

CS(COMM) 3116/2021 9818336108 07.09.2021 27.08.21

CS(COMM) 3117/2021 9818558690 07.09.2021 27.08.21

CS(COMM) 3161/2021 9868750997 rkjajoria26@gmail.com 08.09.2021 03.09.21

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

CS(COMM) 
3069/2021

PUNJAB AND SIND 
BANK VS MANDEEP 
SINGH AND ORS.

DEEPAK 
VERMA

sgsjurist@gmail.com

CS(COMM) 
3070/2021

PUNJAB AND SIND 
BANK VS MANDEEP 
SINGH AND ORS.

DEEPAK 
VERMA

sgsjurist@gmail.com

OMP(I)(COMM) 
3114/2021

TATA CAPITAL 
FINANCIAL SERVICES 
LTD. VS JAI MATA DI 
EARTH MOVERS AND 
ORS.

advocatevarunbedi@gmail.co
m

M/S DAGA TRADING CO. 
PVT. LTD. VS M/S 
SHAPOORJI PALLONJI 
AND COMPANY PVT. 
LTD.

SANJAY 
KUMAR 
MISHRA

sanjayk.advocate@gmail.com

M/S FRESH FOOD 
INDUSTRIES VS SHREE 
GURUKOOL 
INDUSTRIES LTD.

SHAILEN 
BHATA

advocate.shailenbhatia89@gm
ail.com

UNION BANK OF INDIA 
VS M/S BALINE SERVICE

ROHTAS 
KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9

CS(COMM) 3162/2021 RAJESH RANA 9717673622 08.09.2021 02.09.21

CS(COMM) 3171/2021 ARVIND GUPTA 9811317311 09.09.2021 31.08.21

CS(COMM) 3194/2021 PAYAL KALHAN 9891584230 10.09.2021 07.09.21

9953689591 13.09.2021 06.09.21

9811217093 adv.amit85@gmail.com 13.09.2021 05.09.21

CS(COMM) 3201/2021 8510013908 uttamdas1@gmail.com 13.09.21 27.08.21

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

M/S INTERGLOBE 
TECHNOLOGY 
QUOTIENT PVT. LTD. VS 
TRAVELESQUE 
INTERNATIONAL AND 
ORS.

rajeshrana@aadhyalegal.com

M/S MULTISOFE 
INFOCOM PVT. LTD. VS 
M/S KASPAM 
HEALTHCARE AND LIFE 
SCIENCE PVT. LTD.

advocatearvindgupta@gmail.c
om

PUMA SE VS ASHOK 
KUMAR

sojha@rnaip.com

OMP(COMM)3199/20
21

M/S KCA 
INFRASTRUCTURE AND 
ORS. VS HDB FINANCIAL 
SERVICES LTD.

VATSAL 
KUMAR

vkumar@kandkassociates.in

OMP(COMM)3198/20
21

SANJAY KAKKAR VS M/S 
SBI CARDS AND 
SERVICES PVT. LTD.

DURGESH 
GUPTA

WELL TRANS LOGISTICS 
(INDIA) PVT. LTD.VS 
ANSHU OVERSEAS 
IMPEX PRIVATE 
LIMITED AND ORS.

UTTAM KUMAR 
DAS



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9

CS(COMM) 3251/2021 SHASHI P OJHA 9891584230 14.09.21 09.09.21

9953740810 16.09.21 07.09.21

ADITYA VERMA 8285333807 16.09.21 06.04.21

9717700753 17.09.2021 13.09.21

9717845387 20.09.21 18.09.21

CS(COMM) 3378/2021 9899641617 20.09.21 15.09.21

9999925860 20.09.21 09.09.21

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

ZINO DAVIDOFF SA VS 
EURO VALLEY

sojha@rnaip.com

CS(COMM) 
3284/2021

RAJIV PAUL VS M/S 
SATYA DEVELOPERS 
PVT LTD

HEMANT 
KUMAR

contact@chambershk.in

CS(COMM) 
3283/2021

M/S KASHYAPS AND 
OTHERS VS HERO 
FINCOPR LIMITED

email@adiadvocate.com

OMP(I)(COMM) 
3310/2021

SRI GANESHRAM 
AGENCIES VS M/S 
SUGAM VANIJYA 
HOLDINGS PVT. LTD.

YASH 
SRIVASTAVA

office@amaltaslaw.in

CS(COMM) 
3389/2021

COLLEGEDUNIA WEB 
PRIVATE LIMITED VS 
FIFTH GEAR VENTURES 
LIMITED AND ORS.

ARIJEET 
BANERJEE

info@hectohendeca.com

BANK OF INDIA VS DAYA 
RAM

JASPREET 
SINGH

jaspreet.law@gmail.com

OMP(I)(COMM) 
3369/2021

INDOSTAR CAPITAL 
FINANCE LTD. VS 
BALESTAR SINGH

DEEPANKUR 
SONDHI

deepankur@sondhipartners.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9

9999925860 20.09.21 09.09.21

9999925860 20.09.21 09.09.21

CS(COMM) 3453/2021 9711785812 sarvjeetadav08@yahoo.com 22.09.21 15.09.21

9212888057 22.09.21 07.09.21

9810840045 23.09.21 21.09.21

LALIT PANDEY 9717391663 24.09.21 06.08.21

9810578767 anju99686@gmail.com 25.09.21 21.09.21

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

OMP(I)(COMM) 
3371/2021

INDOSTAR CAPITAL 
FINANCE LTD. VS 
BALJINDER SINGH

DEEPANKUR 
SONDHI

deepankur@sondhipartners.co
m

OMP(I)(COMM) 
3365/2021

INDOSTAR CAPITAL 
FINANCE LTD. VS 
ANWAR KHAN

DEEPANKUR 
SONDHI

deepankur@sondhipartners.co
m

PUNJAB NATIONAL 
BANK VS MANJU 
BANSAL

SARVJEET 
YADAV

CS(COMM) 
3449/2021

CANARA BANK VS M/S 
VICKY CLOTHING 
STORE AND ORS.

CHITRA 
MALHOTRA

chitrasobti@gmail.com

CS(COMM) 3462/2021CANARA BANK VS JMB 
LABEL AND BUTTONS  
AND ORS.

SUBHASH 
KUMAR JHA

skjhaassociates@yahoo.com

OMP(I)(COMM) 
3484/2021

BANSAL CREDITS 
LIMITED VS MUNENDER 
KUMAR

lalitpandeyadv@gmail.com

CS(COMM) 
3498/2021

BRAHMOS AEROSPACE 
PRIVATE LIMITED VS 
JEEVANREKHA 
AYURVED CLINIC AND 
ORS.

ANJU 
AGRAWAL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9

9868365054 25.09.21 18.09.21

CS(COMM) 3574/2021 VIKAS SHARMA 9990008499 29.09.21 20.09.21

10 KARAN JAIN 9810367549 01.09.21 24.08.21

9999385389 01.09.21 02.06.21

9899972768 01.09.21 24.08.21

CS(COMM) 3097/2021 9999448797 04.09.2021 24.08.21

9891584230 04.09.2021 27.08.21

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

CS(COMM) 
3502/2021

INDIAN BANK VS M/S 
ABBI FANCY 
COLLECTION AND ORS.

BIPIN 
CHANDRA 
BARTHWAL

advocatedeepikaraghav@gmail
.com

DR. KARTAR SINGH VS 
DR. U.S. GAUTAM AND 
ORS.

vikassharmalawfirm@gmail.co
m

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

CS(COMM) 
2994/2021

CJ DARCL LOGISTICS 
LTD. VS JMD GLOBAL 
FORWARDERS INC 
PRIVATE LIMITED

advocatekj@gmail.com

CS(COMM) 2993/2021M/S MIRAZ FACILITY 
MANAGEMENT 
SERVICES PVT. LTD. VS 
CMS NORTHERN 
RAILWAYS AND ORS.

JITENDRA 
RAJPUT

advrajputjk@gmail.com

OMP(COMM) 
2996/2021

M/S NANDI INFRATECH 
PVT. LTD. VS M/S R.K. 
BARARIA  AND ORS.

SURESH 
CHAND 
SHARMA

eximiuslegal@gmail.com

RAVI SALUJA VS PRIDE 
PLAZA HOTEL 
AEROCITY AND ORS.

KUSHAGRA 
BANSAL

kushagrabansal@akassociates.
org.in

CS(COMM) 
3098/2021

ZINO DAVIDOFF SA VS 
EURO VALLEY

SHASHI 
PRATAP OJHA

shashi.1pr.attorney@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

10

CS(COMM) 3160/2021 9717728017 ngequity01@gmail.com 08.09.21 01.09.21

CS(COMM) 3170/2021 D.K. SINGH 9310591323 08.09.21 02.09.21

RAHAT BANSAL 9899057063 09.09.21 26.08.21

AKSHAY RINGE 9910664137 09.09.21 04.09.21

CS(COMM) 3195/2021 RAJIV BAKSHI 9582865606 10.09.21 31.08.21

8510013908 uttamdas1@gmail.com 13.09.21 25.08.21

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

VIRENDER SAHLOT VS 
ADITYA MANOHAR 
BHIDE AND ORS.

NARESH 
GUPTA

M/S SHIVANSH 
MANPOWER AND 
SECURITY VS M/S 
YUANTAI 
INTERNATIONAL 
SUPPLY CHAIN 
MANAGEMENT PVT. 
LTD.

dharamdrak.singh.co1582@gm
ail.com

OMP(COMM) 
3173/2021

M/S PRIME HEALTH 
CARE VS M/S ZIMMER 
INDIA PRIVATE LTD. 
AND ORS.

advrahatbansal@gmail.com

OMP(I)(COMM) 
3174/2021

M/S R.A. FABRICATORS 
PVT. LTD. VS M/S SPG 
FOOD AGRO PVT. LTD.

akshayringe@gmail.com

M/S JAYPEE VASANT 
CONTINENTAL VS M/S 
ORION AUTOMBILES 
PVT LTD

kksharmaandcompany@gmail.
com

CS(COMM) 
3202/2021

WELL TRANS LOGISTICS 
(INDIA) PVT. LTD.VS 
ANSHU OVERSEAS 
IMPEX PRIVATE 
LIMITED AND ORS.

UTTAM KUMAR 
DAS



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

10

CS(COMM) 3556/2021 9990193360 15.09.21 07.09.21

9873700067 16.09.21 07.09.21

CS(COMM) 3285/2021 9582393423 16.09.21 09.09.21

9811375896 17.09.21 05.09.21

8800652304 17.07.21 17.09.21

CS(COMM) 3353/2021 9811126091 18.09.21 13.09.21

CS(COMM) 3355/2021 KAJAL KUMARI 9650048797 kajal.kumari1004@gmail.com 18.09.21 06.09.21

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

PERFECTO 
CONSTRUCTIONS LLP VS 
THE PRESS TRUST OF 
INDIA LIMITED

SHAILESH 
SHARMA

shaileshsharma.adv@gmail.co
m

CS(COMM) 
3282/2021

BHUPENDER KUMAR 
ARORA VS TAURUS 
INTERNATIONAL PVT 
LTD

ABHILASH 
VASHISHT

advocateabhilash91@gmail.co
m

ECHANGE LEASING 
INDIA PVT LTD VS 
VISHAL RAWAT

TAHIR ASHRAF 
SIDDIQUI

tahir@ahirsiddiqui.com

CS(COMM) 
3309/2021

M/S V.M. ENGINEERING 
ASSOCIATES VS SR 
ASHOK AND 
ASSOCIATES PVT. LTD. 
AND ORS.

KUNDAL LAL 
GUPTA

advocatekundangupta@gmail.
com

OMP(I)(COMM) 
3339/2021

PROFESSIONAL 
MANAGEMENT VS 
MINISTRY OF DEFENCE

SUMIT KUMAR 
SHUKLA

advsumitshukla@gmail.com

NEPTUNE SYSTEMS 
PRIVATE LIMITED VS B 
E CONTRACTS PRIVATE 
LIMITED

ANKUR 
SINGHAL

ankursinghaladvocate@gmail.c
om

ASHISH GOYAL VS M/S 
ACTIVORTHO PVT LTD



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

10

9811026362 20.09.21 16.09.21

9999996019 gauravgaur137@gmail.com 20.09.21 15.09.21

NIKHIL PALI 9811676973 20.09.21 15.09.21

9999925860 20.09.21 09.09.21

9999925860 20.09.21 09.09.21

9999925860 20.09.21 09.09.21

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

OMP(COMM)  
3380/2021

INDIA RAILWAYS 
CATERING AND 
TOURISM 
CORPORATION LTD. VS 
M/S DEEPAK AND CO.

HARSHIT 
AGARWAL

agarwalclc@gmail.com

CS(COMM) 
3382/2021

GAUR ENTERPRISES VS 
JS HOSPITALITY 
SERVICES PVT. LTD. 
AND ORS.

KARTIKEY 
YADAV

OMP(COMM)  
3379/2021

UNIFIED CREDIT 
SOLUTIONS PRIVATE 
LIMITED VS M/S ANAND 
RATHI SHARE AND 
STOCK BROKERS LTD.

pallilawfirm@gmail.com

OMP(I)(COMM) 
3363/2021

INDOSTAR CAPITAL 
FINANCE LTD. VS 
BHUPINDRA SINGH 
GHARWAR

DEEPANKUR 
SODHI

deepankur@sondhipartners.co
m

OMP(I)(COMM) 
3370/2021

INDOSTAR CAPITAL 
FINANCE LTD. VS 
BHUPINDRA SINGH 
GHARWAR

DEEPANKUR 
SODHI

deepankur@sondhipartners.co
m

OMP(I)(COMM) 
3373/2021

INDOSTAR CAPITAL 
FINANCE LTD. VS 
RAJESH SINGH

DEEPANKUR 
SODHI

deepankur@sondhipartners.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

10

9999925860 20.09.21 09.09.21

9999925860 20.09.21 09.09.21

9999925860 20.09.21 09.09.21

9999925860 20.09.21 09.09.21

CS(COMM) 3377/2021 9810578767 anju99686@gmail.com 20.09.21 15.09.21

S.K. GANDHI 9810122555 24.09.21 17.09.21

ARVIND GUPTA 9811317311 24.09.21 16.09.21

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

OMP(I)(COMM) 
3364/2021

INDOSTAR CAPITAL 
FINANCE LTD. VS AFZAL 
KHAN

DEEPANKUR 
SODHI

deepankur@sondhipartners.co
m

OMP(I)(COMM) 
3366/2021

INDOSTAR CAPITAL 
FINANCE LTD. VS 
RAJENDRA SINGH 
SOLANKI

DEEPANKUR 
SODHI

deepankur@sondhipartners.co
m

OMP(I)(COMM) 
3367/2021

INDOSTAR CAPITAL 
FINANCE LTD. VS 
PRATIKSHA BAI

DEEPANKUR 
SODHI

deepankur@sondhipartners.co
m

OMP(I)(COMM) 
3368/2021

INDOSTAR CAPITAL 
FINANCE LTD. VS 
ASHOK YADAV

DEEPANKUR 
SODHI

deepankur@sondhipartners.co
m

BRAHMOS AEROSPACE 
PRIVATE LIMITED VS 
JEEVANREKHA 
AYURVED CLINIC AND 
ORS.

ANJU 
AGRAWAL

CS(COMM) 
3482/2021

THE BRITISH MOTOR 
CAR CO. (1934) PVT. LTD. 
VS HINDUSTAN 
COMMERCIAL BANK 
LTD. AND ORS.

listing@lexindis.com

CS(COMM) 
3483/2021

STATE BANK OF INDIA 
VS AMOL SINGH AND 
ORS.

advocatearvindgupta@gmail.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

10

CS(COMM) 3481/2021 9711887994 24.09.21 16.09.21

RISHI CHAWLA 9871457890 25.09.21 18.09.21

RISHI CHAWLA 9871457890 25.09.21 18.09.21

CS(COMM) 3501/2021 RISHI CHAWLA 9871457890 25.09.21 19.09.21

CS(COMM) 3525/2021 R.K. SINHA 9811255673 27.09.21 21.09.21

CS(COMM) 3524/2021 9548888420 27.09.21 22.09.21

CS(COMM) 3552/2021 MAYANK GOEL 9810329623 mayankgoel2@yahoo.com 28.09.2021 22.09.21

CS(COMM) 9810481016 28.09.2021 23.09.21

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

M/S MOHAN RAM 
TRADING PVT. LTD. VS 
M/S GURU KRIPA STORE

KAMAL 
JERATH

kamal_jerath@yahoo.com

CS(COMM) 
3499/2021

CANARA BANK VS AMI 
LAL AND ORS.

chawlaassociates1977@gmail.c
om

CS(COMM) 
3500/2021

CANARA BANK VS 
PRAVEEN KUMAR

chawlaassociates1977@gmail.c
om

CANARA BANK VS 
AKRAM KHAN AND ORS.

chawlaassociates1977@gmail.c
om

STATE BANK OF INDIA 
VS K.N.MANJUNATH

advocatesinha@rediffmail.com

THE SUPREME 
INDUSTRIES LIMITED 
VS M/S SUPREME A-1

SHRIHAR 
TRIPATHI

legal@boostip.in

M/S DESIGN A VS V.K. 
JAIN

M/S SHRIRAM PISTONS 
AND RINGS LIMITED VS 
ASHOK KUMAR

PRAMOD 
KUMAR SINGH

mail@thelegist.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11 9811373999 02.09.2021 24.08.21

CS(COMM) 3100/2021 9716572225 03.09.2021 03.09.21

9971992988 04.09.2021 03.09.21

CS(COMM) 3102/2021 9810312623 daljindersingh57@gmail.com 06.09.2021 31.08.21

I.S. CHAUHAN 9811008367 ischauhanadv01@gmail.com 07.09.2021 25.08.21

CS(COMM) 3158/2021 9212578800 gurmeet1singh@gmail.com 08.09.2021 01.09.21

CS(COMM) 3159/2021 AMIT BAJAJ 9213187809 08.09.2021 01.09.21

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

CS(COMM) 
3066/2021

IDBI BANK LTD. VS M/S 
R.K. INDUSTRIES AND 
ORS.

VIJAY 
LAKSHMI JAIN

advvijaylakshmijain@gmail.co
m

CMI LTD. VS BANK OF 
MAHARASHTRA  AND 
ORS.

ANJANEYA 
MISHRA

advsimranjyotsingh@gmail.co
m

OMP(I)(COMM) 
3103/2021

M/S ABL ENGINEERING 
COMPANY VS IRCON 
INTERNATIONAL LTD. 
AND ORS.

ABHINAV 
TATHAGAT

adv.abhinavtathagat@gmail.co
m

PAWAN KUMAR GARG 
VS ACHLA JAIN AND 
ORS.

DALJINDER 
SINGH

OMP(COMM) 
3115/2021

RAHUL DAGAR AND 
ORS. VS DEWAN 
HOUSING FINANCE 
CORPORATION LTD.

MANISH KUMAR VERMA 
VS NAKUL SINGH AND 
ORS.

GURMEET 
SINGH

HT MEDIA LTD. VS 
ADGEAR MEDIA PVT. 
LTD.

advocate.puneet@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

CS(COMM) 3168/2021 9213721335 08.09.2021 07.09.21

CS(COMM) 3172/2021 ARVIND GUPTA 9811317311 09.09.2021 31.08.21

8510013908 uttamdas1@gmail.com 13.09.2021 03.09.21

CS(COMM) 3252/2021 SHASHI P OJHA 9891584230 14.09.21 10.09.21

CS(COMM) 3257/2021 ANKUR GARG 9999613980 15.09.21 09.09.21

CS(COMM) 3277/2021 rkjajoria26@gmail.com 16.09.214 10.09.21

CS(COMM) 3352/2021 9818336108 18.09.21 09.09.21

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

SHRADDHA ENERGY 
AND INFRA PROJECTS 
PRIVATE LTD. VS UNION 
OF INDIA  AND ORS.

DEEPAK K. 
SINGH

adv.j.n.singh@gmail.com

MULTISOFT INFOCOM 
PVT. LTD. VS M/S 
TREVION IT SYSTEMS 
INDIA PVT. LTD.

advocatearvindgupta@gmail.c
om

CS(COMM) 
3200/2021

WELL TRANS LOGISTICS 
(INDIA) PVT. LTD.VS 
ASHOK ARORA PROP. 
A.K. ENTERPRISES

UTTAM KUMAR 
DAS

PUMA SE VS ASHOK 
KUMAR

sojha@rnaip.com

OM TELECOM 
LOGISTICS PRIVATE 
LTD. VS PICC PROPERTY 
AND CASUALTY 
COMPANY LIMITED

charutyagi.adv@gmail.com

UNION BANK OF INDIA 
VS M/S BALINE 
SERVICES

ROHTASH 
KUMAR 
JAJORIA

M/S DAGA TRADING CO 
PVT LTD VS M/S S T 
ELECTRICALS PRIVATE 
LIMITED

SANJAY 
KUMAR

sanjayk.advocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

CS(COMM) 3354/2021 9868520336 snpadv88@gmail.com 18.09.21 13.09.21

9891285888 18.09.21 16.09.21

CS(COMM) 3376/2021 ANKIT GUPTA 9953030485 20.09.21 12.08.21

9971777897 20.09.21 10.09.21

9999925860 20.09.21 09.09.21

CS(COMM) 3452/2021 9873906312 22.09.21 13.09.21

9212888057 22.09.21 29.08.21

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

YASHICA INC VS 
SUNSHINE HYDRAULICS 
INDIA PVT LTD

SURENDRA 
NATH

CS(COMM) 
3338/2021

BANK OF INDIA VS M/S 
RURAL PAYMENTS 
SOLUTION PVT LTD

SHAILESH 
KUMAR

advshaileshkumar@gmail.com

ILASAKAA STEELS 
LIMITED VS JYOTI 
STRIPS PRIVATE 
LIMITED

ankit.gupta@gravitaslegal.com

OMP(COMM) 
3381/2021

WEALTHSTREET 
ADVISORS PVT. LTD. VS 
TARACHAND AGARWAL

GURCHARAN 
SINGH

gcs.2930@gmail.com

OMP(I)(COMM) 
3372/2021

INDOSTAR CAPITAL 
FINANCE LTD. VS 
BALJINDER SINGH

DEEPANKUR 
SODHI

deepankur@sondhipartners.co
m

PUNJAB NATIONAL 
BANK VS KUMUDNI 
TOPPO

MUDITA 
SHARDA

office.gmlegal@gmail.com

CS(COMM) 
3450/2021

CANARA BANK 
ERSTWHILE SYNDICATE 
BANK VS SHANNO 
BEGUM AND ORS.

CHITRA 
MALHOTRA

chitrasobti@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

CS(COMM) 3451/2021 CHITRA SOBTI 9212888057 22.09.21 29.08.21

CS(COMM) 3477/2021 9810840045 23.09.21 22.09.21

9810840045 23.09.21 21.09.21

9810840045 23.09.21 21.09.21

CS(COMM) 3575/2021 9810009729 advocatevarun05@gmail.com 29.09.21 23.09.21

9899699242 29.09.21 28.09.21

12 SOUTH 8285002845 01-09-2021 01-09-2021

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

CANARA BANK 
ERSTWHILE SYNDICATE 
BANK VS KRISHAN 
KUMAR AND ORS.

chitrasobti@gmail.com

CANARA BANK VS M/S 
SKYWARDS FRAME 
WORK

SUBHASH 
KUMAR JHA

skjhaassociates@yahoo.com

CS(COMM) 3463/2021CANARA BANK VS M/S 
KESHAN ENTERPRISES

SUBHASH 
KUMAR JHA

skjhaassociates@yahoo.com

CS(COMM) 
3464/2021

CANARA BANK 
ERSTWHILE SYNDICATE 
BANK VS M/S C.K. JEANS

SUBHASH 
KUMAR JHA

skjhaassociates@yahoo.com

PREM KUMARI AND 
ORS. VS ASTITVA 
CAPITAL MKT. P. LTD 
AND ORS.

RAJESH 
SAMMATRA

OMP(I)(COMM) 
3595/2021

MAYA STEEL RETAIL 
INDIA LTD. VS BISHNU 
PADASHIL

PIYUSH 
SANGHI

sanghi.piyush@gmail.com

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1799/2021

YES BANK Vs SURAJ 
KUMAR BEHRA

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing12 SOUTH

9958726491 01-09-2021 01-09-2021

9958726491 01-09-2021 01-09-2021

9958726491 01-09-2021 01-09-2021

9958726491 01-09-2021 01-09-2021

9958726491 01-09-2021 01-09-2021

9958726491 01-09-2021 01-09-2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1800/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
CHANDRAKANT P 
TELANGE

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1801/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
FAITH TOURS AND 
TRAVELS

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1802/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
MINA SINGH

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1805/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SOUMYATANU GUPTA

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1798/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
PRAMOD RANGNATH 
JAMDHADE

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1803/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
KARTIKEY PIPE AND 
PRODUCTION 
STATIONERY AND 
HARDWARE  1196869

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

9958726491 01-09-2021 01-09-2021

8285002845 02-09-2021 02-09-2021

9958726491 02-09-2021 02-09-2021

9958726491 02-09-2021 02-09-2021

9958726491 02-09-2021 02-09-2021

9958726491 02-09-2021 02-09-2021

9958726491 02-09-2021 02-09-2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1804/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SHRUTI TRAVELS  
1173593

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1834/2021

YES BANK Vs JITENDER 
SINGH

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1835/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
TIBET TOURS AND 
TRAVELS  1166084

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1833/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
AMIT MECH

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1822/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
PREM TRAVELS  1131669

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1832/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
MARIYA EXIM PRIVATE 
LIMITED  1117237

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1831/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
TIBET TOURS AND 
TRAVELS  1146454

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com
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Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

9958726491 02-09-2021 02-09-2021

9958726491 02-09-2021 02-09-2021

8285002845 02-09-2021 02-09-2021

8285002845 02-09-2021 02-09-2021

8285002845 02-09-2021 02-09-2021

8285002845 02-09-2021 02-09-2021

8285002845 02-09-2021 02-09-2021

8285002845 02-09-2021 02-09-2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1830/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SEEMA CHANDRAKANT  
1151117

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1823/2021

VOLKSWAGEN FINANCE 
PRIVATE LIMITED Vs 
CHANDRASHEKAR 
PRAMILA

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1829/2021

YES BANK Vs MANOJ 
DHARA SINGH

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1824/2021

YES BANK Vs SURENDER 
PARSAD YADAV

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1828/2021

YES BANK Vs 
SAMARJEET HARDEEP 
SINGH

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1827/2021

YES BANK Vs CHARU 
GUGLANI

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1825/2021

YES BANK Vs KARAN 
GURVINDER KUMAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1826/2021

YES BANK Vs DEEPAK 
KRISHAN SINGH

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

CS (COMM)/290/2021 9212888057 02-09-2021 02-09-2021

9958726491 03-09-2021 03-09-2021

9958726491 03-09-2021 03-09-2021

9958726491 03-09-2021 03-09-2021

9958726491 03-09-2021 03-09-2021

CS (COMM)/291/2021 26843455 03-09-2021 03-09-2021

9958726491 03-09-2021 03-09-2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

PUNJAB AND SIND 
BANK Vs M/S CHHAVI 
ENTERPRISES

CHITRA 
SOBTI(P),

chitresobti@gmail.com

OMP (I) 
(COMM)/1853/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
HARI TOURS AND 
TRAVELS

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1847/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
TIBET TOURS AND 
TRAVELS  1166083

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1846/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SAMARTH TOURS AND 
TRAVELS  1161316

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1854/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SHRI BALAJI TOURS 
AND TRAVLES  1168119

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

L OREAL S A Vs ROHIT 
CHUCHRA

SHRAVAN 
KUMAR 
BANSAL(P),

unitedmark@unitedipr.com

OMP (I) 
(COMM)/1852/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SARITA BHOI  1171709

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

9958726491 03-09-2021 03-09-2021

9958726491 03-09-2021 03-09-2021

9958726491 03-09-2021 03-09-2021

9958726491 04-09-2021 04-09-2021

9958726491 04-09-2021 04-09-2021

9958726491 04-09-2021 04-09-2021

9958726491 04-09-2021 04-09-2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1851/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
OM TOURS AND 
TRAVLES

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1848/2021

TATA CAPITAL 
FINANCIAL SERVICES 
LTD Vs BRIJ 
CONSTRUCTION

VIKAS 
SHARMA(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1844/2021

TATA CAPITAL 
FINANCIAL SERVICES 
LTD Vs BRIJ 
CONSTRUCTION

VIKAS 
SHARMA(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1870/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
VEDIKA TRAVELS  
1171983

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1864/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
GEETA TRAVELS  1171172

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1869/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
VIGHNAHARTA TOURS 
AND TRAVELS  1136993

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1868/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
VINU RENT A CAR  
1149445

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

9958726491 04-09-2021 04-09-2021

9958726491 04-09-2021 04-09-2021

9958726491 04-09-2021 04-09-2021

9958726491 06-09-2021 06-09-2021

9958726491 06-09-2021 06-09-2021

9958726491 06-09-2021 06-09-2021

8285002845 06-09-2021 06-09-2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1865/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SHOURYA TOURS AND 
TRAVELS  1153464

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1867/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
PANDURANG MARUTI 
HULAVLE  1138765

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1866/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
CHANDRAKANT 
PARSHURAM TELANGE  
1190411

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1884/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ASHOK BHIKU 
BAHADARE

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1888/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
K K TRAVELS  1153369

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1885/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
K K TRAVELS  1153370

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1892/2021

YES BANK Vs 
INTERNATIONAL 
TOURIST COMPANY 3143

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

8285002845 06-09-2021 06-09-2021

8285002845 06-09-2021 06-09-2021

8285002845 06-09-2021 06-09-2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1893/2021

YES BANK Vs 
INTERNATIONAL 
TOURIST COMPANY
 3148YES BANK Vs 
INTERNATIONAL 
TOURIST COMPANY
 3148YES BANK Vs 
INTERNATIONAL 
TOURIST COMPANY
 3148YES BANK Vs 
INTERNATIONAL 
TOURIST COMPANY
 3148YES BANK Vs 
INTERNATIONAL 
TOURIST COMPANY
 3148

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1894/2021

YES BANK Vs 
INTERNATIONAL 
TOURIST COMPANY
 3128YES BANK Vs 
INTERNATIONAL 
TOURIST COMPANY
 3128YES BANK Vs 
INTERNATIONAL 
TOURIST COMPANY
 3128YES BANK Vs 
INTERNATIONAL 
TOURIST COMPANY
 3128YES BANK Vs 
INTERNATIONAL 
TOURIST COMPANY
 3128

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1886/2021

YES BANK Vs MOHAN 
SINGH 1060

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

8285002845 06-09-2021 06-09-2021

8285002845 06-09-2021 06-09-2021

8285002845 06-09-2021 06-09-2021

9958683230 naveenk101a@yahoo.com 06-09-2021 06-09-2021

9958683230 naveenk101a@yahoo.com 06-09-2021 06-09-2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1895/2021

YES BANK Vs MOHAN 
SINGH 1070

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1896/2021

YES BANK Vs PRADEEP 
KUMAR 9730

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1887/2021

YES BANK Vs GT 
EUROGROOVE PRIVATE 
LIMITED 2289

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1889/2021

HDFC BANK LTD Vs 
TRACK LOGISTICS

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1880/2021

HDFC BANK LTD Vs 
WORLDS WINDO NFRAS 
TRUC TURE AND
 LOGISTICS PRWATE 
LIMITXDHDFC BANK 
LTD Vs WORLDS WINDO 
NFRAS TRUC TURE AND
 LOGISTICS PRWATE 
LIMITXDHDFC BANK 
LTD Vs WORLDS WINDO 
NFRAS TRUC TURE AND
 LOGISTICS PRWATE 
LIMITXDHDFC BANK 
LTD Vs WORLDS WINDO 
NFRAS TRUC TURE AND
 LOGISTICS PRWATE 
LIMITXDHDFC BANK 
LTD Vs WORLDS WINDO 
NFRAS TRUC TURE AND
 LOGISTICS PRWATE 
LIMITXD

GOPAL 
KASHYAP(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

9958683230 naveenk101a@yahoo.com 06-09-2021 06-09-2021

9958683230 naveenk101a@yahoo.com 06-09-2021 06-09-2021

9958683230 naveenk101a@yahoo.com 06-09-2021 06-09-2021

9958683230 naveenk101a@yahoo.com 06-09-2021 06-09-2021

9958683230 naveenk101a@yahoo.com 06-09-2021 06-09-2021

9958683230 naveenk101a@yahoo.com 06-09-2021 06-09-2021

9958683230 naveenk101a@yahoo.com 06-09-2021 06-09-2021

9958683230 naveenk101a@yahoo.com 06-09-2021 06-09-2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1897/2021

HDFC BANK LTD Vs 
SANDEEP KUMAR 
DHIMAN

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1898/2021

HDFC BANK LTD Vs 
SANDEEP KUMAR 
DHIMAN

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1881/2021

HDFC BANK LTD Vs 
NARENDRA SINGH

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1882/2021

HDFC BANK LTD Vs 
TRACK LOGISTICS

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1899/2021

HDFC BANK LTD Vs 
TRACK LOGISTICS

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1890/2021

HDFC BANK LTD Vs 
TRACK LOGISTICS

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1891/2021

HDFC BANK LTD Vs 
TRACK LOGISTICS

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1883/2021

HDFC BANK LTD Vs 
TRACK LOGISTICS

GOPAL 
KASHYAP(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

CS (COMM)/298/2021 9212888057 07-09-2021 07-09-2021

9958726491 07-09-2021 07-09-2021

9958726491 07-09-2021 07-09-2021

9958683230 naveenk101a@yahoo.com 07-09-2021 07-09-2021

9958683230 naveenk101a@yahoo.com 07-09-2021 07-09-2021

CS (COMM)/297/2021 9810868162 07-09-2021 07-09-2021

8285002845 09-09-2021 09-09-2021

8285002845 09-09-2021 09-09-2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

PUNJAB NATIONAL  
BANK Vs SH KALI 
CHARAN

VIKRAM 
GOLA(P),

chitresobti@gmail.com

OMP (I) 
(COMM)/1916/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
CHAVAN RENT A CAR  
1126889

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1917/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
K K TRAVELS  1153416

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1919/2021

HDFC BANK LTD Vs 
TRACK LOGISTICS

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1920/2021

HDFC BANK LTD Vs 
TRACK LOGISTICS

GOPAL 
KASHYAP(P),

THREE ACES GLOBAL 
LOGISTICS PVT LTD Vs 
RED ORCHID SUPPLY 
PVT LTD

Uday Kumar(P), advudaykumar@gmail.com

OMP (I) 
(COMM)/1954/2021

YES BANK Vs PARVEEN 
KUMAR 7244

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1955/2021

YES BANK Vs HARISH 
MISHRI LAL 2814

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

9958726491 09-09-2021 09-09-2021

9958726491 09-09-2021 09-09-2021

9958726491 09-09-2021 09-09-2021

9958726491 09-09-2021 09-09-2021

9958726491 09-09-2021 09-09-2021

9958726491 09-09-2021 09-09-2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1957/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
GENDALAL NATTHUJI 
KAWARE

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1951/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
S M TOURS AND 
TRAVELS  1124637

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1950/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
F S TRAVELS  1156925

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1945/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
NABANITA SARKAR  
1121301

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1946/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
N KRISHNA MOORTHY 
TRAVELS  1153313

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1947/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
KRISHNA SARMA  
1147538

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

9958726491 09-09-2021 09-09-2021

9958726491 09-09-2021 09-09-2021

8285002845 09-09-2021 09-09-2021

9958683230 naveenk101a@yahoo.com 10-09-2021 10-09-2021

8285002845 10-09-2021 10-09-2021

8285002845 10-09-2021 10-09-2021

8285002845 10-09-2021 10-09-2021

9958683230 naveenk101a@yahoo.com 10-09-2021 10-09-2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1948/2021

M/S VOLKSWAGEN 
FINANCE PVT LTD Vs 
CHANSON MOTORS PVT 
LTD  20151073113

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1949/2021

M/S VOLKSWAGEN 
FINANCE PVT LTD Vs 
CHANSON MOTORS PVT 
LTD   20151073116

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1944/2021

YES BANK Vs HANIKET 
KANSAL 6847

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1973/2021

HDFC BANK LTD Vs 
SHYAM LAL

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1965/2021

YES BANK Vs HANIKET 
KANSAL 7535

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1971/2021

YES BANK Vs SUNIL 
KUMAR SHAH 5614

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1966/2021

AXIS BANK LTD Vs 
SUKHPREET  SINGH

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1969/2021

HDFC BANK LTD Vs RAM 
BACHAN

GOPAL 
KASHYAP(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

9958726491 10-09-2021 10-09-2021

9958726491 10-09-2021 10-09-2021

9958726491 10-09-2021 10-09-2021

9958683230 naveenk101a@yahoo.com 13-09-2021 13-09-2021

9958683230 naveenk101a@yahoo.com 13-09-2021 13-09-2021

9958683230 naveenk101a@yahoo.com 13-09-2021 13-09-2021

9958683230 naveenk101a@yahoo.com 13-09-2021 13-09-2021

9958683230 naveenk101a@yahoo.com 13-09-2021 13-09-2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1972/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
N KRISHNA MOORTHY 
TRAVELS  1153307

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1967/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
S A  CARS  1144741

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1970/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SHRUTI TRAVELS  
1185037

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1988/2021

HDFC BANK LTD Vs 
KAMLESH KUMAR 
SINGH

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1983/2021

HDFC BANK LTD Vs 
PRADEEP KUMAR

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1987/2021

HDFC BANK LTD Vs 
DINESH KUMAR

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1989/2021

HDFC BANK LTD Vs RAM 
 RUPE

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1984/2021

HDFC BANK LTD Vs 
HARISH CHANDRA

GOPAL 
KASHYAP(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

9958683230 naveenk101a@yahoo.com 13-09-2021 13-09-2021

9958683230 naveenk101a@yahoo.com 13-09-2021 13-09-2021

8285002845 13-09-2021 13-09-2021

9911016428 14-09-2021 14-09-2021

CS (COMM)/306/2021 9810640303 15-09-2021 15-09-2021

9958726491 15-09-2021 15-09-2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1982/2021

HDFC BANK LTD Vs 
RAHUL  BANSAL

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1985/2021

HDFC BANK LTD Vs 
BITTU  KHAN

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1986/2021

YES BANK Vs MANISH 
KUMAR CHAURASIA 
8256

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2000/2021

GRAND SLAM PVT LTD 
Vs MRS URVASHI 
ARORASOLE 
PROPRIETOR GANPATI 
ARCADE

Srisatya 
Mohanty(P),

srisatya.mohanty@karanjawal
a.in

NEXT RADIO LTD Vs 
MUKUL VASHISHT 
PROPIETOR R R 
SOLUTION

MADHUR 
DHINGRA(P),

Madhur@amsassociates.co.in

OMP (I) 
(COMM)/2002/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
K K TRAVELS  1153362

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

CS (COMM)/307/2021 9711728821 15-09-2021 15-09-2021

8285002845 16-09-2021 16-09-2021

8285002845 16-09-2021 16-09-2021

8285002845 16-09-2021 16-09-2021

8285002845 16-09-2021 16-09-2021

8285002845 16-09-2021 16-09-2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

PHOENIX FAMILY 
OFFICE ADVISERS PVT 
LTD Vs THROUGH ITS 
MANAGING DIRECTOR
 SH LALIT 
GOYALPHOENIX 
FAMILY OFFICE 
ADVISERS PVT LTD Vs 
THROUGH ITS 
MANAGING DIRECTOR
 SH LALIT GOYAL

Akshit Mago(P), mago.akshit@gmail.com

OMP (I) 
(COMM)/2007/2021

HDFC BANK LTD Vs 
MANOJ JI AND CO 
PRIVATE LIMITED
 4142HDFC BANK LTD Vs 
MANOJ JI AND CO 
PRIVATE LIMITED
 4142

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2008/2021

HDFC BANK LTD Vs 
MANOJ JI AND CO 
PRIVATE LIMITED 4216

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2003/2021

HDFC BANK LTD Vs 
MANOJ JI AND CO 
PRIVATE LIMITED 4231

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2009/2021

HDFC BANK LTD Vs 
MANOJ JI AND CO 
PRIVATE LIMITED 4228

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2004/2021

HDFC BANK LTD Vs 
MANOJ JI AND CO 
PRIVATE LIMITED 4223

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

8285002845 16-09-2021 16-09-2021

8285002845 16-09-2021 16-09-2021

CS (COMM)/308/2021 9711728821 adv.atulagarwal2@gmail.com 16-09-2021 16-09-2021

CS (COMM)/312/2021 CHETNA(P), 9818280772 17-09-2021 17-09-2021

CS (COMM)/313/2021 CHETNA(P), 9818280772 17-09-2021 17-09-2021

CS (COMM)/310/2021 CHETNA(P), 9818280772 17-09-2021 17-09-2021

CS (COMM)/311/2021 CHETNA(P), 9818280772 17-09-2021 17-09-2021

9871147124 sounkumar58@rediffmail.com 18-09-2021 18-09-2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/2005/2021

HDFC BANK LTD Vs 
MANOJ JI AND CO 
PRIVATE LIMITED 4222

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2006/2021

HDFC BANK LTD Vs 
MANOJ JI AND CO 
PRIVATE LIMITED 4214

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

SWATI KAPOOR Vs 
SWASTIK GRINDWELL 
PRIVATE LIMITED

ATUL 
AGARWAL(P),

ICICI BANK Vs JYOTI 
RANI

punitbhalla@gmail.com

ICICI BANK Vs SANDEEP 
DEDHA

punitbhalla@gmail.com

ICICI BANK Vs SANDEEP 
DEDHA

punitbhalla@gmail.com

ICICI BANK Vs NITIN 
THAKUR

punitbhalla@gmail.com

OMP (T) 
(COMM)/8/2021

TRANZLEASE HOLDING 
PVT LTD Vs M/S 
VOLKSWAGEN FINANCE 
PRIVATE LIMITED

Sonu kumar(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

9871147124 sounkumar58@rediffmail.com 18-09-2021 18-09-2021

9871147124 sounkumar58@rediffmail.com 18-09-2021 18-09-2021

9871147124 sounkumar58@rediffmail.com 18-09-2021 18-09-2021

9871147124 sounkumar58@rediffmail.com 18-09-2021 18-09-2021

9871147124 sounkumar58@rediffmail.com 18-09-2021 18-09-2021

9958683230 naveenk101a@yahoo.com 18-09-2021 18-09-2021

9958683230 naveenk101a@yahoo.com 18-09-2021 18-09-2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (T) 
(COMM)/4/2021

M/S TRANZLEASE 
HOLDING PVT LTD Vs 
M/S VOLKSWAGEN 
FINANCE PRIVATE 
LIMITED

Sonu kumar(P),

OMP (T) 
(COMM)/9/2021

TRANZLEASE HOLDING 
PVT LTD Vs 
VOLKSWAGEN FINANCE 
PRIVATE LIMITED

Sonu kumar(P),

OMP (T) 
(COMM)/5/2021

TRANZLEASE HOLDING 
PVT LTD Vs 
VOLKSWAGEN FINANCE 
PRIVATE LIMITED

Sonu kumar(P),

OMP (T) 
(COMM)/6/2021

TRANZLEASE HOLDING 
PVT LTD Vs 
VOLKSWAGEN FINANCE 
PRIVATE LIMITED

Sonu kumar(P),

OMP (T) 
(COMM)/7/2021

TRANZLEASE HOLDING 
PVT LTD Vs 
VOLKSWAGEN FINANCE 
PRIVATE LIMITED

Sonu kumar(P),

OMP (I) 
(COMM)/2020/2021

HDFC BANK LTD Vs 
MOHAMMAD  JAFAR

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/2019/2021

HDFC BANK LTD Vs U S 
SR  SEC SCHOOL

GOPAL 
KASHYAP(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

9958726491 20-09-2021 20-09-2021

9958683230 naveenk101a@yahoo.com 22-09-2021 22-09-2021

9958683230 naveenk101a@yahoo.com 22-09-2021 22-09-2021

EX/234/2021 9958683230 naveenk101a@yahoo.com 22-09-2021 22-09-2021

9958726491 22-09-2021 22-09-2021

9958726491 22-09-2021 22-09-2021

9958726491 22-09-2021 22-09-2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/2021/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
DEEPAK ARORA  1117861

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/2032/2021

HDFC BANK LTD Vs 
GREENLAND 
AUTOMOBILES PRIVATE 
LIMITED

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/2033/2021

HDFC BANK LTD Vs 
MUKESH  KHEMCHAND

GOPAL 
KASHYAP(P),

HDFC BANK LTD Vs 
PRATIBHA SEN

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/2034/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ASHISH MEHTA  1147217

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/2037/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
DALVIR GILL  1128163

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/2035/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
NAVEEN GHALYAN  
1135460

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

9958726491 22-09-2021 22-09-2021

9958726491 23-09-2021 23-09-2021

9958726491 23-09-2021 23-09-2021

9958726491 23-09-2021 23-09-2021

9958726491 24-09-2021 24-09-2021

9958726491 24-09-2021 24-09-2021

9958726491 24-09-2021 24-09-2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/2036/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
JAGDEEP SINGH 
KHANGAROT  1126594

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/2047/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ANKUSH KALA RAM  
1186234

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/2046/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SUGAR SINGH  1188531

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/2045/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ASHOK KUMAR  1162365

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/2061/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
RAJENDER SINGH  
1200425

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/2062/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SANKALP ONKAR  
1190131

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/2063/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
BALAWHEELS AND 
EVENTS PVT LTD  
1180935

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

9958726491 24-09-2021 24-09-2021

CS (COMM)/322/2021 9407223688 shubhamsaigal06@gmail.com 25-09-2021 25-09-2021

CS (COMM)/323/2021 9407223688 shubhamsaigal06@gmail.com 25-09-2021 25-09-2021

CS (COMM)/324/2021 9407223688 shubhamsaigal06@gmail.com 25-09-2021 25-09-2021

CS (COMM)/321/2021 9407223688 shubhamsaigal06@gmail.com 25-09-2021 25-09-2021

8285002845 30-09-2021 30-09-2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/2064/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
DINESH KUMAR  1137357

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

IFFCO MC CROP 
SCIENCE PRIVATE 
LIMITED Vs ANKIT 
AGRICULTURE STORE 
TR ABHISHEK RAWAT

Shubham 
Saigal(P),

IFFCO MC CROP 
SCIENCE PRIVATE 
LIMITED Vs IFFDC 
KRISHI BANEKI SEVA 
KENDRA TR MANASI 
DAS

Shubham 
Saigal(P),

IFFCO MC CROP 
SCIENCE PRIVATE 
LIMITED Vs 
JANARDHAN 
PESTICIDES FERTILIZER 
TR SURESH KUKATI

Shubham 
Saigal(P),

IFFCO MC CROP 
SCIENCE PRIVATE 
LIMITED Vs SRI 
NAGENDRA TRADERS 
COMPANY FERTILISER 
THR GABBULA

Shubham 
Saigal(P),

OMP (I) 
(COMM)/2075/2021

AXIS BANK LTD Vs 
SULAKHAN SINGH

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

8285002845 30-09-2021 30-09-2021

13 SOUTH 8285672608 01.09.2021 26.08.2021

8285002845 01.09.2021 31.08.2021

9811015339 katyalsachin2008@gmail.com 01.09.2021 17.04.2021

9811015339 katyalsachin2008@gmail.com 01.09.2021 17.04.2021

9811015339 katyalsachin2008@gmail.com 01.09.2021 19.04.2021

9811015339 katyalsachin2008@gmail.com 01.09.2021 17.04.2021

9811015339 katyalsachin2008@gmail.com 01.09.2021 19.04.2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/2076/2021

AXIS BANK LTD Vs 
HARPAL

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM)/1806/21

Tata Capital Financial 
Services Ltd Vs. 
Coronation Infrastruture 
Pvt Ltd

Varun Bedi advocatevarunbedi@gmail.co
m

OMP (I) 
(COMM)/1807/21

Yes Bank Ltd Vs. Geeta 
Malhotra

Sanjeev Pathak manjul.sood@srcslegal.com

OMP (I) 
(COMM)/1808/21

Yes Bank Ltd Vs. Vipin 
Panchal

Sachin Katyal

OMP (I) 
(COMM)/1809/21

Yes Bank Ltd Vs. Surinder 
Singh Uppal

Sachin Katyal

OMP (I) 
(COMM)/1810/21

Yes Bank Ltd Vs. Sandipan 
Kabiraj

Sachin Katyal

OMP (I) 
(COMM)/1811/21

Yes Bank Ltd Vs. Waremax 
Storage and Warehousing 
LLP

Sachin Katyal

OMP (I) 
(COMM)/1812/21

Yes Bank Ltd Vs. Surinder 
Singh Uppal

Sachin Katyal



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9958726491 01.09.2021 01.09.2021

9958726491 01.09.2021 01.09.2021

9958726491 01.09.2021 01.09.2021

9958726491 01.09.2021 01.09.2021

9958726491 01.09.2021 01.09.2021

9958726491 01.09.2021 01.09.2021

9958726491 01.09.2021 01.09.2021

9958726491 01.09.2021 01.09.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM)/1813/21

Toyota Financial Services 
Vs. Patel Tosif Salim

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1814/21

Toyota Financial Services 
Vs. Sai Gajanan Tours and 
Travels

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1815/21

Toyota Financial Services 
Vs. Rajeshwar Rakesh 
Khanna

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1816/21

Toyota Financial Services 
Vs. Sara Tours and Travels

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1817/21

Toyota Financial Services 
Vs. Pankaj Chowbey

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1818/21

Toyota Financial Services 
Vs. Rajesh Madanlal

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1819/21

Toyota Financial Services 
Vs. Pankaj Keshav Dhande

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1820/21

Toyota Financial Services 
Vs. Aaryan Tours and 
Travels

Rajesh Jangra jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9958726491 01.09.2021 01.09.2021

OMP(COMM)/57/21 9312203957 vipindilawari83@gmail.com 02.09.2021 28.08.2021

9958726491 02.09.2021 02.09.2021

9958726491 02.09.2021 02.09.2021

9958726491 02.09.2021 02.09.2021

9958726491 02.09.2021 02.09.2021

9958726491 02.09.2021 02.09.2021

8285002845 02.09.2021 02.09.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM)/1821/21

Toyota Financial Services 
Vs. Shinde and Sons 
Enterprises

Rajesh Jangra jangraadvocate@gmail.com

Kuldeep Sharma  Vs.  
Kotak Mahindra Prime Ltd

Vipin Dilawari

OMP (I) 
(COMM)/1836/21

Toyota Financial Services 
Vs. Sharma Nityanand 
Jayprakash

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1837/21

Toyota Financial Services 
Vs. Pankaj Chowbey

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1838/21

Toyota Financial Services 
Vs. Shivam Enterprises

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1839/21

Toyota Financial Services 
Vs. Mangal Amol 
Jambhale

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1840/21

Volkaswagen Finance 
Services Pvt Ltd Vs. Ishan 
Subhashchandra Patel

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1841/21

Volkaswagen Finance 
Services Pvt Ltd Vs. 
Countrywide Car Rental 
India Pvt Ltd

Sanjeev Pathak manjul.sood@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 02.09.2021 02.09.2021

8285002845 02.09.2021 02.09.2021

9811205567 sharmavikas407@gmail.com 03.09.2021 03.09.2021

9958726491 03.09.2021 03.09.2021

9958726491 03.09.2021 03.09.2021

9958726491 03.09.2021 03.09.2021

9958726491 03.09.2021 03.09.2021

9958726491 03.09.2021 03.09.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM)/1842/21

Yes Bank Ltd Vs. Balram 
Bir Singh

Sanjeev Pathak manjul.sood@srcslegal.com

OMP (I) 
(COMM)/1843/21

Yes Bank Ltd Vs. 
Mohammad Harun

Sanjeev Pathak manjul.sood@srcslegal.com

OMP (I) 
(COMM)/1855/21

Tata Capital Financial 
Services Ltd Vs. Brij 
constructions & Ors.

Vikas Sharma

OMP (I) 
(COMM)/1856/21

Toyota Financial Services 
Vs. Rudra Transline

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1857/21

Toyota Financial Services 
Vs. Utsav Tour and Travels

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1858/21

Toyota Financial Services 
Vs. Debajani Das

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1859/21

Yes Bank Ltd Vs. 
Countrywide Car Rental 
India Pvt Ltd

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1860/21

Yes Bank Ltd Vs. 
Countrywide Car Rental 
India Pvt Ltd

Rajesh Jangra jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9958726491 03.09.2021 03.09.2021

9958726491 03.09.2021 03.09.2021

9958726491 03.09.2021 03.09.2021

CS(COMM)/292/21 9811895298 04.09.2021 04.09.2021

9958683230 naveenk101@yahoo.com 04.09.2021 03.09.2021

9958683230 naveenk101@yahoo.com 04.09.2021 03.09.2021

9958683230 naveenk101@yahoo.com 04.09.2021 03.09.2021

9958683230 naveenk101@yahoo.com 04.09.2021 03.09.2021

9958683230 naveenk101@yahoo.com 04.09.2021 03.09.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM)/1861/21

Yes Bank Ltd Vs. 
Countrywide Car Rental 
India Pvt Ltd

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1862/21

Yes Bank Ltd Vs. Sulakhan 
Singh

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1863/21

Yes Bank Ltd Vs. Vijay Pal 
Singh

Rajesh Jangra jangraadvocate@gmail.com

Union Bank of India Vs. 
Dharamveer

Yogesh Pachauri yogeshpachauriassociates@gm
ail.com

OMP (I) 
(COMM)/1871/21

HDFC Bank Ltd Vs. 
Dinesh Kumar

Naveen Sharma

OMP (I) 
(COMM)/1872/21

HDFC Bank Ltd Vs. Ram 
Rupe

Naveen Sharma

OMP (I) 
(COMM)/1873/21

HDFC Bank Ltd Vs. Tracks 
Logistics

Naveen Sharma

OMP (I) 
(COMM)/1874/21

HDFC Bank Ltd Vs. 
Corporate Club Hospitality

Naveen Sharma

OMP (I) 
(COMM)/1875/21

HDFC Bank Ltd Vs. World 
Window Infrastructure & 
Logistics Pvt Ltd

Naveen Sharma



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9958726491 04.09.2021 04.09.2021

9958726491 04.09.2021 04.09.2021

9958726491 04.09.2021 04.09.2021

9958726491 04.09.2021 04.09.2021

CS(COMM)/293/21 9891116932 06.09.2021 03.09.2021

OMP(COMM)/58/21 9634932367 06.09.2021 04.09.2021

8285002845 06.09.2021 06.09.2021

8285002845 06.09.2021 06.09.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM)/1876/21

Toyota Financial Services 
India Ltd Vs. Ashok Tours 
& Travels

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1877/21

Toyota Financial Services 
India Ltd Vs. Rahul Tours 
and Travels

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1878/21

Toyota Financial Services 
India Ltd Vs. Manthan 
Pimple

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1879/21

Toyota Financial Services 
India Ltd Vs. Bhoomi Cars 
Pvt Ltd

Rajesh Jangra jangraadvocate@gmail.com

Future Organic Pvt Ltd Vs. 
Aditya Gupta & Anrs.

Manu Bhardwaj info@sharpn.com

Meghraj Singh Vs. 
Ummeed Housing finance 
Pvt Ltd

M.A. Inayati inayatilegalservices@gmail.co
m

OMP (I) 
(COMM)/1900/21

Yes Bank Ltd Vs. 
International Tourist 
Company

Sanjeev Pathak manjul.sood@srcslegal.com

OMP (I) 
(COMM)/1901/21

Yes Bank Ltd Vs. GT 
Eurogroove Pvt Ltd

Sanjeev Pathak manjul.sood@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 06.09.2021 06.09.2021

999347660 06.09.2021 06.09.2021

9958726491 06.09.2021 06.09.2021

9958726491 06.09.2021 06.09.2021

9958726491 06.09.2021 06.09.2021

9958726491 06.09.2021 06.09.2021

9958726491 06.09.2021 06.09.2021

9958726491 06.09.2021 06.09.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM)/1902/21

Yes Bank Ltd Vs. Shivam 
Mishra

Sanjeev Pathak manjul.sood@srcslegal.com

OMP (I) 
(COMM)/1903/21

Draft Communications & 
Ors. Vs. Sanjiv Gour

Sunedha Dang akash@gaggarpartners.com

OMP (I) 
(COMM)/1904/21

Toyota Financial Services 
India Ltd Vs. Gulshan 
KumarG Rai

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1905/21

Toyota Financial Services 
India Ltd Vs. Mukund 
Mansukhbhai Tandel

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1906/21

Toyota Financial Services 
India Ltd Vs. Travel 
Service

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1907/21

Toyota Financial Services 
India Ltd Vs. K.K. Travels

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1908/21

Toyota Financial Services 
India Ltd Vs. K.K. Travels

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1909/21

Toyota Financial Services 
India Ltd Vs. Vinu Rent A 
Car

Rajesh Jangra jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9958726491 06.09.2021 06.09.2021

CS(COMM)/294/21 PGS Legal 9910687976 Not available 07.09.2021 14.07.2021

CS(COMM)/295/21 9971944566 manish258@hotmail.com 07.09.2021 06.09.2021

CS(COMM)/296/21 9899177022 07.09.2021 16.08.2021

CS(COMM)/299/21 9811244209 vikramgola2010@gmail.com 07.09.2021 07.09.2021

8285002845 07.09.2021 07.09.2021

8285002845 07.09.2021 07.09.2021

8285002845 07.09.2021 07.09.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM)/1910/21

Toyota Financial Services 
India Ltd Vs. KK Travels

Rajesh Jangra jangraadvocate@gmail.com

The Air Cargo Agents 
Associaton of India Vs. 
CMG Worldwide & Ors

Genesis Dream Merchants 
Pvt Ltd Vs. Anuradha 
Sharma

Manish Sharma

Indian Bank Vs. Tanishq 
Computer Centre & Ors. 

Amit Poddar amkupd@gmail.com

Punjab National Bank Vs. 
Sukhbir & Ors.

Vikram Gola

OMP (I) 
(COMM)/1911/21

Yes Bank Ltd Vs. Anil 
Kumar

Sanjeev Pathak manjul.sood@srcslegal.com

OMP (I) 
(COMM)/1912/21

Yes Bank Ltd Vs. Vishnu 
Kumar Aggarwal

Sanjeev Pathak manjul.sood@srcslegal.com

OMP (I) 
(COMM)/1913/21

Yes Bank Ltd Vs. Rahul 
Singh

Sanjeev Pathak manjul.sood@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 07.09.2021 07.09.2021

8285002845 07.09.2021 07.09.2021

8285002845 07.09.2021 07.09.2021

8285002845 07.09.2021 07.09.2021

8285002845 07.09.2021 07.09.2021

8285002845 07.09.2021 07.09.2021

EX-219/21 9971891788 07.09.2021 07.08.2021

OMP(COMM)/59/21 9868523513 08.09.2021 08.09.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM)/1914/21

Toyota Finance Services 
India Ltd Vs. Chavan Rent 
A Car

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1918/21

Toyota Finance Services 
India Ltd Vs. K.K. Travels

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1922/21

Toyota Finance Services 
India Ltd Vs. K.K. Travels

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1923/21

Toyota Finance Services 
India Ltd Vs. K.K. Travels

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1924/21

Toyota Finance Services 
India Ltd Vs. K.K. Travels

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1925/21

Toyota Finance Services 
India Ltd Vs. Tibet Tours 
and Travels

Rajesh Jangra jangraadvocate@gmail.com

Axis Bank Ltd Vs. Pankaj 
Singh

Rahul Chauhan info@aualegal.com

Larsen & Toubro Ltd Vs. 
Supreme House Keeping 
Services Pvt Ltd

Ayda Associates ayderaosujata@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8376049807 08.09.2021 16.08.2021

8285002845 08.09.2021 08.09.2021

8285002845 08.09.2021 08.09.2021

8285002845 08.09.2021 08.09.2021

8285002845 08.09.2021 08.09.2021

8285002845 08.09.2021 08.09.2021

8285002845 08.09.2021 08.09.2021

CS(COMM)/300/21 0 09.09.2021 06.09.2021

CS(COMM)/301/21 9810868162 09.09.2021 08.09.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM)/1937/21

HDB Financial Services 
Ltd  Vs.  Rajesh D

Rahul Bhardwaj advocateashok.1@gmail.com

OMP (I) 
(COMM)/1938/21

Yes Bank Ltd Vs. Inderjeet Sanjeev Pathak manjul.sood@srcslegal.com

OMP (I) 
(COMM)/1939/21

Toyota Finance Services 
India Ltd Vs. K.K. Travels

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1940/21

Toyota Finance Services 
India Ltd Vs. K.K. Travels

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1941/21

Toyota Finance Services 
India Ltd Vs. K.K. Travels

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1942/21

Toyota Finance Services 
India Ltd Vs. Arnima Garg

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1943/21

Toyota Finance Services 
India Ltd Vs. Bikash 
Chhetri

Rajesh Jangra jangraadvocate@gmail.com

Ashok Kumar Jain  Vs. 
Leaf Roots & Ors

Sh. Aishwarye 
Verma

Case Transffered to the Court 
of Sh. Nikhil Chopra, ADJ 

EME Lines Pvt Ltd  Vs.  
Three Ways Logistics Pvt 
Ltd

Uday Kumar advudaykumar@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

CS(COMM)/302/21 9810868162 09.09.2021 08.09.2021

8285002845 09.09.2021 09.09.2021

8285002845 09.09.2021 09.09.2021

8285002845 09.09.2021 09.09.2021

8285002845 09.09.2021 09.09.2021

8285002845 09.09.2021 09.09.2021

8285002845 09.09.2021 09.09.2021

8285002845 09.09.2021 09.09.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

EME Lines Pvt Ltd  Vs.  
Well-Trans Logistics 
(India) Pvt Ltd

Uday Kumar advudaykumar@gmail.com

OMP (I) 
(COMM)/1958/21

Toyota Finance Services 
India Ltd Vs. Prem Travels

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1959/21

Volkaswagen Finance 
Services Pvt Ltd Vs. 
Chanson Motors Pvt Ltd

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1960/21

Yes Bank Ltd Vs. Sunil 
Kumar

Sanjeev Pathak manjul.sood@srcslegal.com

OMP (I) 
(COMM)/1961/21

Yes Bank Ltd Vs. 
Naimuddin Khursid 
Ahmed

Sanjeev Pathak manjul.sood@srcslegal.com

OMP (I) 
(COMM)/1962/21

Yes Bank Ltd Vs. 
Satyanarayan Kumar

Sanjeev Pathak manjul.sood@srcslegal.com

OMP (I) 
(COMM)/1963/21

Yes Bank Ltd Vs. Mahesh 
Chand Sharma

Sanjeev Pathak manjul.sood@srcslegal.com

OMP (I) 
(COMM)/1964/21

Yes Bank Ltd Vs. Amit 
Kumar

Sanjeev Pathak manjul.sood@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

CS(COMM)/303/2021 9910800124 10.09.2021 09.09.2021

CS(COMM)/304/2021 9810133604 10.09.2021 08.09.2021

8285002845 10.09.2021 09.09.2021

8376049807 10.09.2021 06.09.2021

8376049807 10.09.2021 06.09.2021

8376049807 10.09.2021 06.09.2021

8285002845 10.09.2021 09.09.2021

8285002845 10.09.2021 09.09.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

M/S. JBM Constructio Co. 
Vs South Delhi Municipal 
Corporation

Ashu Arora ashunarora@gmail.com 

Piyush Kumar Vs Focus 
Imaging & Research 
Centre Pvt. Ltd.

Mahesh 
Katyayen

tridentlaw@hotmail.com 

OMP (I) 
(COMM)/1974/2021

Toyota Finance Services 
India Ltd Vs. Nida Sahar 
Shaikh

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/1975/2021

Gaadi Web Pvt. Ltd. Vs 
Tsisia Enterprises Pvt. Ltd.

Rahul Bhardwaj advocateashok.1@gmail.com

OMP (I) 
(COMM)/1976/2021

Gaadi Web Pvt. Ltd. Vs 
Yash Car Bazar Pvt. Ltd.

Rahul Bhardwaj advocateashok.1@gmail.com

OMP (I) 
(COMM)/1977/2021

Gaadi Web Pvt. Ltd. Vs 
Tsisia Enterprises Pvt. Ltd.

Rahul Bhardwaj advocateashok.1@gmail.com

OMP (I) 
(COMM)/1978/2021

Axis Bank Ltd Vs. 
Jaswinder Singh

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1979/2021

Axis Bank Ltd Vs. Sardar 
Associates Pvt Ltd

Sanjeev Pathak sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 10.09.2021 09.09.2021

8285002845 10.09.2021 09.09.2021

7042116175 13.09.2021 01.09.2021

8376049807 13.09.2021 08.09.2021

8376049807 13.09.2021 08.09.2021

8376049807 13.09.2021 09.09.2021

8285002845 13.09.2021 13.09.2021

8285002845 13.09.2021 13.09.2021

8285002845 13.09.2021 13.09.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM)/1980/2021

Axis Bank Ltd Vs. Sardar 
Associates Pvt Ltd

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1981/2021

Axis Bank Ltd Vs. 
Gurcharan Singh

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(COMM)/60/202
1

Archana Nirman Pvt Ltd 
Vs. IIFL Home Finance 
Ltd

Kanishk punia.mayank@gmail.com

OMP(I)
(COMM)/1990/2021

Gaadi Web Pvt. Ltd. Vs 
Royal Pre-Owned Cars

Rahul Bhardwaj advocateashok.1@gmail.com

OMP(I)
(COMM)/1991/2021

Gaadi Web Pvt. Ltd. Vs 
Royal Pre-Owned Cars

Rahul Bhardwaj advocateashok.1@gmail.com

OMP(I)
(COMM)/1992/2021

Gaadi Web Pvt. Ltd. Vs 
Perfect Auto Solution

Rahul Bhardwaj advocateashok.1@gmail.com

OMP (I) 
(COMM)/1993/21

Yes Bank Ltd Vs. Nithin 
Shushil

Sanjeev Pathak manjul.sood@srcslegal.com

OMP (I) 
(COMM)/1994/21

Yes Bank Ltd Vs. Lokesh 
Ram Prasad

Sanjeev Pathak manjul.sood@srcslegal.com

OMP (I) 
(COMM)/1995/21

Yes Bank Ltd Vs. Vinod 
Kumar

Sanjeev Pathak manjul.sood@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 13.09.2021 13.09.2021

8285002845 13.09.2021 13.09.2021

8285002845 13.09.2021 13.09.2021

8285002845 13.09.2021 13.09.2021

EX-221/21 46543435 14.09.2021 16.08.2021

9911016428 14.09.2021 14.09.2021

9953986249 damanichawla01@gmail.com 15.09.2021 14.09.2021

CS(COMM)/305/21 9810640303 madhur@ams9ssociates.co.in 15.09.2021 15.09.2021

EX-224/21 9711933467 16.09.2021 31.07.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM)/1996/21

Yes Bank Ltd Vs. Sunny 
Garg

Sanjeev Pathak manjul.sood@srcslegal.com

OMP (I) 
(COMM)/1997/21

Yes Bank Ltd Vs. AH Tours 
and Travels

Sanjeev Pathak manjul.sood@srcslegal.com

OMP (I) 
(COMM)/1998/21

Yes Bank Ltd Vs. Rahmat 
Ali & Anr.

Sanjeev Pathak manjul.sood@srcslegal.com

OMP (I) 
(COMM)/1999/21

Yes Bank Ltd Vs. Anil 
Kumar

Sanjeev Pathak manjul.sood@srcslegal.com

Budhiraja Electricals Vs.  
Farmers Co. Operative 
Group Housing Society Ltd

Vivek Singh lealliance.amarjeet@gmail.co
m

OMP (I) 
(COMM)/2001/21

LRNS Builders & 
Developers Pvt Ltd Vs. 
Urvashi Arora

Srisatya 
Mohanty

srisatya.mohanty@karanjawal
a.in

OMP(E)
(COMM)/01/21

Rama Arora  Vs.  Welcome 
India Visit Pvt Ltd

Ms. Damini 
Chawla

HT Media Ltd Vs.  Mukul 
Vashisht

Madhur Dhingra

Equitas Small Finance 
Bank Ltd Vs. Saijoo

Suraj Chaudhary surajchaudharyadv@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

CS(COMM)/309/21 9711728821 atulagarwal12@gmail.com 16.09.2021 16.09.2021

OMP(COMM)/61/21 9810008639 lawintel2020@gmail.com 16.09.2021 14.09.2021

8285002845 16.09.2021 16.09.2021

8285002845 16.09.2021 16.09.2021

8285002845 16.09.2021 16.09.2021

8285002845 16.09.2021 16.09.2021

8285002845 16.09.2021 16.09.2021

8285002845 16.09.2021 16.09.2021

8285002845 16.09.2021 16.09.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

Swati Kapoor  Vs. Regus 
Office Centre Pvt Ltd

Atul Agarwal

Yashodhara  Vs. 
Vasundhara Godha

A.K. Vashishtha

OMP (I) 
(COMM)/2011/21

HDFC Bank Ltd Vs. Manoj 
JI & Co. Pvt Ltd

Sanjeev Pathak manjul.sood@srcslegal.com

OMP (I) 
(COMM)/2012/21

HDFC Bank Ltd Vs. Manoj 
JI & Co. Pvt Ltd

Sanjeev Pathak manjul.sood@srcslegal.com

OMP (I) 
(COMM)/2013/21

HDFC Bank Ltd Vs. Manoj 
JI & Co. Pvt Ltd

Sanjeev Pathak manjul.sood@srcslegal.com

OMP (I) 
(COMM)/2014/21

HDFC Bank Ltd Vs. Manoj 
JI & Co. Pvt Ltd

Sanjeev Pathak manjul.sood@srcslegal.com

OMP (I) 
(COMM)/2015/21

HDFC Bank Ltd Vs. Manoj 
JI & Co. Pvt Ltd

Sanjeev Pathak manjul.sood@srcslegal.com

OMP (I) 
(COMM)/2016/21

HDFC Bank Ltd Vs. Manoj 
JI & Co. Pvt Ltd

Sanjeev Pathak manjul.sood@srcslegal.com

OMP (I) 
(COMM)/2017/21

HDFC Bank Ltd Vs. Manoj 
JI & Co. Pvt Ltd

Sanjeev Pathak manjul.sood@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 16.09.2021 16.09.2021

CS(COMM)/314/21 7838575956 18.09.2021 16.09.2021

CS(COMM)/315/21 SNG & Partners 9958609042 18.09.2021 16.09.2021

CS(COMM)/316/21 8800153786 20.09.2021 20.09.2021

8285002845 20.09.2021 20.09.2021

8285002845 20.09.2021 20.09.2021

8285002845 20.09.2021 20.09.2021

8285002845 20.09.2021 20.09.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM)/2018/21

HDFC Bank Ltd Vs. Manoj 
JI & Co. Pvt Ltd

Sanjeev Pathak manjul.sood@srcslegal.com

Brujun Technologies Pvt 
Ltd Vs.  Money 
Control.Dot Com India Ltd

Venamra 
Mahaseth

mahaseth@lloindia.com

Amrish Aggarwal Vs. Bank 
of India

amol_sharma@sngpartners.in

The Holidays Club  Vs.  
Shri Lokesh Pal and 
Another

Anurag Tandon anurag_tandon@hotmail.com

OMP (I) 
(COMM)/2022/2021

Toyota Finance Services 
India Ltd Vs. Sukhwinder 
Singh

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/2023/2021

Toyota Finance Services 
India Ltd Vs. Abhijeet 
Khot

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/2024/2021

Toyota Finance Services 
India Ltd Vs. Shakeel Tahir

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/2025/2021

Toyota Finance Services 
India Ltd Vs. Rajesh 
Kumar

Rajesh Jangra jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

CS(COMM)/317/21 9811180270 21.09.2021 21.09.2021

8285002845 21.09.2021 21.09.2021

8285002845 21.09.2021 21.09.2021

8285002845 21.09.2021 21.09.2021

8285002845 21.09.2021 21.09.2021

8285002845 21.09.2021 21.09.2021

EX-237/21 9868478485 rajeshranjan7@gmail.com 22.09.2021 21.09.2021

EX-238/21 9958299393 22.09.2021 22.09.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

Ms. Shikha Sharma  Vs.  
Dr. Shikha Sharma

Sachin Gupta info@litlegal.in

OMP (I) 
(COMM)/2027/2021

Toyota Finance Services 
India Ltd Vs. Amardeep 
Singh

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/2028/2021

Toyota Finance Services 
India Ltd Vs. Supriya A 
Pathak

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/2029/2021

Toyota Finance Services 
India Ltd Vs. Amit Verma

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/2030/2021

Toyota Finance Services 
India Ltd Vs. Shailendra 
Singh

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/2031/2021

Toyota Finance Services 
India Ltd Vs. Opishar 
Kalyan Singh

Rajesh Jangra jangraadvocate@gmail.com

Meenu Agarwal Vs. Rajeev 
Sethi

Rajesh Ranjan

Shriram Transport Finance 
Co. Ltd Vs. Naresh Kumar 
& Anr.

Amit Swami advocateamitswami@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

EX-239/21 9958299393 22.09.2021 22.09.2021

8285002845 22.09.2021 22.09.2021

8285002845 22.09.2021 22.09.2021

8285002845 22.09.2021 22.09.2021

8285002845 22.09.2021 22.09.2021

8285002845 22.09.2021 22.09.2021

8285002845 22.09.2021 22.09.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

Shriram Transport Finance 
Co. Ltd Vs. Anil Kumar & 
Anr.

Amit Swami advocateamitswami@gmail.co
m

OMP (I) 
(COMM)/2038/2021

Toyota Finance Services 
India Ltd Vs. Neelam 
Sharma

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/2039/2021

Toyota Finance Services 
India Ltd Vs. Rajiv Vasisth

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/2040/2021

Toyota Finance Services 
India Ltd Vs. Parveen 
Dager

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/2041/2021

Toyota Finance Services 
India Ltd Vs. Sanjay 
Kumar

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/2042/2021

Toyota Finance Services 
India Ltd Vs. Abhishek 
Sharma

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/2043/2021

Toyota Finance Services 
India Ltd Vs. Sumit Kumar 
Jain

Rajesh Jangra jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 22.09.2021 22.09.2021

CS(COMM)/318/2021 9650508945 22.09.2021 22.09.2021

MISC DJ/30/21 23.09.2021

EX-240/21 9717850496 pankajsin2007@gmail.com 23.09.2021 06.09.2021

CS(COMM)/319/21 9818280772 23.09.2021 17.09.2021

8285002845 23.09.2021 23.09.2021

8285002845 23.09.2021 23.09.2021

8285002845 23.09.2021 23.09.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM)/2044/2021

Toyota Finance Services 
India Ltd Vs. Anil Kumar 
Sahni

Rajesh Jangra jangraadvocate@gmail.com

Rakesh Gupta Vs. 
Vrindavan Sweets and 
Restaurant & Anr.

Dharmendra 
Kumar Yadav

dk.yadav@singhassociates.com 

ICICI Bank Ltd Vs. Geetika 
Singh

Indusind Bank Ltd Vs. 
Roobi Singh & Anr.

Pankaj Kumar 
Singh

ICICI Bank Ltd Vs. Darsna 
Thapa

Ms. Chetna 
Bhalla

punitbhalla@gmail.com

OMP (I) 
(COMM)/2048/2021

Toyota Finance Services 
India Ltd Vs. Gurpreet 
Singh

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/2049/2021

Toyota Finance Services 
India Ltd Vs. Dhanraj 
Gour

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/2050/2021

Toyota Finance Services 
India Ltd Vs. Navjot Singh

Rajesh Jangra jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 23.09.2021 23.09.2021

8285002845 23.09.2021 23.09.2021

8285002845 23.09.2021 23.09.2021

8285002845 23.09.2021 23.09.2021

8285002845 24.09.2021 24.09.2021

8285002845 24.09.2021 24.09.2021

8285002845 24.09.2021 24.09.2021

8285002845 24.09.2021 24.09.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM)/2051/2021

Toyota Finance Services 
India Ltd Vs. Vishal Sood

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/2052/2021

Toyota Finance Services 
India Ltd Vs. Shubham 
Mishra

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/2053/2021

Toyota Finance Services 
India Ltd Vs. Shyam 
Goswami

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/2054/2021

Toyota Finance Services 
India Ltd Vs. Sarbjeet Kaur 
Ahuja

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/2055/2021

Toyota Finance Services 
India Ltd Vs. Veerender 
Ramabharos

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/2056/2021

Toyota Finance Services 
India Ltd Vs. Balawheels 
and Events Pvt Ltd

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/2057/2021

Toyota Finance Services 
India Ltd Vs. Suraj Singh

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/2058/2021

Toyota Finance Services 
India Ltd Vs. Anil Gour

Rajesh Jangra jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 24.09.2021 24.09.2021

8285002845 24.09.2021 24.09.2021

EX-244/21 9873347330 24.09.2021 17.12.2021

9871147124 sonukumar58@rediffmail.com 25.09.2021 18.09.2021

9871147124 sonukumar58@rediffmail.com 25.09.2021 18.09.2021

9871147124 sonukumar58@rediffmail.com 25.09.2021 18.09.2021

9871147124 sonukumar58@rediffmail.com 25.09.2021 18.09.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM)/2059/2021

Toyota Finance Services 
India Ltd Vs. Roshan Lal 
Gurjar

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/2060/2021

Toyota Finance Services 
India Ltd Vs. Meena 
Aggarwal

Rajesh Jangra jangraadvocate@gmail.com

Kotak Mahindra Prime Ltd 
Vs. Kanti Enterprises & 
Anr.

Rohit Bohra rohit@bambhaandnandan.in

OMP (T)
(COMM)/10/2021

Tranzlease Holding Pvt 
Ltd Vs. Volkaswagen 
Finance Pvt Ltd

Kaadambari

OMP (T)
(COMM)/11/2021

Tranzlease Holding Pvt 
Ltd Vs. Volkaswagen 
Finance Pvt Ltd

Kaadambari

OMP (T)
(COMM)/12/2021

Tranzlease Holding Pvt 
Ltd Vs. Volkaswagen 
Finance Pvt Ltd

Kaadambari

OMP (T)
(COMM)/13/2021

Tranzlease Holding Pvt 
Ltd Vs. Volkaswagen 
Finance Pvt Ltd

Kaadambari



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9871147124 sonukumar58@rediffmail.com 25.09.2021 18.09.2021

9871147124 sonukumar58@rediffmail.com 25.09.2021 18.09.2021

8285002845 25.09.2021 25.09.2021

8285002845 25.09.2021 25.09.2021

8285002845 25.09.2021 25.09.2021

8285002845 25.09.2021 25.09.2021

8285002845 25.09.2021 25.09.2021

CS(COMM)/325/21 9811088182 27.09.2021 18.09.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (T)
(COMM)/14/2021

Tranzlease Holding Pvt 
Ltd Vs. Volkaswagen 
Finance Pvt Ltd

Kaadambari

OMP (T)
(COMM)/15/2021

Tranzlease Holding Pvt 
Ltd Vs. Volkaswagen 
Finance Pvt Ltd

Kaadambari

OMP (I) 
(COMM)/2066/2021

Toyota Finance Services 
India Ltd Vs. Shruti 
Travels

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/2067/2021

Toyota Finance Services 
India Ltd Vs. Shruti 
Travels

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/2068/2021

Toyota Finance Services 
India Ltd Vs. Shruti 
Travels

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/2069/2021

Toyota Finance Services 
India Ltd Vs. Balawheels 
and Events Pvt Ltd

Rajesh Jangra jangraadvocate@gmail.com

OMP (I) 
(COMM)/2070/2021

Toyota Finance Services 
India Ltd Vs. Shruti 
Travels

Rajesh Jangra jangraadvocate@gmail.com

Anish Singhal Vs. Satish 
Kumar Jain & Anr.

Ms. Vandana 
Sharma

advsharmavandana@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

CS(COMM)/326/21 9810102211 27.09.2021 24.09.2021

8376049807 28.09.2021 25.09.2021

8744890803 28.09.2021 27.09.2021

CS(COMM)/328/21 9407223688 shubhamsaigal06@gmail.com 29.09.2021 25.09.2021

CS(COMM)/329/21 9407223688 shubhamsaigal06@gmail.com 29.09.2021 25.09.2021

CS(COMM)/330/21 9407223688 shubhamsaigal06@gmail.com 29.09.2021 25.09.2021

8285002845 29.09.2021 28.09.2021

9811834603 29.09.2021 29.09.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

Union Bank of India Vs. 
Ms. Sneh Sharma

Kamal Kant 
Chhabra

advkke@gmail.com

OMP(I)
(COMM)/2071/2021

HDB Financial Services 
Ltd Vs. Hitesh Sachdeva

Rahul Bhardwaj advocateashok.1@gmail.com

OMP (T)
(COMM)/16/2021

Top Travels and Tours Pvt 
Ltd Vs. Axis Bank Ltd

Deepak Somani corporatejudisllp@gmail.com

Iffco-MC CROP Science 
Pvt Ltd Vs. AGRI Junction 
Pura2 Kanpur Dehat

Shubham Saigal

Iffco-MC CROP Science 
Pvt Ltd Vs. Bitra Lakshmi 
Konda

Shubham Saigal

Iffco-MC CROP Science 
Pvt Ltd Vs. Somveer Singh 
Krishi Sewa Kendra

Shubham Saigal

OMP(I)
(COMM)/2072/21

PNB Housing finance Ltd 
Vs.  Manish M Nagpal

Sanjeev Pathak manjul.sood@srcslegal.com

OMP(I)
(COMM)/2073/21

Internationa Committee of 
the Red Cross  Vs.  
Varinder Sahni

Kanishka 
Gautam

kanti.rustagi@patanjaliassocia
tes.com 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

EX-252/21 8285002845 30.09.2021 25.09.2021

EX-253/21 8285002845 30.09.2021 25.09.2021

EX-2543/21 9958299393 30.09.2021 30.09.2021

14 CS (COMM)/354/2021 9911371736 03-09-2021 27-08-2021

CS (COMM)/357/2021 9811373999 03-09-2021 16-08-2021

CS (COMM)/404/2021 ABHINAY(P), 9205137094 18-09-2021 13-09-2021

CS (COMM)/356/2021 9891191186 07-09-2021 16-08-2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

Dewan Housing Finance 
Corporation Ltd Vs. Neeraj 
Kumar

Sanjeev Pathak litigation@srcslegal.com

Dewan Housing Finance 
Corporation Ltd Vs. Kamal 
Joshi

Sanjeev Pathak litigation@srcslegal.com

Shriram Transport Finance 
Co. Ltd Vs. Satender 
Parwar & Anr.

Amit Swami advocateamitswami@gmail.co
m

SH. RAJ KUMAR 
CHAUHAN, LD. 
DISTRICT JUDGE 
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET COURT

SOUTH-
EAST

M/S GRIM 
TECHPROJECTS(I) PVT 
LTD Vs INDURE 
PRIVATE LIMITED

BIPIN KUMAR 
PRABHAT(P),

PRABHATBIPIN@GMAIL.CO
M

IDBI BANK LTD Vs TEN 
STORES

VIJAI LAKSHMI 
JAIN(P),

advvijaylakshmijain@gmail.co
m

CICO TECHNOLOGIES 
LIMITED Vs M/S 
SAUMANSH 
INFRASTRUCTURE PVT 
LTD

admin@taslaw.in

INCOMLENDE PTE LTD 
Vs WHITEFIELDS 
OVERSEAS LIMITED

ROHIT 
NAGPAL(P),

rajat.gava@kochhar.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14

CS (COMM)/406/2021 9811982989 18-09-2021 05-08-2021

CS (COMM)/385/2021 8700308803 INFO@THECHAMBERZ.COM 13-09-2021 17-08-2021

CS (COMM)/373/2021 advaseem18@gmail.com 02-09-2021 31-08-2021

CS DJ/616/2021 8802200600 02-09-2021 02-09-2021

CS (COMM)/380/2021 9999353074 09-09-2021 14-09-2021

CS (COMM)/432/2021 29-09-2021

CS (COMM)/379/2021 9958593888 08-09-2021 02-09-2021

SH. RAJ KUMAR 
CHAUHAN, LD. 
DISTRICT JUDGE 
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET COURT

SOUTH-
EAST

SSIPL LIFESTYLE PVT 
LTD Vs NAVNEET 
VERMA

SAHARSH 
JAUHARI(P),

advsaharshjauhari@gmail.com

BANK OF BARODA Vs 
M/S ZAHID FASHION

VINAY PREET 
SINGH(P),

M/S NORTHERN SPIRITS 
THROUGH ITS 
DIRECTOR Vs THE 
STUDIO BY GURDAS 
MANN A UNIT OF 
KMNOW HOSPITALITY 
PRIVATE LIMITED

TUSHAR 
ANAND(P),

BHUMIKA ENTERPRISES 
Vs AETHLON 
ENTERPRISES

VISHNU 
SWAROOP 
SHARMA(P),

adv.vssharma@gmail.com

CHANGFANG 
SEMICONDUCTOR PVT 
LTD Vs NEO NEON 
ELECTRICALS PVT LTD

SANTWANA 
AGRAWAL(P),

INDIA GLCYOLCS LTD Vs 
MAHARASHTRA 
TRADERS

vignesh singh(P),

SHRI PARVESH GUPTA 
Vs MAINUDDIN SAIFI

SYED 
SARFARAZ 
KARIM(P),

rajatarora@basillaw.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14

CS (COMM)/381/2021 9650263038 09-09-2021 06-09-2021

CS (COMM)/368/2021 9818365119 01-09-2021 15-07-2021

CS (COMM)/358/2021 9818365119 04-09-2021 31-08-2021

CS (COMM)/367/2021 9818365119 01-09-2021 07-08-2021

CS (COMM)/366/2021 9818365119 01-09-2021 07-08-2021

CS (COMM)/375/2021 9818365119 01-09-2021 15-07-2021

CS (COMM)/374/2021 9818365119 01-09-2021 26-08-2021

CS (COMM)/372/2021 9818365119 01-09-2021 28-08-2021

SH. RAJ KUMAR 
CHAUHAN, LD. 
DISTRICT JUDGE 
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET COURT

SOUTH-
EAST

PUNJAB NATIONAL 
BANK Vs SHWETA 
BHANDULA

ZUBAIR 
RAZA(P),

raza_nik007@yahoo.com

STATE BANK OF INDIA 
Vs RAKESH KUMAR 
SHARMA

VARUN 
CHANDIOK(P),

TARUN.CHANDIOK@GMAIL.
COM

M/S KCT TRADING PVT 
LTD Vs ASHITA PRINT 
SERVICES AND 
ANOTHER

NAVEEN 
SHARMA(P),

TARUN.CHANDIOK@GMAIL.
COM

STATE BANK OF INDIA 
Vs VIRENDER BESOYA

VARUN 
CHANDIOK(P),

TARUN.CHANDIOK@GMAIL.
COM

STATE BANK OF INDIA 
Vs RAJINDER KUMAR 
CHOPRA

VARUN 
CHANDIOK(P),

TARUN.CHANDIOK@GMAIL.
COM

STATE BANK OF INDIA 
Vs PRIYANKA SOLANKI

VARUN 
CHANDIOK(P),

TARUN.CHANDIOK@GMAIL.
COM

STATE BANK OF INDIA 
Vs MANOJ KUMAR 
SHARMA

VARUN 
CHANDIOK(P),

TARUN.CHANDIOK@GMAIL.
COM

STATE BANK OF INDIA 
Vs DHARMENDRA 
SHARMA

VARUN 
CHANDIOK(P),

TARUN.CHANDIOK@GMAIL.
COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14

CS (COMM)/371/2021 9818365119 01-09-2021 14-07-2021

CS (COMM)/355/2021 9891700728 03-09-2021 31-08-2021

CS (COMM)/391/2021 9968715353 14-09-2021 03-09-2021

CS (COMM)/386/2021 9212078802 ajay112255@gmail.com 13-09-2021 28-08-2021

CS (COMM)/418/2021 9810404147 sanjaychhabral1@gmail.com 15-09-2021 06-09-2021

CS (COMM)/395/2021 9899399714 15-09-2021 14.09.2021

CS (COMM)/382/2021 9899399714 13-09-2021 07-09-2021

SH. RAJ KUMAR 
CHAUHAN, LD. 
DISTRICT JUDGE 
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET COURT

SOUTH-
EAST

STATE BANK OF INDIA 
Vs MOHD ZAKIR HASAN

VARUN 
CHANDIOK(P),

TARUN.CHANDIOK@GMAIL.
COM

HARJIT SINGH BEDI Vs 
BODHITREE 
TECHNOLOGIES 
PRIVATE LIMITED

ABHISHEK 
GOYAL(P),

pb.jain@jainlawoffices.in

4D EXHIBIT Vs IFB 
INDUSTRIES LIMITED

ANURAG 
BHARDWAJ(P),

ADVANURAG1990@GMAIL.C
OM

STERLING 
TECHNOTRADE INDIA 
PVTLTD Vs M/S 
CHANDRALEKHA 
CONSTITUTION PVT LTD 
THROUGH ITS 
DIRECTOR SH GAJENRA 
PARIHAR

Ravindra Kumar 
Agarwal(P),

SAMTEL AVIONICS LTD 
AND ANR Vs NS 
RATHORE HUF

SATISH 
CHOUDHARY(P
),

YOKOHAMA INDIA 
PRIVATE LIMITED Vs 
M/S SR ENTERPRISES

MUSKAN 
GUPTA(P),

office@mandmpartners.in

YOKOHAMA INDIA 
PRIVATE LIMITED Vs 
M/S CITY CARE CENTRE

MUSKAN 
GUPTA(P),

office@mandmpartners.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14

CS (COMM)/384/2021 9899399714 13-09-2021 07-09-2021

CS (COMM)/383/2021 9899399714 13-09-2021 07-09-2021

CS (COMM)/419/2021 9990093089 21-09-2021 20-09-2021

CS (COMM)/398/2021 9810059650 15-09-2021 15-09-2021

CS (COMM)/420/2021 9312046733 20-09-2021 07-09-2021

CS (COMM)/416/2021 9810492908 17-09-2021 16-09-2021

CS (COMM)/417/2021 9711543522 22-09-2021 07-09-2021

SH. RAJ KUMAR 
CHAUHAN, LD. 
DISTRICT JUDGE 
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET COURT

SOUTH-
EAST

YOKOHAMA INDIA 
PRIVATE LIMITED Vs 
WHEELS LOVER 
STOPPAGE

MUSKAN 
GUPTA(P),

office@mandmpartners.in

YOKOHAMA INDIA 
PRIVATE LIMITED Vs 
M/S PERFECT 
ASSOCIATE

MUSKAN 
GUPTA(P),

office@mandmpartners.in

INDERJEET SINGH AND 
ANOTHER Vs GANNON 
DUNKERLEY AND CO 
LTD

MANISH 
KUMAR 
SHARMA(P),

sharmamkadvocate@gmail.co
m

STORES SUPPLY INDIA 
AGENCY Vs M/S SK BERI 
AND BROTHERS

ANURAG 
KUMAR 
AGARWAL(P),

INFO@ASVASSOCIATES.CO
M

HARI SINGH Vs 
BHISHAN CHAND 
SHARMA

RAJENDRA 
YADAV(P),

yadavrazen@gmail.com

KULBHUSHAN KALRA Vs 
M/S RED ORANGES 
RETAIL PRIVATE 
LIMITED

VERONICA 
BENJEMIN 
FRANCIS(P),

veronicanfrancislegalin.com

SABHYATA COTTON PVT 
LTD Vs PUNEET 
BUDHIRAJA

Aman Ahmad(P), thepraxisco@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14

CS (COMM)/377/2021 9810362626 akshakya01@gmail.com 08-09-2021 27-08-2021

CS (COMM)/378/2021 9810362626 akshakya01@gmail.com 08-09-2021 27-08-2021

CS (COMM)/392/2021 14-09-2021

CS (COMM)/405/2021 9999114922 18-09-2021 25-08-2021

CS (COMM)/403/2021 9810099414 18-09-2021 13-09-2021

CS (COMM)/394/2021 ATIT JAIN(P), 8130655833 15-09-2021 15-09-2021

SH. RAJ KUMAR 
CHAUHAN, LD. 
DISTRICT JUDGE 
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET COURT

SOUTH-
EAST

PUNJAB NATIONAL 
BANK THROUGH REKHA 
CHAUHAN Vs SHRI 
JAIBIR SHARMA ALIAS 
JAIBIR SINGH

AVADHESH 
KUMAR 
SHAKYA(P),

PUNJAB NATIONAL 
BANK THROUGH REKHA 
CHAUHAN Vs R S 
TRADERS THROUGH  
SURESH KUMAR

AVADHESH 
KUMAR 
SHAKYA(P),

ASHISH CHAUHAN Vs 
RAJESH KUMAR 
SHRIVASTAVA

Aamir Ahmed 
Sayid(P),

UNION BANK OF INDIA 
Vs CHANDER APPARELS 
THROUGH ITS 
PROPRIETOR MS 
RACHNA

PRIYA 
RANJAN(P),

samarendrakradu@yahoo.com

ASC CONSULTING PVT 
LTD Vs XENTRIX 
STUDIOS PVT LTD

RAJIV 
DVIWEDI(P),

midha.sachin@yahoo.com

TEKNODOME INDIA PVT 
LTD Vs M/S AJAY GUPTA 
 CO

info@lexsunraj.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14

CS (COMM)/387/2021 ABHINAY(P), 9205137094 13-09-2021 13-09-2021

cs/comm/4624/21 VIKAS GAUTAM 9810993476 27-09-2021

15 CS (COMM)/335/2021 9818365119 02-09-2021 14-07-2021

CS (COMM)/336/2021 9818365119 02-09-2021 14-07-2021

CS (COMM)/338/2021 9818365119 02-09-2021 16-07-2021

CS (COMM)/337/2021 9818365119 02-09-2021 16-07-2021

CS (COMM)/413/2021 9899919222 naveen.arya1@rediffmail.com 24-09-2021 29-07-2021

CS (COMM)/412/2021 9899919222 naveen.arya1@rediffmail.com 24-09-2021 29-07-2021

SH. RAJ KUMAR 
CHAUHAN, LD. 
DISTRICT JUDGE 
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET COURT

SOUTH-
EAST

CICO TECHNOLOGIES 
LIMITED Vs MS ANITA 
AGARWAL

admin@taslaw.in

M/S EPC CONTRACTS 
INDIA PVT . LTD. VS M/S 
REGENESIS 
TECHNOLOGIES

advvikasgautam@gmail.com

MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

SOUTH-
EAST

STATE BANK OF INDIA 
Vs PANKAJ

VARUN 
CHANDIOK(P),

tarun.chandiok@gamil.com

STATE BANK OF INDIA 
Vs BHANU PRAKASH

VARUN 
CHANDIOK(P),

tarun.chandiok@gamil.com

STATE BANK OF INDIA 
Vs VIKRAM PANWAR

VARUN 
CHANDIOK(P),

tarun.chandiok@gamil.com

STATE BANK OF INDIA 
Vs NADEEM AHMAD

VARUN 
CHANDIOK(P),

tarun.chandiok@gamil.com

RANVIR SINGH RANA Vs 
SAMPATTI TRADING 
AND DEVELOPERS LTD

NAVEEN ARYA 
JAGWANI(P),

SONIA BHASIN Vs 
SAMPATTI TRADING 
AND DEVELOPERS LTD

NAVEEN ARYA 
JAGWANI(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

CS (COMM)/353/2021 7231992990 07-09-2021 21-08-2021

CS (COMM)/339/2021 9650920980 shivamkumar84@gmail.com 02-09-2021 21-08-2021

CS (COMM)/347/2021 7840046205 04-09-2021 24-08-2021

CS (COMM)/363/2021 9871517432 omarhadu46@gmail.com 09-09-2021 26-08-2021

CS (COMM)/359/2021 9810362626 akshakya01@gmail.com 08-09-2021 27-08-2021

CS (COMM)/362/2021 9810362626 akshakya01@gmail.com 08-09-2021 27-08-2021

CS (COMM)/361/2021 9810362626 akshakya01@gmail.com 08-09-2021 27-08-2021

MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

SOUTH-
EAST

M/S ABHOG 
INFRASTRUCTURE PVT 
LTD Vs M/S KANTI 
AUTOMATIC SYSTEMS

JITENDER 
KUMAR(P),

adv.jkassociates@gmail.com

SHIV DUTT Vs SHIVA 
KUMAR

SHIVOM 
GARG(P),

NAVEEN SHARMA Vs 
PAWAN KUMAR

Kumar Prasoon 
Ranjan(P),

sugandha.agarwal@gmail.com

MRS  MIDHAT SHAFI Vs 
MS AEGIS INFRA 
SOLUTIONS PVT LTD

GAURAV 
GUPTA(P),

PUNJAB NATIONAL 
BANK THROUGH REKHA 
CHAUHAN Vs MANOJ 
KUMAR

AVADHESH 
KUMAR 
SHAKYA(P),

PUNJAB NATIONAL 
BANK THROUGH REKHA 
CHAUHAN Vs ARUN 
SHARMA

AVADHESH 
KUMAR 
SHAKYA(P),

PUNJAB NATIONAL 
BANK THROUGH REKHA 
CHAUHAN Vs 
SUKHWINDER SINGH

AVADHESH 
KUMAR 
SHAKYA(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

CS (COMM)/360/2021 9810362626 akshakya01@gmail.com 08-09-2021 27-08-2021

CS (COMM)/340/2021 9999699489 02-09-2021 28-08-2021

CS (COMM)/341/2021 9999699489 02-09-2021 28-08-2021

CS (COMM)/348/2021 9999342007 advaseem18@gmail.com 04-09-2021 31-08-2021

CS (COMM)/352/2021 9811062351 07-09-2021 31-08-2021

CS (COMM)/346/2021 9810833833 naveensharmalegal2gmail.com 04-09-2021 31-08-2021

MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

SOUTH-
EAST

PUNJAB NATIONAL 
BANK THROUGH REKHA 
CHAUHAN Vs PREM 
SHAKYA ENTERPRISES 
THROUGH PREM 
CHAND

AVADHESH 
KUMAR 
SHAKYA(P),

CENTRAL BANK OF 
INDIA Vs SIMRAN 
CHAUHAN

SHADAB 
KHAN(P),

khanshadabadvocate@gmailc.
om

CENTRAL BANK OF 
INDIA Vs RAM 
CHANDRA SHARMA

SHADAB 
KHAN(P),

khanshadabadvocate@gmailc.
om

M/S NORTHERN SPIRITS 
LIMITED THROUGH ITS 
DIRECTOR Vs THE 
STUDIO BY GURDAS 
MAAN(UNIT OF GMNOW 
HOSPITALITY PVT LTD)

TUSHAR 
ANAND(P),

MAHAVIR PRASAD 
GUPTA AND SONS 
THROUGH ITS PARTNER 
Vs SOUTH DELHI 
MUNICIPAL 
CORPORATION 
THROUGH ITS 
EXECUTIVE ENGINEER 
PROJECT 1 CENTRAL 
ZONE

ASEEM 
MEHROTRA(P),

mehratraaseem@yahoo.co.in

M/S KCT TRADING PVT 
LTD Vs VINAY PRINTER 
AND TRADERS AND ANR

NAVEEN 
SHARMA(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

8800486986 sksrivastava069@gmail.com 14-09-2021 02-09-2021

CS (COMM)/344/2021 9810833833 naveensharmalegal2gmail.com 04-09-2021 02-09-2021

CS (COMM)/345/2021 9810833833 naveensharmalegal2gmail.com 04-09-2021 02-09-2021

CS (COMM)/370/2021 9953459952 10-09-2021 03-09-2021

CS (COMM)/422/2021 9891966005 28-09-2021 03-09-2021

CS (COMM)/423/2021 9891966005 28-09-2021 03-09-2021

MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

SOUTH-
EAST

CS (COMM)/388/2021 
(TM)

M/S GLOBAL TECH 
INSTITUTE OF 
MANAGEMENT Vs 
REGISTRAR OF 
TRADEMARKS GOVT OF 
INDIA

SURENDRA 
KUMAR 
SRIVASTAVA(P)
,

M/S KCT TRADING P 
LTD Vs AAPSS 
STATIONERY PRODUCTS 
P LTD

NAVEEN 
SHARMA(P),

M/S KCT TRADING P 
LTD Vs AARADHYA 
INDUSTRIES

NAVEEN 
SHARMA(P),

THE JAMMU AND 
KASHMIR BANK LTD Vs 
RAJEEV KHANDELWAL

ROHIT 
SHARMA(P),

ravilegal@gmail.com

CANARA BANK Vs 
ARMANA ( PROPRIETOR 
OF M/S AS 
HANDICRAFTS )

HITESH 
SACHAR(P),

hiteshsachar@gmail.com

CANARA BANK Vs 
PURSHOTTAM KUMAR 
( PROP OF M/S 
PURSHOTTAM TRADING 
COMPANY)

HITESH 
SACHAR(P),

hiteshsachar@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

1135544635 06-09-2021 04-09-2021

1135544635 06-09-2021 04-09-2021

CS (COMM)/349/2021 9899855689 06-09-2021 04-09-2021

CS (COMM)/389/2021 9899399714 14-09-2021 07-09-2021

CS (COMM)/390/2021 9899399714 14-09-2021 07-09-2021

CS (COMM)/393/2021 PANKHURI(P), 9811634530 mayank104@gmail.com 15-09-2021 07-09-2021

CS (COMM)/401/2021 9650046568 18-09-2021 10-09-2021

MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

SOUTH-
EAST

CS (COMM)/351/2021 
(TM)

M/S IZUK IMPEX Vs 
WASEEM RAJA

SHRAVAN 
KUMAR 
BANSAL(P),

unitedmark@unitedipr.com

CS (COMM)/350/2021 
(TM)

AJAY JAIN Vs 
BHAVINBHAI 
NARANBHAI PATOLIYA

SHRAVAN 
KUMAR 
BANSAL(P),

unitedmark@unitedipr.com

FEDERAL BANK LTD Vs 
B M BAJAJ

JOBY P. 
VARGHESE(P),

lawjpv@gmail.com

YOKOHAMA INDIA 
PRIVATE LIMITED Vs S N 
TYRES

MUSKAN 
GUPTA(P),

office@mandmpartners.in

YOKOHAMA INDIA 
PRIVATE LIMITED Vs 
M/S WHEEL PALACE

MUSKAN 
GUPTA(P),

office@mandmpartners.in

WFB BAIRD AND 
COMPANY INDIA PVT 
LTD Vs M/S PAM 
INTERNATIONAL

MAHARAJ KRISHAN 
MAGGU Vs IMPERIA 
STRUCTURES LTD

VIKAS 
SAREEN(P),

lexworksse@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

9650046568 18-09-2021 10-09-2021

CS (COMM)/425/2021 9953154353 29-09-2021 13-09-2021

CS (COMM)/402/2021 ABHINAY(P), 9205137094 20-09-2021 13-09-2021

CS (COMM)/399/2021 9810952300 17-09-2021 15-09-2021

CS (COMM)/421/2021 8287138358 N/A 28-09-2021 15-09-2021

CS (COMM)/410/2021 1135544635 22-09-2021 16-09-2021

CS (COMM)/411/2021 1135544635 22-09-2021 16-09-2021

MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

SOUTH-
EAST

CS 
(COMM)/400/2021

MAHARAJ KRISHAN 
MAGGU Vs IMPERIA 
STRUCTURES LTD

VIKAS 
SAREEN(P),

lexworksse@gmail.com

BANK OF BARODA Vs MR 
AMITESH SINGH

SUMEET 
ANAND(P),

sumeetanand.adv@gmail.com

CICO TECHNOLOGIES 
LIMITED Vs M/S 
RITHWIK PROJECTS PVT 
LTD

admin@taslaw.in

EMPIRE TUBEWELS PVT 
LTD TH SH ASHOK 
KUMAR SHARMA Vs M/S 
VALUES SPACES 
REALTORS PRIVATE LTD 
FORMERLY KNOWN AS 
M/S  JKS 
INFRASTRUCTURE 
LIMITED

G. LAKSHMI 
NARASIMHA 
MURTHY(P),

goggimurthy@gmail.com

ANIL KUMAR VOHRA Vs 
SOUTH DELHI 
MUNICIPAL 
CORPORATION

Ambareen 
Qaisar(P),

M/S IZUK IMPEX Vs 
MEDISYNTH NATURALS 
PVT LTD

K.G. BANSAL 
AND 
COMPANY(P),

Unitedmark@unitedipr.com

M/SSHUBHAM GOLDIEE 
MASALE PVT LTD Vs 
FMC ENTERPRISES

M/S K.G. 
BANSAL AND 
CO.(P),

Unitedmark@unitedipr.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

CS (COMM)/415/2021 9810673337 23-09-2021 16-09-2021

CS (COMM)/408/2021 9810675135 22-09-2021 16-09-2021

CS (COMM)/414/2021 9540440406 24-09-2021 18-09-2021

CS (COMM)/407/2021 9810675135 22-09-2021 20-09-2021

CS (COMM)/409/2021 9891212667 gautampanwani12@gmail.com 22-09-2021 21-09-2021

CS (COMM)/424/2021 9910995511 28-09-2021 25-09-2021

MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

SOUTH-
EAST

M/S NUTECH PRINT 
SERVICES INDIA Vs 
ICICI LOMBARD 
GENERAL INSURANCE 
CO LTD

RAM VINOD 
SINHA(P),

sinhaadvocate@outlookc.om

M/S GREEN  TIMBER 
AND PLYWOOD Vs 
SENSE PROJECTS PVT 
LTD

KAILASH 
CHANDRA(P),

kailashadv@gmail.com

SHREE BALAJI DORI 
HOUSE Vs SHEEN INDIA 
PVT LTD

RADHEY 
SHAM(P),

rishabhgupta.lawyer@gmail.co
m

NARESH KAUSHAL 
PROP OF M/S 
INNERSPACEINC Vs M/S 
UTTAM TOYOTA  A 
DIVISION OF M/S THE 
STANDARD TYPE 
FOUNDRY PVT LTD

KAILASH 
CHANDRA(P),

kailashadv@gmail.com

M/S HR POWER 
ENGINEERS PRIVATE 
LIMITED Vs M/S 
SUDHIR POWER 
PROJECTS PVT LTD

GAUTAM 
PANJWANI(P),

PROCESS NINE 
TECHNOLOGIES PVT 
LTD Vs ANJANQA 
MEHTA

VIDIT 
GUPTA(P),

adv_viditgupta@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

CS (COMM)/426/2021 9899385987 29-09-2021 27-09-2021

CS (COMM)/431/2021 9958399122 30-09-2021 28-09-2021

CS (COMM)/427/2021 9811074162 rohitjn2003@gmail.com 30-09-2021 28-09-2021

CS (COMM)/428/2021 9811074162 rohitjn2003@gmail.com 30-09-2021 28-09-2021

CS (COMM)/429/2021 9811074162 rohitjn2003@gmail.com 30-09-2021 28-09-2021

CS (COMM)/430/2021 9811074162 rohitjn2003@gmail.com 30-09-2021 28-09-2021

MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

SOUTH-
EAST

AABIR SAIKIA Vs UMC 
DESIGN STUDIO 
THROUGH UMANG 
CHANANA

NISHANT 
DAS(P),

nishantada@gmail.com

TIGER LOGISTICS 
THROUGH 
AUTHORISED 
REPRESENTATIVE Vs 
M/S NUPUR 
INTERNATIONAL

KSHITIJ 
MUDGAL(P),

bvniren.cgsc@gmail.com

PAYTM E COMMERCE 
PVT LTD Vs MS SHILPA 
NARESH BALDHA

GAURAV 
JAIN(P),

PAYTM E COMMERCE 
PVT LTD Vs SH 
CHANDRIKABEN 
RAJESHBHAI 
KACHHADIYA

GAURAV 
JAIN(P),

PAYTM E COMMERCE 
PVT LTD Vs SH KAUSHIK 
DHARMESHBAHI 
RADADIYA

GAURAV 
JAIN(P),

PAYTM E COMMERCE 
PVT LTD Vs SH 
JAYESHKUMAR K 
KHOKHAR

GAURAV 
JAIN(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East 01/09/21 01/09/21

9873347330 01/09/21 01/09/21

9873347330 01/09/21 01/09/21

9873347330 01/09/21 01/09/21

9873347330 01/09/21 01/09/21

9873347330 01/09/21 01/09/21

9873347330 01/09/21 01/09/21

9873347330 01/09/21 01/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02358-
2021

KANWAR ENTERPRISES 
VS. GAMMON INDIA 
LTD.

RAJEEV 
SHRIVASTAVA

EC-DLET-01-02366-
2021

KOTAK MAHINDRA 
BANK VS. GULSHAN

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM

EC-DLET-01-02367-
2021

KOTAK MAHINDRA 
BANK VS. FARHANA 
KHAN

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM

EC-DLET-01-02368-
2021

KOTAK MAHINDRA 
BANK VS. CHANDER 
MILK PLANT

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM

EC-DLET-01-02369-
2021

KOTAK MAHINDRA 
BANK VS.RUPESH 
SISODIA

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM

EC-DLET-01-02370-
2021

KOTAK MAHINDRA 
BANK VS. CHANDER 
MILK PLANT

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM

EC-DLET-01-02371-
2021

KOTAK MAHINDRA 
BANK VS. SURESH 
SINGH

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM

EC-DLET-01-02372-
2021

KOTAK MAHINDRA 
BANK VS. SHANTIVIJAY 
ADORNMENTS PVT. LTD.

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9873347330 01/09/21 01/09/21

9873347330 01/09/21 01/09/21

MOHIT  TYAGI 9899843662 01/09/21 01/09/21

9958064525 01/09/21 01/09/21

9958064525 01/09/21 01/09/21

9958064525 01/09/21 01/09/21

9958064525 01/09/21 01/09/21

9958064525 01/09/21 01/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02373-
2021

KOTAK MAHINDRA 
BANK VS. PANKAJ 
KALRA

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM

EC-DLET-01-02374-
2021

KOTAK MAHINDRA 
BANK VS. KARNI AIR 
COURIERS AND CARGO

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM

EC-DLET-01-02365-
2021

SHASHI STEELS CORPO. 
VS ASCENT 
DEVELOPWELL PVT. 
LTD.

amicus.legal@outlook.com

EC-DLET-01-02377-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS. 
DHEERAJ KR

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-02376-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS. DEV 
PALI

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-02375-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS. ANIS 
AHMED

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-02378-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS. SHRI 
HARI PAD NATH

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-02379-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS. HARI 
SINGH

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9958064525 01/09/21 01/09/21

9958064525 01/09/21 01/09/21

9958064525 01/09/21 01/09/21

9958064525 01/09/21 01/09/21

9958064525 01/09/21 01/09/21

9958064525 01/09/21 01/09/21

9958064525 01/09/21 01/09/21

9873347330 02/09/21 02/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02380-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS. 
JAGDISH

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-02381-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS. 
KRISHAN PAL

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-02382-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS. 
KULWANT SINGH

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-02383-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS. 
SHAHZAD

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-02384-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS. 
SHANIB

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-02385-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS. VED 
PRAKASH GUPTA

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-02386-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS. VIKAS

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-02387-
2021

KOTAK MAHINDRA 
BANK VS HOLY TRINITY 
PUBLIC SCHOOL

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9873347330 02/09/21 02/09/21

9873347330 02/09/21 02/09/21

9873347330 02/09/21 02/09/21

9873347330 02/09/21 02/09/21

9873347330 02/09/21 02/09/21

9873347330 02/09/21 02/09/21

9811192158 srlawfirm188@gmail.com 02/09/21 02/09/21

9811192158 srlawfirm188@gmail.com 02/09/21 02/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02388-
2021

KOTAK MAHINDRA 
BANK VS VIVEK 
SHIKSHA SAMITI

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM

EC-DLET-01-02389-
2021

KOTAK MAHINDRA 
BANK VS SURENDER 
SINGH YADAV

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM

EC-DLET-01-02390-
2021

KOTAK MAHINDRA 
BANK VS SUDARSHAN 
KUMAR

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM

EC-DLET-01-02391-
2021

KOTAK MAHINDRA 
BANK VS PAWAN 
SHARMA

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM

EC-DLET-01-02392-
2021

KOTAK MAHINDRA 
BANK VS NIHAL SINGH

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM

EC-DLET-01-02393-
2021

KOTAK MAHINDRA 
BANK VS PANKAJ KALRA

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM

EC-DLET-01-02396-
2021

AXIS BANK LIMITED VS 
LEHAR SINGH 
RAJPUROHIT

SHOBHA 
GUPTA 

EC-DLET-01-02397-
2021

AXIS BANK LIMITED VS 
SURJIT SINGH

SHOBHA 
GUPTA 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9811192158 srlawfirm188@gmail.com 02/09/21 02/09/21

9811192158 srlawfirm188@gmail.com 02/09/21 02/09/21

9811192158 srlawfirm188@gmail.com 02/09/21 02/09/21

9811192158 srlawfirm188@gmail.com 02/09/21 02/09/21

9811192158 srlawfirm188@gmail.com 02/09/21 02/09/21

9811192158 srlawfirm188@gmail.com 02/09/21 02/09/21

9811192158 srlawfirm188@gmail.com 02/09/21 02/09/21

ADITI GUPTA 9999631644 03/09/21 03/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02398-
2021

AXIS BANK LIMITED VS 
KAILASH SONI

SHOBHA 
GUPTA 

EC-DLET-01-02399-
2021

AXIS BANK LIMITED VS 
GAGANDEEP SINGH

SHOBHA 
GUPTA 

EC-DLET-01-02400-
2021

AXIS BANK LIMITED VS 
NISCHAY PALIWAL

SHOBHA 
GUPTA 

EC-DLET-01-02401-
2021

AXIS BANK LIMITED VS 
CHANDAN KUMAR 
SINGH

SHOBHA 
GUPTA 

EC-DLET-01-02402-
2021

AXIS BANK LIMITED VS 
HITESH SHARMA

SHOBHA 
GUPTA 

EC-DLET-01-02403-
2021

AXIS BANK LIMITED VS 
JITENDER SINGH

SHOBHA 
GUPTA 

EC-DLET-01-02340-
2021

AXIS BANK LIMITED VS 
RAKESH KUMAR 
AGGARWAL

SHOBHA 
GUPTA 

EC-DLET-01-02404-
2021

KOTAK MAHINDRA 
PRIME VS. PRITAM C.

aditigupta_law@yahoom.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

ADITI GUPTA 9999631644 03/09/21 03/09/21

9958064525 03/09/21 03/09/21

9958064525 03/09/21 03/09/21

9958064525 03/09/21 03/09/21

9958064525 03/09/21 03/09/21

9958064525 03/09/21 03/09/21

9958064525 03/09/21 03/09/21

SUMANT DE 9818316693 shumont01@gmail.com 04/09/21 04/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02405-
2021

KOTAK MAHINDRA 
PRIME VS.MOHIT 
AGGARWAL

aditigupta_law@yahoom.com

EC-DLET-01-02409-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS. 
FAHIMUDDIN

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-02408-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS. 
BINDU RANI

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-02407-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS. ARUN 
KR. SINGH

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-02406-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS ANIL 
KR

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-02410-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS 
MUKESH KR.

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-02411-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS 
RAISUDDIN

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-02412-
2021

M/S SAKET MOTORS 
PVT LTD VS GAJENDER 
SINGH



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9999855157 04/09/21 04/09/21

9873709995 04/09/21 04/09/21

9999334816 04/09/21 04/09/21

9999334816 04/09/21 04/09/21

9958064525 04/09/21 04/09/21

9958064525 04/09/21 04/09/21

9958064525 04/09/21 04/09/21

9811843931 04/09/21 04/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02414-
2021

MANJEET SECUIRITIES 
AND FINLEASE LTD VS 
HARI SINGH

JITENDER 
KUMAR YADAV

ADVJITENDERYADAV2017@
GMAIL.COM

EC-DLET-01-02417-
2021

M/S ANRFINLEASE PVT  
LTD VS NIKAS KUMAR

RISHAB 
GULATI

rishabh.g@live.in

EC-DLET-01-02418-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
MAM RAJ

NITISH 
PATHANIA

pathania.hot@gmail.com

EC-DLET-01-02419-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
SUMAT PRAKASH

NITISH 
PATHANIA

pathania.hot@gmail.com

EC-DLET-01-02420-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS 
RAMPAL SINGH

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-02421-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS RAVI

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-02423-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS RINKU

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-02422-
2021

IFFCO KISAN FINANCE 
VS MINA DEVI

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9958064525 04/09/21 04/09/21

9958064525 04/09/21 04/09/21

9811843931 04/09/21 04/09/21

9958064525 04/09/21 04/09/21

9811252038 06/09/21 06/09/21

9811252038 06/09/21 06/09/21

9811252038 06/09/21 06/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02424-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS  
SARFARAZ KHAN

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-02426-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS  
SUDESH ANAND

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-02425-
2021

IFFCO KISAN FINANCE 
VS ANIL KUMAR

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-02427-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS  
SUMIT KUMAR

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-02441-
2021

M/S KOTAK MAHINDRA 
BANK LTD. VS. RAJ KR

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-02440-
2021

M/S KOTAK MAHINDRA 
BANK LTD. VS. PARDEEP

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-02439-
2021

M/S KOTAK MAHINDRA 
BANK LTD. VS. NAHAR 
SINGH

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9811252038 06/09/21 06/09/21

9811252038 06/09/21 06/09/21

9811252038 06/09/21 06/09/21

9811252038 06/09/21 06/09/21

9811252038 06/09/21 06/09/21

9811252038 06/09/21 06/09/21

9811252038 06/09/21 06/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02438-
2021

M/S KOTAK MAHINDRA 
BANK LTD. VS. M/S WFM 
FACILITY MNAGEMENT 
PVT. LTD.

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-02437-
2021

M/S KOTAK MAHINDRA 
BANK LTD. VS. M/S 
SHREE GANESHKRUPA 
STONE CRESHAR

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-02436-
2021

M/S KOTAK MAHINDRA 
BANK LTD. VS. SHANIB 
ELECTRICALS

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-02435-
2021

M/S KOTAK MAHINDRA 
BANK LTD. VS. KULDEEP 
KR

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-02434-
2021

M/S KOTAK MAHINDRA 
BANK LTD. VS. M/S 
KOSHER 
INFRASTRUCTURE PVT. 
LTD.

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-02433-
2021

M/S KOTAK MAHINDRA 
BANK LTD. VS. M/S 
CHHAVI AND LAKSHAY 
ENTERPRISES 

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-02432-
2021

M/S KOTAK MAHINDRA 
BANK LTD. VS. M/S 
AMAZING APPARELS

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9811252038 06/09/21 06/09/21

9811252038 06/09/21 06/09/21

9811252038 06/09/21 06/09/21

9811252038 06/09/21 06/09/21

9811843931 06/09/21 06/09/21

9971607746 06/09/21 06/09/21

NEETU BANSAL 9212260284 neetubansal78@gmail.com 07/09/21 07/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02431-
2021

M/S KOTAK MAHINDRA 
BANK LTD. VS. 
MHAMMAD FARHAN

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-02430-
2021

M/S KOTAK MAHINDRA 
BANK LTD. VS. BABLESH

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-02429-
2021

M/S KOTAK MAHINDRA 
BANK LTD. VS. AMRESH 
CHAUDHARY

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-02428-
2021

M/S KOTAK MAHINDRA 
BANK LTD. VS. AJAY KR

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-02442-
2021

IFFCO KISAN FINANCE 
VS NABI AHMAD

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-01316-
2021

GUPTA POWER 
INFRASTRUCTRE PVT 
LTD. VS. WORLDWIDE 
METALS PVT. LTD.

GAURAV 
DUBEY

gdubeyadv@gmail.com

EC-DLET-01-02352-
2021

BANK OF BARODA VS 
KULBANT KAUR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

LALIT PANDEY 9717391663 07/09/21 07/09/21

LALIT PANDEY 9717391663 07/09/21 07/09/21

LALIT PANDEY 9717391663 07/09/21 07/09/21

9811843931 07/09/21 07/09/21

9811843931 07/09/21 07/09/21

LALIT PANDEY 9717391663 07/09/21 07/09/21

NISHANT NAIN 9818366274 nainnishant374@gamial.com 08/09/21 08/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02443-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
HITESH MANOHAR 
MOTWANI

lalitpandeyadav@gmail.com

EC-DLET-01-02445-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
ABDUL REHMAN 
DAWOOD SHAIKH

lalitpandeyadav@gmail.com

EC-DLET-01-02446-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
JANARDHAN AMBADAS 
DEVKATE

lalitpandeyadav@gmail.com

EC-DLET-01-02447-
2021

M/S KOTAK MAHINDRA 
BANK LTD. VS. SALIM 
GULAB TAMBOLI

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-02448-
2021

M/S KOTAK MAHINDRA 
BANK LTD. VS. 
SUKHCHAIN SINGH

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-02452-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
SHAIKH SAMEER

lalitpandeyadav@gmail.com

EC-DLET-01-02456-
2021

M/S NAKSHATRA INDIA 
VS. JAGDAMBA  
AGENCIES



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9873347330 08/09/21 08/09/21

9873347330 08/09/21 08/09/21

8376049807 08/09/21 08/09/21

8376049807 08/09/21 08/09/21

LALIT PANDEY 9717391663 08/09/21 08/09/21

LALIT PANDEY 9717391663 08/09/21 08/09/21

LALIT PANDEY 9717391663 08/09/21 08/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02457-
2021

AXIS BANK LTD. VS. 
RAJENDERA SINGH 
MEENA

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM

EC-DLET-01-02458-
2021

AXIS BANK VS. MAHAR 
SINGH

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM

EC-DLET-01-02459-
2021

BMW INDIA FIN. 
SERVICES PVT. LTD. VS. 
SUBHASINI JENA

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-02460-
2021

BMW INDIA FIN. 
SERVICES PVT. LTD. VS. 
NEW MORNING STAR 
TRAVELS

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-02461-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
NIJAM RAMJAN ALI

lalitpandeyadav@gmail.com

EC-DLET-01-02462-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
ASWANTH THAMPI

lalitpandeyadav@gmail.com

EC-DLET-01-02463-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
SALMAN KHAN SHAKIL 
AHMED KHAN

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

LALIT PANDEY 9717391663 08/09/21 08/09/21

LALIT PANDEY 9717391663 08/09/.21 08/09/.21

B. B. SHARMA 9891887145 08/09/21 08/09/21

B. B. SHARMA 9891887145 08/09/21 08/09/21

LALIT PANDEY 9717391663 09/09/21 09/09/21

LALIT PANDEY 9717391663 09/09/21 09/09/21

LALIT PANDEY 9717391663 09/09/21 09/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02464-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
SAVITRI KHIMJI NANDU

lalitpandeyadav@gmail.com

EC-DLET-01-02465-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
ARCHANA RAJESH ISTE

lalitpandeyadav@gmail.com

EC-DLET-01-02466-
2021

M/S PEEJAY FIN. CO. 
PVT. LTD. VS. SHEIKH 
MAITHER REHMAN

Bankebiharisharma@rediffmai
l.com

EC-DLET-01-02467-
2021

M/S PEEJAY FIN. CO. 
PVT. LTD. VS. NISHAR 
AHMED

Bankebiharisharma@rediffmai
l.com

EC-DLET-01-02468-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
MADHU BALA

lalitpandeyadav@gmail.com

EC-DLET-01-02469-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
MAHESH SHARAD PATIL

lalitpandeyadav@gmail.com

EC-DLET-01-02470-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
ROHIT PRAKASH 
KHARDIKAR

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

LALIT PANDEY 9717391663 09/09/21 09/09/21

LALIT PANDEY 9717391663 09/09/21 09/09/21

LALIT PANDEY 9717391663 09/09/21 09/09/21

9958726491 10/09/21 10/09/21

9958726491 10/09/21 10/09/21

9958726491 10/09/21 10/09/21

9958726491 10/09/21 10/09/21

9958726491 10/09/21 10/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02471-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
AJAY NARAYAN 
SOLANKI

lalitpandeyadav@gmail.com

EC-DLET-01-02473-
2021

DHARA MOTOR 
FINANCE LTD VS AMIT 
KUMAR

lalitpandeyadav@gmail.com

EC-DLET-01-02444-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
SAMITA AKOLKAR

lalitpandeyadav@gmail.com

EC-DLET-01-02480-
2021

ELECTRONICS FIN. LTD. 
VS. IMPRESSION 
PRINTERS

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02481-
2021

ELECTRONICS FIN. LTD. 
VS. DAS PRINTERS

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02482-
2021

ELECTRONICA  FIN. 
LTD. VS. LUCENT ENGI. 
CO. 

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02483-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS. PAYAL TANWAR

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02484-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS. MUKHTIYAR 
THURVALLI

RAJESH 
JANGRA

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9958726491 10/09/21 10/09/21

9958726491 10/09/21 10/09/21

9958726491 10/09/21 10/09/21

B. B. SHARMA 9891887145 10/09/21 10/09/21

9958064525 10/09/21 10/09/21

9958064525 10/09/21 10/09/21

9958064525 10/09/21 10/09/21

9958064525 10/09/21 10/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02485-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS. SRINATH S L

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02486-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS. SRINIWAS H.D. 

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02487-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS. S JAGDISH

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02477-
2021

DOST FINCAP PVT. LTD 
VS. KAMALJEET

Bankebiharisharma@rediffmai
l.com

EC-DLET-01-02494-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS  
VINOD DASS

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-02493-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS  
MOHD. NAFEES

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-02492-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS  
MOHD. TAYYAB

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-02491-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS  
GOPAL GUPTA

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9958064525 10/09/21 10/09/21

9958064525 10/09/21 10/09/21

9811252038 10/09/21 10/09/21

9958064525 10/09/21 10/09/21

8750541571 10/09/21 10/09/21

SHIVAM GOEL 9711159696 karan.jain212000@gmail.com 13/09/21 13/09/21

9873709995 13/09/21 13/09/21

9873709995 13/09/21 13/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02490-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS  
CHHANGA SINGH

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-02489-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS  ASAD 
AHMED

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-02495-
2021

M/S KOTAK MAHINDRA 
BANK LTD. VS. AFSAR 
IMAM

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-02496-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS  
NEERAJ RAJ

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-02478-
2021

SHUBHAM MEHRA VS. 
GRASS ROOTS 
RESEARCH 

SRINIVASAN 
RAM SWAMY

srinivasan@kradvocate.in

EC-DLET-01-02498-
2021

MINOO AGARWAIYA VS. 
NAND LAL

Ec-DLET-01-02499-
2021

M/S BANSAL CREDITS 
LTD. VS. PAPPU 
SRIVASTAV

RISHAB 
GULATI

rishabh.g@live.in

EC-DLET-01-02500-
2021

M/S BANSAL CREDITS 
LTD. VS. SATBIR PAL

RISHAB 
GULATI

rishabh.g@live.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9958726491 13/09/21 13/09/21

9958726491 13/09/21 13/09/21

9958726491 13/09/21 13/09/21

9958726491 13/09/21 13/09/21

9958726491 13/09/21 13/09/21

B. B. SHARMA 9891887145 13/09/21 13/09/21

9958726491 13/09/21 13/09/21

9958726491 13/09/21 13/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02501-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS. AMBARISHA 
BYRIAH

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02502-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS. 
VISHWANATHREDDY B 
M

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02503-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS. SUNIL KR

RAJESH 
JANGRA

jangraadvocate@gmail.com

Ec-DLET-01-02504-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS. SHIVAPPA N

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02506-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS. DHEERAJ KR 
SRIVASTAVA

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02505-
2021

M/S PEEJAY FIN. CO. 
PVT. LTD. VS. ANIL KR

Bankebiharisharma@rediffmai
l.com

EC-DLET-01-02507-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS. ROBERT S

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02508-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS. RAVEENDRA  
ACHARYA

RAJESH 
JANGRA

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

SANJAY BAJAJ 9811082913 14/09/21 14/09/21

9958726491 14/09/21 14/09/21

9958726491 14/09/21 14/09/21

9958726491 14/09/21 14/09/21

9958726491 14/09/21 14/09/21

9958726491 14/09/21 14/09/21

9958726491 14/09/21 14/09/21

9958726491 14/09/21 14/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02525-
2021

M/S AXSYS SOLUTIONS 
VS CLASSIC 
INFRASOLUTIONS

sableglaw@yahoo.com

EC-DLET-01-02509-
2021

VOLKSWAGEN FINANCE 
PRIVATE LIMITED VS 
JYOTHI P

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02510-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS. HEMAVATHI 
VENKATASWAMY

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02511-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  G HARISH 
BABU

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02512-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  PUNEETH K 
UKKALI

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02513-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  NARENDRA 
KRISHNAPPA

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02514-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  SHAIK 
NAUSHAD AHMED

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02515-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  
RAGHAVENDRA C

RAJESH 
JANGRA

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9958726491 14/09/21 14/09/21

9958726491 14/09/21 14/09/21

9958726491 14/09/21 14/09/21

9958726491 14/09/21 14/09/21

9958726491 14/09/21 14/09/21

9958726491 14/09/21 14/09/21

9958726491 14/09/21 14/09/21

9958726491 14/09/21 14/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02516-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  TEJAS N 

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02517-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  VENKATESH K

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02518-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  MANISH

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02519-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  SATHISH 
KRISHNAPPA POOJARY

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02520-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  KARAN NANDA

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02521-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  VANDANA 
VISHWAKARMA

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02522-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  
SACCHIDANAND SINGH 
YADAV

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02523-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  GUNJAN 
KAUSHIK

RAJESH 
JANGRA

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9958726491 14/09/21 14/09/21

8376049807 14/09/21 14/09/21

8376049807 14/09/21 14/09/21

9958726491 14/09/21 14/09/21

9958726491 14/09/21 14/09/21

9958726491 14/09/21 14/09/21

9958726491 14/09/21 14/09/21

9958726491 14/09/21 14/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02524-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  KRISHAN 
KUMAR RUHIL

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02527-
2021

BMW INDIA FIN. 
SERVICES PVT. LTD. VS. 
VIKAS KHANNA

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-02528-
2021

BMW INDIA FIN. 
SERVICES PVT. LTD. VS. 
VISHAL SURESH SATAV

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-02529-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  ADARSH 
LOOLINGS

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02530-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  PRITAM 
ARVIND SINGH

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02531-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  SENTHIL B

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02532-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  MAKE 
INDIASMART PVT LTD

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02533-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  
SHIVASHANKAR RAO

RAJESH 
JANGRA

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9958726491 15/09/21 15/09/21

9958726491 15/09/21 15/09/21

7703895062 singhsunita968@gmail.com 15/09/21 15/09/21

B. B. SHARMA 9891887145 15/09/21 15/09/21

9958726491 16/09/21 16/09/21

9958726491 16/09/21 16/09/21

9958726491 16/09/21 16/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02534-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  B.P.SONS FUN 
AND 
ENTERTAINMENTPVT. 
LTD.

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02535-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  SANJEEV KR. 
SINGH

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02537-
2021

M/S VIBGYOUR PHOTO 
TECH VS. ADINATH 
TRADERS

SUNITA 
KUMARI

EC-DLET-01-02536-
2021

M/S SHINKOLITE FIN 
VS. AMIT

Bankebiharisharma@rediffmai
l.com

EC-DLET-01-02540-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  OMENDRA 
SINGH

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02541-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  AKANSHA 
PANDEY

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02542-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS. VINATHA 
SHANKAR

RAJESH 
JANGRA

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9958726491 16/09/21 16/09/21

9958726491 16/09/21 16/09/21

9958726491 16/09/21 16/09/21

9958726491 16/09/21 16/09/21

9958726491 16/09/21 16/09/21

9958726491 16/09/21 16/09/21

9958726491 16/09/21 16/09/21

9873709995 16/09/21 16/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02543-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  CHETHAN M

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02544-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  REVANNA 
SIDDAIAH

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02545-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  K NAGESH

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02546-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS. NAZEEM 
BEGUM

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02547-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  AZUL 
TRANSPORTS PVT LTD

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02548-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  IRSHAN RAZA

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02549-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS. DEVSHARAM 
RAMPAL

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02550-
2021

M/S ANRFINLEASE PVT  
LTD VS NASIR ALI

RISHAB 
GULATI

rishabh.g@live.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9873709995 16/09/21 16/09/21

9873709995 16/09/21 16/09/21

9873709995 16/09/21 16/09/21

9958726491 16/09/21 16/09/21

9958726491 16/09/21 16/09/21

9958726491 16/09/21 16/09/21

9958726491 16/09/21 16/09/21

9958726491 16/09/21 16/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02551-
2021

M/S ANRFINLEASE PVT  
LTD VS BABU LAL

RISHAB 
GULATI

rishabh.g@live.in

EC-DLET-01-02552-
2021

M/S BANSAL CREDITS 
LTD. VS. SURAJ PODDAR

RISHAB 
GULATI

rishabh.g@live.in

EC-DLET-01-02553-
2021

M/S ANRFINLEASE PVT  
LTD VS CHANDESHWAR

RISHAB 
GULATI

rishabh.g@live.in

EC-DLET-01-02554-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  MOHAN SINGH

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02555-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  MALIK WASI 
ULLAH

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02556-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  GOPAL BABU

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02557-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS. VISHWADEEP 
SHAILENDER SINGH

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02558-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS. SURAJ P. 
MEHTA

RAJESH 
JANGRA

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9958726491 16/09/21 16/09/21

9958726491 16/09/21 16/09/21

9958726491 16/09/21 16/09/21

8376049807 17/09/21 17/09/21

8376049807 17/09/21 17/09/21

9310511420 17/09/21 17/09/21

8376049807 17/08/21 17/08/21

8376049807 17/09/21 17/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02559-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  NAVEEN 
KUMAR KL

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02560-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  STATE TRAVEL

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02561-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  MOHD KASHIF 
KHAN

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02563-
2021

ECL FIN. LTD 6390 VS. 
KHANDELWAL 
PROJECTS PVT. LTD.

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-02566-
2021

BMW INDIA FIN. 
SERVICES PVT. LTD. VS. 
DEEPA PRAKASH

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-02562-
2021

REHAN VS. KOTAK 
MAHINDRA PRIME LTD

ANAND 
PRAKASH

prakash.law@gmail.com

EC-DLET-01-02568-
2021

BMW INDIA FIN. 
SERVICES PVT. LTD. VS. 
SAVANT SINGH KUNWAr 
ajaipal singh tomar

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

Ec-DLET-01-02573-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. DEEPAK 
SREERAJ MR 8992

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9999631644 parv.mahajan007@gmail.com 17/09/21 17/09/21

9999631644 parv.mahajan007@gmail.com 17/09/21 17/09/21

9999631644 parv.mahajan007@gmail.com 17/09/21 17/09/21

9999631644 parv.mahajan007@gmail.com 17/09/21 17/09/21

9999631644 parv.mahajan007@gmail.com 17/09/21 17/09/21

9811192158 srlawfirm188@gmail.com 18/09/21 18/09/21

9811192158 srlawfirm188@gmail.com 18/09/21 18/09/21

LALIT PANDEY 9717391663 18/09/21 18/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02574-
2021

AXIS BANK LIMITED VS 
SACHIN KR

PARV 
MAHAJAN

EC-DLET-01-02575-
2021

AXIS BANK LIMITED VS 
AVION UDHYOG 0851

PARV 
MAHAJAN

EC-DLET-01-02576-
2021

AXIS BANK LTD. VS. 
PREETAM SINGH HUDA

PARV 
MAHAJAN

EC-DLET-01-02577-
2021

AXIS BANK LTD. VS. 
ANANT RAM

PARV 
MAHAJAN

EC-DLET-01-02578-
2021

AXIS BANK LIMITED VS  
ANMOL GAUR

PARV 
MAHAJAN

EC-DLET-01-02582-
2021

M/S AXIS BANK LTD VS 
JITENDER SINGH

SHOBHA 
GUPTA 

EC-DLET-01-02584-
2021

M/S AXIS BANK LTD VS 
KAILASH SONI

SHOBHA 
GUPTA 

EC-DLET-01-02585-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
DAYANAND SHRIMANT 
MORE

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

LALIT PANDEY 9717391663 18/09/21 18/09/21

LALIT PANDEY 9717391663 18/09/21 18/09/21

LALIT PANDEY 9717391663 18/09/21 18/09/21

9999334816 18/09/21 18/09/21

9999334816 18/09/21 18/09/21

9999334816 18/09/21 18/09/21

9999334816 18/09/21 18/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02586-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
BALASO MARUTI 
DEVKAR

lalitpandeyadav@gmail.com

EC-DLET-01-02588-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
SAKET RAJENDRA 
CHAVAN

lalitpandeyadav@gmail.com

EC-DLET-01-02589-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS  
AHIRE DEVIDAS JULAL

lalitpandeyadav@gmail.com

EC-DLET-01-02598-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS  SALIM

NITISH 
PATHANIA

pathania.hot@gmail.com

EC-DLET-01-02597-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS  
SACHIN GUPTA

NITISH 
PATHANIA

pathania.hot@gmail.com

EC-DLET-01-02596-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS  RAJNI 
GUPTA

NITISH 
PATHANIA

pathania.hot@gmail.com

EC-DLET-01-02595-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS  
MUKESH KUMAR 
RAJPUT

NITISH 
PATHANIA

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9999334816 18/09/21 18/09/21

9999334816 18/09/21 18/09/21

9999334816 18/09/21 18/09/21

9999334816 18/09/21 18/09/21

9999052336 adv.abhishek3995@gmail.com 18/09/21 18/09/21

9958726491 20/09/21 20/09/21

9958726491 20/09/21 20/09/21

9958726491 20/09/21 20/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02594-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS  
MOHD KAYYAM

NITISH 
PATHANIA

pathania.hot@gmail.com

EC-DLET-01-02593-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS  LALIT 
SAHU

NITISH 
PATHANIA

pathania.hot@gmail.com

EC-DLET-01-02592-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS  
DEEPAK DASS

NITISH 
PATHANIA

pathania.hot@gmail.com

EC-DLET-01-02599-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS  
SHASHNWAS

NITISH 
PATHANIA

pathania.hot@gmail.com

EC-DLET-01-02600-
2021

DAZZLING LEASING 
AND FINANCE PVT LTD 
VS ARSHAD

ABHISHEK 
GUPTA

EC-DLET-01-02602-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  NALINI 
BHAGWAT

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02603-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  NARESH 
GOWDA

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02604-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  
NAGABHUSHAN R

RAJESH 
JANGRA

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9958726491 20/09/21 20/09/21

9958726491 20/09/21 20/09/21

9958726491 20/09/21 20/09/21

9958726491 20/09/21 20/09/21

9958726491 20/09/21 20/09/21

9958726491 20/09/21 20/09/21

9958726491 20/09/21 20/09/21

LALIT PANDEY 9717391663 20/09/21 20/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02605-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  VASIULLA 
KHAN

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02606-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  DR. DEEPTHI 
KV 

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02607-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  BHARAT 
KUMAR N

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02608-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  SHANKAR KS

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02609-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  SELVAKUMAR 
R

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02610-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  RASHEED 
SHARIFF

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02611-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  MANOHARA T 
S

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02612-
2021

DHARA MOTOR 
FINANCE LTD VS 
MUDASSIM

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

LALIT PANDEY 9717391663 20/09/21 20/09/21

9891966005 20/09/21 20/09/21

LALIT PANDEY 9717391663 20/09/21 20/09/21

LALIT PANDEY 9717391663 20/09/21 20/09/21

LALIT PANDEY 9717391663 20/09/21 20/09/21

LALIT PANDEY 9717391663 20/09/21 20/09/21

LALIT PANDEY 9717391663 20/09/21 20/09/21

9958726491 20/09/21 20/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02614-
2021

DHARA MOTOR 
FINANCE LTD VS 
FARMAN AHMAD

lalitpandeyadav@gmail.com

EC-DLET-01-02613-
2021

CANARA BANK 
VS.SADHANA SINGH

HITESH 
SACHAR

hiteshsachar@gmail.com

Ec-DLET-01-02615-
2021

DHARA MOTOR 
FINANCE LTD VS MOHD 
JISHAN

lalitpandeyadav@gmail.com

EC-DLET-01-02616-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS  
SHYAM DILIP DAREKAR

lalitpandeyadav@gmail.com

EC-DLET-01-02617-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS  
KARAN PANDEY

lalitpandeyadav@gmail.com

EC-DLET-01-02618-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS  
SUNIL KR.

lalitpandeyadav@gmail.com

EC-DLET-01-02619-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS  
DEEPAK KR

lalitpandeyadav@gmail.com

EC-DLET-01-02622-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  
SAVITHRAMMA S

RAJESH 
JANGRA

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9958726491 20/09/21 20/09/21

9958726491 20/09/21 20/09/21

9958726491 20/09/21 20/09/21

9958726491 20/09/21 20/09/21

9958726491 20/09/21 20/09/21

9958726491 20/09/21 20/09/21

9958726491 20/09/21 20/09/21

9958726491 20/09/21 20/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02623-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  SARITHA 
REPALA

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02624-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  SHANKAR S N

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02625-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  PRASHANTH S 
S 

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02626-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  DIGVIJAY 
RAMESH

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02627-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS. LOKESH K N

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02628-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  JOLY 
ANTHONY

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02629-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  LOKESH K

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02630-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  SURENDRA 
BAL BHARTI SAMITI

RAJESH 
JANGRA

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9958726491 20/09/21 20/09/21

9958726491 20/09/21 20/09/21

B. B. SHARMA 9891887145 20/09/21 20/09/21

9999855157 21/09/21 21/09/21

9873347330 21/09/21 21/09/21

9873347330 21/09/21 21/09/21

A. P. S. SISODIA 9999773620 sisodia00720@gmail.com 21/09/21 21/09/21

A. P. S. SISODIA 9999773620 sisodia00720@gmail.com 21/09/21 21/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02631-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  RAHIL SINGH

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02632-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  
RAVINDRANATHA B R 

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02633-
2021

SHREE ANK FINHOLD 
PVT, LTD. VS. RAVI 
SINGH

Bankebiharisharma@rediffmai
l.com

EC-DLET-01-02635-
2021

ORIX LEASING AND 
FINANCIAL SERVICES 
INDIA LIMITED VS 
RAJESH KUMAR

JITENDER 
KUMAR YADAV

ADVJITENDERYADAV2017@
GMAIL.COM

EC-DLET-01-02636-
2021

KOTAK MAHINDA BANK 
LTD VS YASHPAL SINGH

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM

EC-DLET-01-02638-
2021

KOTAK MAHINDA BANK 
LTD VS HAYATULLA 
ABDULLA KHAN

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM

EC-DLET-01-02639-
2021

M/S JNDD FINANCE CO 
VS BEGANAND YADAV

EC-DLET-01-02640-
2021

M/S JNDD FINANCE CO 
VS NARESH KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9958726491 22/09/21 22/09/21

9958726491 22/09/21 22/09/21

9958726491 22/09/21 22/09/21

9958726491 22/09/21 22/09/21

9958726491 22/09/21 22/09/21

9958726491 22/09/21 22/09/21

9958726491 22/09/21 22/09/21

9958726491 22/09/21 22/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02641-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  MANASVINI 
DESHPAL SINGH 
CHOUDHARY

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02642-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  AJAY KR

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02643-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  SUNIL KUMAR 
K

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02645-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  SUMANA 
GHOSH

RAJESH 
JANGRA

jangraadvocate@gmail.com

Ec-DLET-01-02646-
2021

volks WAGEN FIN. PVT. 
LTD. VS. MANJUNATH V 
PROP OF SRI LAKSHMI 
VENKATESHWARA 
DIGGER

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02647-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  AZUL 
TRANSPORTS PVT, LTD.

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02648-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  GEETA DEVI 
SHARMA

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02649-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  PRADEEP KR

RAJESH 
JANGRA

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9958726491 22/09/21 22/09/21

9958726491 22/09/21 22/09/21

9958064525 22/09/21 22/09/21

9958064525 22/09/21 22/09/21

9958064525 22/09/21 22/09/21

9958064525 22/09/21 22/09/21

9958064525 22/09/21 22/09/21

9958064525 22/09/21 22/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02650-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  AMITH KR. A

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02651-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  MANJUNATH 
M K

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02666-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS   
.RAKESH KR

VANSHIKHA 
SOOD

soodvanshikha@gmail.com

Ec-DLET-01-02665-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS 
RAJVEER SINGH

VANSHIKHA 
SOOD

soodvanshikha@gmail.com

EC-DLET-01-02664-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS   
PHOOL DEV PASWAN

VANSHIKHA 
SOOD

soodvanshikha@gmail.com

EC-DLET-01-02663-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS   
NAZIM KHAN

VANSHIKHA 
SOOD

soodvanshikha@gmail.com

EC-DLET-01-02662-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS   
MUNISH AHMED

VANSHIKHA 
SOOD

soodvanshikha@gmail.com

EC-DLET-01-02661-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS   
MOHD. ADIL

VANSHIKHA 
SOOD

soodvanshikha@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9958064525 22/09/21 22/09/21

9958064525 22/09/21 22/09/21

9958064525 22/09/21 22/09/21

9958064525 22/09/21 22/09/21

9958064525 22/09/21 22/09/21

9958064525 22/09/21 22/09/21

9958064525 22/09/21 22/09/21

9958064525 22/09/21 22/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02660-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS   JAI 
PRAKASH

VANSHIKHA 
SOOD

soodvanshikha@gmail.com

EC-DLET-01-02659-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS JAFAR 
ALI

VANSHIKHA 
SOOD

soodvanshikha@gmail.com

EC-DLET-01-02658-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS   
GANESH

VANSHIKHA 
SOOD

soodvanshikha@gmail.com

EC-DLET-01-02657-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS  FIROZ

VANSHIKHA 
SOOD

soodvanshikha@gmail.com

EC-DLET-01-02656-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS   
ISRAR ALAM

VANSHIKHA 
SOOD

soodvanshikha@gmail.com

EC-DLET-01-02655-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS   
CHANDER PAL

VANSHIKHA 
SOOD

soodvanshikha@gmail.com

EC-DLET-01-02654-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS   
AZHAR KHAN

VANSHIKHA 
SOOD

soodvanshikha@gmail.com

EC-DLET-01-02653-
2021

DASH LEASING AND 
FIN. PVT. LTD. VS   
ARSHAD

VANSHIKHA 
SOOD

soodvanshikha@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9811192158 srlawfirm188@gmail.com 22/09/21 22/09/21

9811192158 srlawfirm188@gmail.com 22/09/21 22/09/21

9958726491 23/09/21 23/09/21

9958726491 23/09/21 23/09/21

9958726491 23/09/21 23/09/21

9958726491 23/09/21 23/09/21

9958726491 23/09/21 23/09/21

9958726491 23/09/21 23/09/21

9958726491 23/09/21 23/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02583-
2021

M/S AXIS BANK LTD. VS. 
VIKAS DUTT

SHOBHA 
GUPTA 

EC-DLET-01-02587-
2021

M/S AXIS BANK LTD. VS. 
NAVEEN KR.

SHOBHA 
GUPTA 

EC-DLET-01-02668-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  GAURAV VATS

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02669-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  SWAPNA 
AMBARISH GUPTA

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02671-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  NITIN KUMAR

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02673-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  LITHEKA K

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02674-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  ETERNITY 
STRUCTURES PVT LTD

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02675-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  HITHESH P

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02676-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  SATISH S

RAJESH 
JANGRA

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9958726491 23/09/21 23/09/21

9958726491 23/09/21 23/09/21

9958726491 23/09/21 23/09/21

9958726491 23/09/21 23/09/21

9958726491 23/09/21 23/09/21

9958726491 23/09/21 23/09/21

9958726491 23/09/21 23/09/21

9958726491 23/09/21 23/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02679-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  S SHILPA

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02680-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  SRI RAMA 
TALKIES

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02681-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  CHETAN 
KUMAR R 

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02683-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  LINGAMANI 
GURUBASAVIAH

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02685-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS. VARUN 
MALHOTRA

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02687-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  BALAJI IRAPPA

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02688-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  ANJINAMMA K

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02690-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  INWENTRA 
GLOBAL CONSULTANCY 
INDIA PVT LTD

RAJESH 
JANGRA

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9958726491 23/09/21 23/09/21

9958726491 23/09/21 23/09/21

B. B. SHARMA 9891887145 23/09/21 23/09/21

9873347330 23/09/21 23/09/21

9999052336 adv.abhishek3995@gmail.com 23/09/21 23/09/21

9811252038 24/09/21 24/09/21

9811252038 24/09/21 24/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02691-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  SFS LOGISTICS 
PVT LTD

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02689-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  RAJESH YADAV

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02686-
2021

SHREE ANK FINHOLD 
PVT LTD VS RAVI SINGH

Bankebiharisharma@rediffmai
l.com

EC-DLET-01-02684-
2021

BALAJI FINANCE LTD VS 
VIPUL SHARMA

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM

EC-DLET-01-02693-
2021

DAZZLING LEASING 
AND FINANCE PVT LTD 
VS RAMVEER SHARMA

ABHISHEK 
GUPTA

EC-DLET-01-02708-
2021

CHOLAMANDALAM 
INVEST. AND FIN. CO. 
LTD. VS. M/S S S TOUR 
INDIA PROP. SMITA 
YADAV

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-02707-
2021

CHOLAMANDALAM 
INVEST. AND FIN. CO. 
LTD. VS. M/S S S TOUR 
INDIA PROP. SMITA 
YADAV

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9811252038 24/09/21 24/09/21

9811252038 24/09/21 24/09/21

9811252038 24/09/21 24/09/21

9811252038 24/09/21 24/09/21

9811252038 24/09/21 24/09/21

9811252038 24/09/21 24/09/21

9811252038 24/09/21 24/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02706-
2021

CHOLAMANDALAM 
INVEST. AND FIN. CO. 
LTD. VS. SUNNY KR

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-02705-
2021

CHOLAMANDALAM 
INVEST. AND FIN. CO. 
LTD. VS. JISHAN

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-02704-
2021

CHOLAMANDALAM 
INVEST. AND FIN. CO. 
LTD. VS. PARDEEP KR. 

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-02703-
2021

CHOLAMANDALAM 
INVEST. AND FIN. CO. 
LTD VS. NAVEEN KR

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-02702-
2021

CHOLAMANDALAM 
INVEST. AND FIN. CO. 
LTD. VS. NARESH KR

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-02701-
2021

CHOLAMANDALAM 
INVEST. AND FIN. CO. 
LTD. VS. M/S A.K. TAXI 
SERVICE

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-02700-
2021

CHOLAMANDALAM 
INVEST. AND FIN. CO. 
LTD. VS. KAVITA

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9811252038 24/09/21 24/09/21

9811252038 24/09/21 24/09/21

9811252038 24/09/21 24/09/21

9999052336 adv.abhishek3995@gmail.com 24/09/21 24/09/21

9811252038 24/09/21 24/09/21

9811252038 24/09/21 24/09/21

9811252038 24/09/21 24/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02699-
2021

CHOLAMANDALAM 
INVEST. AND FIN. CO. 
LTD. VS KAPIL PAHWA

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-02698-
2021

CHOLAMANDALAM 
INVEST. AND FIN. CO. 
LTD VS. GULSHAN 
DHINGRA

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-02697-
2021

CHOLAMANDALAM 
INVEST. AND FIN. CO. 
LTD VS. ANUJ KR

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-02709-
2021

RAS CREDIT SERVICES 
PVT. VS. NITIN

ABHISHEK 
GUPTA

EC-DLET-01-02696-
2021

CHOLAMANDALAM 
INVEST. AND FIN. CO. 
LTD VS. AJAY KR. SINGH

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-02695-
2021

CHOLAMANDALAM 
INVEST. AND FIN. CO. 
LTD VS. AJAY KR. SINGH

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-02710-
2021

TATA CAPITAL FIN. 
SERVICE VS. PRABHU 
DAYAL

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

ARIHANT JAIN 9560012821 keshav1292@gmail.com 24/09/21 24/09/21

9999855157 24/09/21 24/09/21

9999855157 24/09/21 24/09/21

9999855157 24/09/21 24/09/21

9999855157 24/09/21 24/09/21

9999855157 24/09/21 24/09/21

AVTAR SINGH 9810910333 24/09/21 24/09/21

9873347330 25/09/21 25/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02711-
2021

M/S ECO STAR 
SECURITIES CREDITE 
PVT. LTD. VS. LALAN 
MEHTO

Ec-DLET-01-02717-
2021

TOTSOL FIN. SERVICES 
LTD. VS. HATI DUTT 
SHARMA 

JITENDER 
KUMAR YADAV

ADVJITENDERYADAV2017@
GMAIL.COM

EC-DLET-01-02713-
2021

TOTSOL FIN. SERVICES 
LTD. VS MEENA DEVI

JITENDER 
KUMAR YADAV

ADVJITENDERYADAV2017@
GMAIL.COM

EC-DLET-01-02716-
2021

TOTSOL FIN. SERVICES 
LTD. VS PUSHPENDER 
KR. 

JITENDER 
KUMAR YADAV

ADVJITENDERYADAV2017@
GMAIL.COM

EC-DLET-01-02715-
2021

TOTSOL FIN. SERVICES 
LTD. VS WASEEM

JITENDER 
KUMAR YADAV

ADVJITENDERYADAV2017@
GMAIL.COM

EC-DLET-01-02714-
2021

TOTSOL FIN. SERVICES 
LTD. VS PAPPU

JITENDER 
KUMAR YADAV

ADVJITENDERYADAV2017@
GMAIL.COM

EC-DLET-01-02712-
2021

SEWAK SINGH PROP. VS. 
M/S TARKASH 
CORPORATE 
COMMUNICATION PVT. 
LTD.

avtarsingh@yahoo.com

EC-DLET-01-02719-
2021

KOTAK MAHINDA BANK 
LTD VS SATPAL SAROHA

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9873347330 25/09/21 25/09/21

9873347330 25/09/21 25/09/21

9873347330 25/09/21 25/09/21

9873347330 25/09/21 25/09/21

9873347330 25/09/21 25/09/21

LALIT PANDEY 9717391663 27/09/21 27/09/21

9999410666 27/09/21 27/09/21

LALIT PANDEY 9717391663 27/09/21 27/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02720-
2021

KOTAK MAHINDA BANK 
LTD VS NANHE

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM

EC-DLET-01-02721-
2021

KOTAK MAHINDA BANK 
LTD VS MAHENDER 
SINGH

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM

EC-DLET-01-02722-
2021

KOTAK MAHINDA BANK 
LTD VS MOHAMMAD 
MUQEEM

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM

EC-DLET-01-02723-
2021

KOTAK MAHINDA BANK 
LTD VS MAHENDER 
SINGH

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM

EC-DLET-01-02724-
2021

KOTAK MAHINDA BANK 
LTD VS MAHENDER 
SINGH

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM

EC-DLET-01-02727-
2021

TATA CAPITAL FIN. 
SERVICE VS. VINAY 
AGARWAL

lalitpandeyadav@gmail.com

EC-DLET-01-02728-
2021

VIVEK AGGARWAL VS. 
MAMTA ESAUR

LOKESH 
BHOLA

lokesh@legalicons. in

EC-DLET-01-02730-
2021

TATA CAPITAL FIN. 
SERVICE VS.DINESH 
KAPOOR

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

LALIT PANDEY 9717391663 27/09/21 27/09/21

LALIT PANDEY 9717391663 27/09/21 27/09/21

LALIT PANDEY 9717391663 27/09/21 27/09/21

LALIT PANDEY 9717391663 27/09/21 27/09/21

9811192158 srlawfirm188@gmail.com 27/09/21 27/09/21

9958726491 28/09/21 28/09/21

9958726491 28/09/21 28/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02731-
2021

TATA CAPITAL FIN. 
SERVICE VS. 
NAWABUDDIN ASGAR

lalitpandeyadav@gmail.com

EC-DLET-01-02732-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS  
ABDUL REHMAN 
DAWOOD SHAIKH

lalitpandeyadav@gmail.com

EC-DLET-01-02733-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS  
ASWANTH THAMPI

lalitpandeyadav@gmail.com

EC-DLET-01-02734-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS  
JANARADHAN 
AMABADAS DEVKATE

lalitpandeyadav@gmail.com

EC-DLET-01-02760-
2021

AXIS BANK LTD. VS. 
PARDEEP D

SHOBHA 
GUPTA 

EC-DLET-01-02735-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS. RAHUL ANIL 
KUMAR

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02736-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  MEENA SHAH

RAJESH 
JANGRA

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9958726491 28/09/21 28/09/21

9958726491 28/09/21 28/09/21

9958726491 28/09/21 28/09/21

9958726491 28/09/21 28/09/21

9958726491 28/09/21 28/09/21

9958726491 28/09/21 28/09/21

9958726491 28/09/21 28/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02737-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS. SHUBHAM 
SANJAYRAO 
DESHMUKH

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02738-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  URMILA RCP 
PROJECT PVT LTD

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02739-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS. AKHLESH 
KUMAR RAJNARAYAN

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02740-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  VARUN 
CHAUDHARY

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02741-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  UMA YADAV

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02742-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  PRADEEP 
KUMAR BOSE

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02743-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS. CAPITAL 
FLOUR MILLS PVT LTD

RAJESH 
JANGRA

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

LALIT PANDEY 9717391663 28/09/21 28/09/21

ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 28/09/21 28/09/21

LALIT PANDEY 9717391663 28/09/21 28/09/21

ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 28/09/21 28/09/21

LALIT PANDEY 9717391663 28/09/21 28/09/21

LALIT PANDEY 9717391663 29/09/21 29/09/21

LALIT PANDEY 9717391663 29/09/21 29/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02747-
021

CARS24 FINANCIAL 
SERVICES PVT LTD VS  
MADHUSUDAN 
BHAGWANT KHEDKAR

lalitpandeyadav@gmail.com

EC-DLET-01-02746-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. NORTH 
GOA RENT A CAB 
ASSOCIATION

EC-DLET-01-02748-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS  
VASU KS

lalitpandeyadav@gmail.com

EC-DLET-01-02749-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. ASHISH 
ASHOK KALANGUTKAR

EC-DLET-01-02750-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS  
AJAY NARAYAN 
SOLANKI

lalitpandeyadav@gmail.com

EC-DLET-01-02752-
2021

DHARA MOTOR 
FINANCE LTD VS VINOD 
KR

lalitpandeyadav@gmail.com

EC-DLET-01-02753-
2021

SHRIRAM TRANSPORT 
FIN. CO LTD. VS. 
SANDEEP KR BHATI

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

LALIT PANDEY 9717391663 29/09/21 29/09/21

LALIT PANDEY 9717391663 29/09/21 29/09/21

LALIT PANDEY 9717391663 29/09/21 29/09/21

LALIT PANDEY 9717391663 29/09/21 29/09/21

9958726491 30/09/21 30/09/21

9958726491 30/09/21 30/09/21

9958726491 30/09/21 30/09/21

9958726491 30/09/21 30/09/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-02754-
2021

SHRIRAM TRANSPORT 
FIN. CO LTD. VS. 
HARENDRA PANWAR

lalitpandeyadav@gmail.com

EC-DLET-01-02756-
2021

SHRIRAM TRANSPORT 
FIN. CO LTD. VS. RIJVAN

lalitpandeyadav@gmail.com

EC-DLET-01-02757-
2021

SHRIRAM TRANSPORT 
FIN. CO LTD. VS. 
RAKESH DEVI

lalitpandeyadav@gmail.com

EC-DLET-01-02758-
2021

SHRIRAM TRANSPORT 
FIN. CO LTD. VS. SATISH 
KR

lalitpandeyadav@gmail.com

EC-DLET-01-02759-
2021

ELECTRONICA FINANCE 
PVT LTD VS DJ 
INDUSTRIES

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02760-
2021

ELECTRONICA FINANCE 
PVT LTD VS TIRUPATI 
PLASTICS & PACKASING

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02764-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  MUSHIR 
MOZAHIR

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02765-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  SURENDER 
SINGH

RAJESH 
JANGRA

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9958726491 30/09/21 30/09/21

9958726491 30/09/21 30/09/21

9958726491 30/09/21 30/09/21

9958726491 30/09/21 30/09/21

9958726491 30/09/21 30/09/21

9958726491 30/09/21 30/09/21

9958726491 30/09/21 30/09/21

17 CS(COMM)-53/2021 9868521167 16.09.2021 16.09.2021

SH. SANJAY 
SHARMA-I

EC-DLET-01-02766-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  POTTER 
TRAVELS PRIVATE 
LIMITED

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02767-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  GAYATRI 
CHAUHAN

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02768-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS. MONIKA 
JHANJI

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02769-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS. SANKHYA 
CONSULTANTS PVT LTD

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02770-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  TIPSY 
AGARWAL

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02772-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS. SAILEN DAS

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-02773-
2021

VOLKS WAGEN FIN. PVT. 
LTD. VS.  NEERAJ 
KUMAR BHATI

RAJESH 
JANGRA

jangraadvocate@gmail.com

MS. SARITA BIRBAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

NORTH 
EAST

KISAN GOLD 
ENTERPRISES VS SHRI 
GANESH VEGITABLE CO.

ABHISHEK 
KAUSHIK

adv.abhishekkaushik@gmail.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17

EXECUTION-117/2021 9811843010 NO EMAIL ID 16.09.2021 16.09.2021

9811809439 21.09.2021 22.09.2021

9811809439 21.09.2021 22.09.2021

8826273857 NO EMAIL ID 21.09.2021 22.09.2021

9999552562 28.09.2021 28.09.2021

9999552562 28.09.2021 28.09.2021

18 8376049807 01.09.2021 01.09.2021

8376049807 01.09.2021 01.09.2021

MS. SARITA BIRBAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

NORTH 
EAST

KOTAK  MAHINDRA 
PRIME LTD VS SACHE 
SINGH

EXECUTION-
119/2021

KOTAK MAHINDRA 
BANK VS NITIN SHARMA

ANKUR 
KATIYAL

ankurkatiyal@asklegal.co.in

EXECUTION-
120/2021

KOTAK MAHINDRA 
BANK VS KAUSAR 
BEGUM

ANKUR 
KATIYAL

ankurkatiyal@asklegal.co.in

EXECUTION-
121/2021

FORTUNE CREDIT 
CAPITAL LTD VS LAXMI 
TEXTILE

VIKASH 
MISHRA

OMP(I)COMM-
22/2021

BAJAJ FINANCE VS 
TANJIL

MAYANK 
MAHAJAN

mayank_mahajan05@gmail.co
m

OMP(I)COMM-
23/2021

BAJAJ FINANCE VS 
MOHAN GHURE SINGH

MAYANK 
MAHAJAN

mayank_mahajan05@gmail.co
m

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara OMP (I)
(COMM)/3842/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
AMIT KUMAR 5156

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3843/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
PANKAJ SINGH RAJPUT 
0764

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

8376049807 01.09.2021 01.09.2021

8376049807 01.09.2021 01.09.2021

8376049807 01.09.2021 01.09.2021

8376049807 01.09.2021 01.09.2021

8376049807 01.09.2021 01.09.2021

8376049807 01.09.2021 01.09.2021

8376049807 01.09.2021 01.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)/3844/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
MOHAN SINGH 9071

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3845/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SUBHASH SONWAL 8609

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3846/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SHRUTI TRAVELS 7073

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3847/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
GURPREET SINGH 9249

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3848/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SUNIL SATBIR 7940

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3849/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
JITENDRA SINGH 7518

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3850/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
KHUSHAL VERMA 7915

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

8376049807 01.09.2021 01.09.2021

8376049807 01.09.2021 01.09.2021

8376049807 02.09.2021 02.09.2021

8376049807 02.09.2021 02.09.2021

8376049807 02.09.2021 02.09.2021

9958726491 02.09.2021 02.09.2021

8376049807 02.09.2021 02.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)/3851/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
CHANCHAL GUPTA 5643

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3852/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SANDIP SINGH 3065

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3871/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SANTOSH SINGH 
SENGAR 3714

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)/3872/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
RAI SINGH 3035

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)/3873/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SHORYA AGARWAL 5572

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)/3874/2021

VOLKSWAGEN FINANCE 
PRIVATE LIMITED Vs. 
BINEESH T P

RAJESH 
KUMAR 

jangraadvocate@gmail.com

OMP (I)
(COMM)/3875/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
VIRENDER SINGH 
SOLANKI 5118

DINANATH 
THAKUR

advocateashok.1@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

8376049807 02.09.2021 02.09.2021

8376049807 02.09.2021 02.09.2021

8376049807 02.09.2021 02.09.2021

8376049807 02.09.2021 02.09.2021

8376049807 02.09.2021 02.09.2021

8376049807 02.09.2021 02.09.2021

8376049807 02.09.2021 02.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)/3876/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SATVIR SINGH 6814

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)/3877/2021

TOYOTA SERVICES 
INDIA LTD Vs. RENU 
SINGH 2287

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)/3878/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
BALBIR SINGH 5768

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)/3879/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
ANIL GOUR 2108

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)/3880/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
TEJVINDER SINGH 8684

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)/3881/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
VIPIN KUMAR 4497

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)/3882/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
LATOOR LAL GURJAR 
7189

DINANATH 
THAKUR

advocateashok.1@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

8376049807 04.09.2021 04.09.2021

8376049807 04.09.2021 04.09.2021

8376049807 04.09.2021 04.09.2021

8376049807 04.09.2021 04.09.2021

KAMAL GARG 9811270502 04.09.2021 04.09.2021

9810210832 vijayprakash9682@gmail.com 04.09.2021 04.09.2021

9811642330 sajjanaggarwal701@gmail.com 04.09.2021 04.09.2021

9810210832 vijayprakash9682@gmail.com 04.09.2021 04.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)/3884/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
GAGANDEEP SINGH 1519

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)/3885/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
ANKTI RAJAK 3530

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3886/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SHRI KRISHNA TOUR 
TRAVELS 6374

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3887/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
MOHD SAHJAD 0960

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

CS(COMM)/3890/202
1

YOGESH SAINI Vs. 
HARISH KUMAR

kamalgarg.adv@gmail.com

CS(COMM)/3891/202
1

STATE BANK OF INDIA 
Vs. VYOM SHARMA

GOPAL CHAND 
SHARMA

OMP (I)
(COMM)/3892/2021

M/S SHARE INDIA 
FINCAP PVT LTD Vs. 
SANJIT SINGH

SAJJAN KUMAR 
AGGARWAL

CS(COMM)/3893/202
1

STATE BANK OF INDIA 
Vs. TARUN RAM 
BHAROSE

GOPAL CHAND 
SHARMA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

8376049807 04.09.2021 04.09.2021

8376049807 04.09.2021 04.09.2021

8376049807 04.09.2021 04.09.2021

8376049807 04.09.2021 04.09.2021

8376049807 04.09.2021 04.09.2021

8376049807 04.09.2021 04.09.2021

8376049807 04.09.2021 04.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)/3894/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
ABU HURAIRA 9202

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3895/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
KRISHAN KUMAR 
YADAV 0033

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3896/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
GANGES SHANTI PVT 
LTD 2304

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3897/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
RANBIR SINGH 0922

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3898/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
PRADEEP KUMAR 1205

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3899/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
MAHENDRA SINGH 
SOLANKI 4992

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3900/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
RADHE SHYAM 9014

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

8376049807 04.09.2021 04.09.2021

8376049807 04.09.2021 04.09.2021

8376049807 04.09.2021 04.09.2021

8376049807 04.09.2021 04.09.2021

8376049807 04.09.2021 04.09.2021

8376049807 04.09.2021 04.09.2021

8376049807 04.09.2021 04.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)/3901/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SHIVENDRA SINGH 3977

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3902/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
GURMUKH SINGH 0060

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3903/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
DILDAR SINGH 2893

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3904/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
MANISH DAGAR 6015

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3905/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
BELAL AHMAD 1448

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3906/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
VIJAY KUMAR SINGH 
7832

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3907/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
KULWANT SINGH 7610

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

CS (COMM)3921/2021 9971772226 06.09.2021 06.09.2021

8376049807 06.09.2021 06.09.2021

8376049807 06.09.2021 06.09.2021

8376049807 06.09.2021 06.09.2021

8376049807 06.09.2021 06.09.2021

8376049807 06.09.2021 06.09.2021

8376049807 06.09.2021 06.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

DEVINDER SINGH  VS 
RAJ TOMAR 

SANJEEV 
BENIWAL

manishgandhi@gmail.com

OMP (I)
(COMM)/3922/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
MEERA YADAV 5960

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3923/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
PRAMOD KUMAR 6591

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3924/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
KUSUM SANT RAM 5577

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3925/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
QAMAR 
INTERNATIONAL 5730

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3926/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
ASHISH KUMAR SINGH 
9917

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3927/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
DILEEP KUMAR 5598

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

8376049807 06.09.2021 06.09.2021

8376049807 08.09.2021 08.09.2021

8376049807 08.09.2021 08.09.2021

8376049807 08.09.2021 08.09.2021

8376049807 08.09.2021 08.09.2021

8376049807 08.09.2021 08.09.2021

8376049807 08.09.2021 08.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)/3928/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
ARIKH DEVID 6267

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3929/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
RAJENDRA KUMAR 
DWIVEDI 6892

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3959/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
PREM RANJAN 5070

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3960/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
 MOHD JUNED KHAN

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3961/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
 SUGANDHIM FOOD 
AND CATERING PVT LTD 
8230

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3962/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
 PAVAN KUMAR KHICHI 
6754

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3964/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
RAJENDRA SINGH 
MEENA 2502

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

8376049807 08.09.2021 08.09.2021

8376049807 08.09.2021 08.09.2021

8376049807 08.09.2021 08.09.2021

8376049807 08.09.2021 08.09.2021

8376049807 08.09.2021 08.09.2021

8376049807 08.09.2021 08.09.2021

8376049807 08.09.2021 08.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)/3965/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
DEEPAK BAGHEL 4118

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3966/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
NIRMAL SINGH 1988

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3967/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
RAJESH KUMAR 4401

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3968/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SANTOKH SINGH 3725

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3969/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SEEMA RANI 1752

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3970/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
ASHWANI TANDON 7761

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)/3971/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
PARDEEP YADAV 0339

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

8376049807 08.09.2021 08.09.2021

CS (COMM)3976/2021 8376049807 08.09.2021 08.09.2021

CS (COMM)3991/2021 9810134793 09.09.2021 09.09.2021

9810134793 09.09.2021 09.09.2021

9810134793 09.09.2021 09.09.2021

ARIHANT JAIN 9560012821 keshav1292@gmail.com 10.09.2021 10.09.2021

9818509714 10.09.2021 10.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)/3972/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
PARKASH MASIH 7800

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

KUSUM LATA JAIN Vs. 
PUNEKAR 
PUBLICATIONS

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

M/S. ORIENTAL 
AROMATICS LTD. Vs. 
SHASHANK RAI

ANIL KUMAR 
SAHU

alllpcare@gmail.com

CS (COMM)3993/2021M/S. ORIENTAL 
AROMATICS LTD. Vs. 
THROUGH ITS 
PROPRIETOR

ANIL KUMAR 
SAHU

alllpcare@gmail.com

CS 
(COMM)3994/2021

M/S. ORIENTAL 
AROMATICS LTD. Vs. 
SADHNA TRADING CO

ANIL KUMAR 
SAHU

alllpcare@gmail.com

OMP (I)
(COMM)4007/2021

M/S ECO STAR 
SECURITIES CREDITE 
PVT LTD Vs. LALAN 
MEHTO

CS 
(COMM)4009/2021

UTSAV BANSAL Vs. 
PRETTY ELECTRICALS 
INDIA PVT. LTD AND 
ANR

SIDHARTH 
JOSHI

sidharthjoshi@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

9873347330 13.09.2021 13.09.2021

8376049807 13.09.2021 13.09.2021

9873347330 13.09.2021 13.09.2021

8376049807 13.09.2021 13.09.2021

8376049807 13.09.2021 13.09.2021

8376049807 13.09.2021 13.09.2021

8376049807 13.09.2021 13.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)4034/2021

AXIS BANK Vs. ANUJ 
SARDANA 5728

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.c
om

OMP (I)
(COMM)4035/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
ROSHAN LAL 1481

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4036/2021

AXIS BANK Vs. SUNIL 
BHAT 9261

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.c
om

OMP (I)
(COMM)4037/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
MANINDER SINGH 
SAIMBI 5505

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4038/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
MAHENDRA PAL 6330

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4041/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
VIKAS SAXENA 0133

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4042/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
GUPTA BUILDERS AND 
PROMOTERS PRIVATE 
LIMITED

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

8376049807 13.09.2021 13.09.2021

8376049807 13.09.2021 13.09.2021

8376049807 13.09.2021 13.09.2021

9811642330 sajjanaggarwal701@gmail.com 13.09.2021 13.09.2021

9811642330 sajjanaggarwal701@gmail.com 13.09.2021 13.09.2021

8376049807 13.09.2021 13.09.2021

8376049807 13.09.2021 13.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)4043/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
VIKRAM SINGH 5729

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4044/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
TEN TRAVELS P LTD 
2557

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4045/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
PHOOL SINGH 9712

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4046/2021

ANMOL FINANCIAL 
SERVICES LTD. Vs. SMT 
KAMLESH

SAJJAN KUMAR 
AGGARWAL

OMP (I)
(COMM)4047/2021

ANMOL FINANCIAL 
SERVICES LTD. Vs. 
VIRENDER KUMAR 
JHAKKAR

SAJJAN KUMAR 
AGGARWAL

OMP (I)
(COMM)4048/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
OM TOUR AND TRAVELS 
8091

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4049/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
RAJ KUMAR 9944

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

8376049807 13.09.2021 13.09.2021

8376049807 13.09.2021 13.09.2021

8376049807 13.09.2021 13.09.2021

8376049807 13.09.2021 13.09.2021

8376049807 13.09.2021 13.09.2021

8376049807 13.09.2021 13.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)4050/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
RAJANEESH UPADHYAY 
7752

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4051/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SAMASHER BAHADUR 
SINGH 5204

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4052/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
RAJAN RAVINDER 
SINGH 5438

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4053/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SHRI SANWARIYA 
TOURS 9259

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4054/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
DURGESH KUMAR 
SINGH 9652

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4056/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SATISH KUMAR 1746

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

8376049807 13.09.2021 13.09.2021

8376049807 16.09.2021 16.09.2021

8376049807 16.09.2021 16.09.2021

8376049807 16.09.2021 16.09.2021

8376049807 16.09.2021 16.09.2021

8376049807 16.09.2021 16.09.2021

CS(COMM)4099/2021 9810310710 16.09.2021 16.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)4057/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
MRITUNJAY KUMAR 
MISHRA 1541

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4094/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
MOHD ABOO JAID 3564

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4095/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
YOGESH KUMAR 0158

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4096/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
RANJEET VERMA 3867

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4097/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SUSHIL KUMAR YADAV 
0426

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4098/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
ABHISHEKH TIVARI 
7278

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

JAINCO BUILDCON 
PRIVATE LIMITED Vs. 
TIRUPATI 
STRUCTURALS LIMITED

RAVI DUTT 
SHARMA

rdsharmaadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

8376049807 16.09.2021 16.09.2021

9811015339 katyalsachin2008@gmail.com 16.09.2021 16.09.2021

9811015339 katyalsachin2008@gmail.com 16.09.2021 16.09.2021

9811015339 katyalsachin2008@gmail.com 16.09.2021 16.09.2021

YES BANK LTD VS ANNU 9811015339 katyalsachin2008@gmail.com 16.09.2021 16.09.2021

9811015339 katyalsachin2008@gmail.com 16.09.2021 16.09.2021

9811015339 katyalsachin2008@gmail.com 16.09.2021 16.09.2021

8376049807 16.09.2021 16.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)4103/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
PRAN RAJ MISHRA

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4107/2021

YES BANK LTD VS 
RAJESH KUMAR 

KUNAL 
MAKHIJA

OMP (I)
(COMM)4108/2021

YES BANK LTD VS 
PRERNA ATREY

KUNAL 
MAKHIJA

OMP (I)
(COMM)4109/2021

YES BANK LTD VS 
KISHOR KUMAR

KUNAL 
MAKHIJA

OMP (I)
(COMM)4110/2021

KUNAL 
MAKHIJA

OMP (I)
(COMM)4112/2021

YES BANK LTD VS 
PANKAJ MAHAJAN

KUNAL 
MAKHIJA

OMP (I)
(COMM)4115/2021

YES BANK LTD VS 
MANPREET KAUR

KUNAL 
MAKHIJA

OMP (I)
(COMM)4116/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
AMARJEET SINGH  3774

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

8376049807 16.09.2021 16.09.2021

8376049807 16.09.2021 16.09.2021

8376049807 16.09.2021 16.09.2021

8376049807 16.09.2021 16.09.2021

8376049807 16.09.2021 16.09.2021

8376049807 16.09.2021 16.09.2021

8376049807 16.09.2021 16.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)4117/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
AAYUSH SINGHAL

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4118/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SHAIKH ENTERPRISES 
1296

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4119/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
GOPAL TALUKDAR 4206

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4120/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
ANKITA ARVIND 
JADHAV 7268

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4121/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
DILIP CHHABRIA 
DESIGN PVT LTD 1690

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4122/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
PRADIPKUMAR 
PATEL1731

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4123/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
AJAY TYAGI 2726

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

8376049807 16.09.2021 16.09.2021

8376049807 16.09.2021 16.09.2021

8376049807 16.09.2021 16.09.2021

8376049807 16.09.2021 16.09.2021

8376049807 16.09.2021 16.09.2021

8376049807 16.09.2021 16.09.2021

8376049807 16.09.2021 16.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)4124/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
S S TOURS 7697

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4125/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
 MUNAWAR IMAM KHAN 
2421

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4126/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
 GANESH MAHADEV 
PANDEY 8284

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4127/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
 HARI OM SINGH 7855

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4128/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
 SAI CORPORATE SUTES 
5071

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4129/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
 BIJU SENPATI 5815

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4130/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
 RAJASTHAN FOUR 
WHEEL DRIVE PVT LTD 
5561

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

8376049807 16.09.2021 16.09.2021

8376049807 16.09.2021 16.09.2021

8376049807 16.09.2021 16.09.2021

8376049807 17.09.2021 17.09.2021

8376049807 17.09.2021 17.09.2021

8376049807 17.09.2021 17.09.2021

8376049807 17.09.2021 17.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)4131/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
 BIJU SENPATI 6364

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4132/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
 VED SINGH 9053

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4133/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
 SK TRAVELS 1305

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4159/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
GAGANDEEP SINGH 1519

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4160/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
ANIL GOUR 2108

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4161/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
GANGES SHANTI PVT 
LTD 2304

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4162/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
MAA TOURS AND 
TRAVELS 7462

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

8376049807 17.09.2021 17.09.2021

8376049807 17.09.2021 17.09.2021

8376049807 17.09.2021 17.09.2021

8376049807 17.09.2021 17.09.2021

9873347330 17.09.2021 17.09.2021

9873347330 17.09.2021 17.09.2021

9873347330 17.09.2021 17.09.2021

CS(COMM)4170/2021 VIKAS KHERA 7834897828 17.09.2021 17.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)4163/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
MANINDER SINGH 
SAIMBI 8426

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4164/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
MOHD SAHJAD 0960

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4165/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
PRADEEP KUMAR 1205

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4166/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SHORYA AGARWAL 5572

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4167/2021

AXIS BANK Vs. ANIL 
KUMAR SINGH 9983

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.c
om

OMP (I)
(COMM)4168/2021

AXIS BANK Vs. ANIL 
KUMAR SINGH 8367

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.c
om

OMP (I)
(COMM)4169/2021

AXIS BANK Vs. ANIL 
KUMAR SINGH

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.c
om

PANKAJ RAVJIBHAI 
PATEL Vs. SSS 
PHARMACHEM PVT. 
LTD.

info@lexfons.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

8376049807 20.09.2021 20.09.2021

8376049807 20.09.2021 20.09.2021

8376049807 20.09.2021 20.09.2021

8376049807 20.09.2021 20.09.2021

8376049807 20.09.2021 20.09.2021

8376049807 20.09.2021 20.09.2021

8376049807 20.09.2021 20.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)4208/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
ADITYA MEHRA 9597

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4209/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
 RAM KUMAR 
KUNDHANI 0465

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4210/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
ASHOK PATEL 7630

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4211/2021

M/S RACHIT FINANCIAL 
SERVICES PVT LTD Vs. 
SHIVENDER KUMAR

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4212/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
ASHOK RADHESHYAM 
YADAV 2214

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4213/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
DEBAJANI DAS DEKA 
9169

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4214/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
BINOY BARUAH 7674

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

8376049807 20.09.2021 20.09.2021

8376049807 21.09.2021 21.09.2021

8376049807 21.09.2021 21.09.2021

8376049807 21.09.2021 21.09.2021

8376049807 21.09.2021 21.09.2021

8376049807 21.09.2021 21.09.2021

8376049807 21.09.2021 21.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)4215/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SANDEEP TEK CHAND 
4042

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4225/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
YASHWANT PRALHAD 
PATIL 1752

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4226/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
VARSHA SUMEET 
TULASKAR 7894

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4227/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
MAKANI BEGUM 6429

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4228/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
RIDES TOURS AND 
TRAVELS 7620

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4229/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
NOOR TRAVELS 3738

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4230/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SUNIL KUMAR RAGHAV 
3306

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

8376049807 21.09.2021 21.09.2021

8376049807 21.09.2021 21.09.2021

8376049807 21.09.2021 21.09.2021

8376049807 21.09.2021 21.09.2021

8376049807 21.09.2021 21.09.2021

8376049807 21.09.2021 21.09.2021

8376049807 21.09.2021 21.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)4231/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SHAIKH AFSAR SHAIKH 
AYYUB PATEL 9605

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4232/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
J K ENTERPRISES 8742

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4233/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
OM SAI TRAVELS 6765

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4234/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
RAKESH BHARWAD 
3000

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4235/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
DHANI RAM 8510

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4236/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
ANIL V MANDREKAR 
0950

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4237/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
ABBS STONES AND 
CRUSHERS 9496

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

8376049807 21.09.2021 21.09.2021

8376049807 21.09.2021 21.09.2021

8376049807 21.09.2021 21.09.2021

8376049807 21.09.2021 21.09.2021

8376049807 21.09.2021 21.09.2021

8376049807 21.09.2021 21.09.2021

8376049807 21.09.2021 21.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)4238/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
NOOR TRAVELS 2750

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4239/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
HAMID HUSSAIN 0597

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4240/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
WHITE EAGLE 
ENTERTAINMENT PVT 
LTD 0353

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4241/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SUMAN KHANNA 8174

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4242/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
DIVESH ENTERPRISES 
2420

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4243/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SAYANTANI BANERJEE 
9506

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4244/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
PANKAJ CHOWBEY 6861

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

8376049807 21.09.2021 21.09.2021

8376049807 21.09.2021 21.09.2021

8376049807 22.09.2021 22.09.2021

8376049807 22.09.2021 22.09.2021

8376049807 22.09.2021 22.09.2021

8376049807 22.09.2021 22.09.2021

8376049807 22.09.2021 22.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)4247/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
RAJKUMAR YESHWANT 
NAIK 5400

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4248/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SANTOSH SINGH 
SENGER 3714

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4264/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
MAHENDRA SINGH 
SOLANKI 4992

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4265/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
ANKITA ARVIND 
JADHAV 1371

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4266/2021

TOYOTA FINANCIAL 
SERVICES Vs. BADU RAM 
0761

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4268/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
AVTAR SINGH 6299

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4269/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
S S TOURS 7694

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

8376049807 22.09.2021 22.09.2021

8376049807 22.09.2021 22.09.2021

9873347330 23.09.2021 23.09.2021

CS(COMM)4287/2021 9810134793 23.09.2021 23.09.2021

8376049807 25.09.2021 25.09.2021

8376049807 25.09.2021 25.09.2021

8376049807 25.09.2021 25.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)4270/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
VIPIN KUMAR 4497

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4271/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
DEVENDRA SINGH 6946

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4286/2021

BAJAJ FINANCE LTD Vs. 
RAVI KUMAR SHARMA

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.c
om

VISHAL KHANDELWAL 
Vs. LALIT GUPTA

ANIL KUMAR 
SAHU

alllpcare@gmail.com

OMP (I)
(COMM)4303/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SWAPNIL SANJAY 
THAKARE 9823

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)4304/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
KAMAL RAWAT 2264

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)4305/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
PARANJAY DATTA 0686

DINANATH 
THAKUR

advocateashok.1@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

8376049807 25.09.2021 25.09.2021

8376049807 25.09.2021 25.09.2021

8376049807 25.09.2021 25.09.2021

8376049807 25.09.2021 25.09.2021

8376049807 25.09.2021 25.09.2021

8376049807 25.09.2021 25.09.2021

8376049807 25.09.2021 25.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)4306/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
ABHINAY EKNATH NAIK 
5048

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)4307/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
ANSHUL TRAVEL 8225

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)4308/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SAYANTANI BANERJEE 
1293

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)4309/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
TRAVELLERS INDIA 
7942

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)4310/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
PANKAJ CHOWBEY 7935

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)4311/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
DIVYA ENTERPRISES 
0803

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)4312/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
JASBIR SINGH MAKKAD 
9814

DINANATH 
THAKUR

advocateashok.1@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

8376049807 25.09.2021 25.09.2021

8376049807 25.09.2021 25.09.2021

CS(COMM)4321/2021 8376049807 25.09.2021 25.09.2021

CS(COMM)4323/2021 9310394606 25.09.2021 25.09.2021

8376049807 25.09.2021 25.09.2021

8376049807 25.09.2021 25.09.2021

8376049807 25.09.2021 25.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)4313/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
PATEL SANJAYBHAI 
HASMUKHBHAI 2234

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)4314/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
NITISH BHATT 3052

DINANATH 
THAKUR

advocateashok.1@gmail.com

CHAKRESH JAIN Vs. 
RAM AVTAR

ANAND 
PRAKASH

advocateashok.1@gmail.com

LEVI STRAUSS AND CO 
Vs. ASHOK KUMAR

SHRAVANKUM
AR BANSAL

sangraadvocate@gmail.com

OMP (I)
(COMM)4324/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
DIPTI RANJAN BEHERA 
8108

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)4325/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
JAYASHREE PRAKASH 
ULHARE 2631

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)4326/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
GOPAVAT TOURS AND 
TRAVELS 0840

DINANATH 
THAKUR

advocateashok.1@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration
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filing

18

8376049807 25.09.2021 25.09.2021

8376049807 25.09.2021 25.09.2021

8376049807 25.09.2021 25.09.2021

8376049807 25.09.2021 25.09.2021

8376049807 25.09.2021 25.09.2021

8376049807 25.09.2021 25.09.2021

8376049807 25.09.2021 25.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)4327/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
ABHAY SINGH 9909

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)4328/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
DVIJENDRA KUMAR 
SINGH 8210

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)4329/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
CHETAN SHARMA 9009

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)4330/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SAYANTANI BANERJEE 
3380

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)4331/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
YOGESHBHAI PAMBHAR 
4155

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)4332/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
MAJIBOR RAHMAN 8639

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)4333/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SHETKAR GANESH 
KRISHNA 5762

DINANATH 
THAKUR

advocateashok.1@gmail.com
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Advocate 
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18

8376049807 25.09.2021 25.09.2021

8376049807 25.09.2021 25.09.2021

8376049807 25.09.2021 25.09.2021

8376049807 25.09.2021 25.09.2021

8376049807 25.09.2021 25.09.2021

8376049807 25.09.2021 25.09.2021

CS (COMM)4381/2021 9560870284 29.09.2021 29.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)4334/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
NOOR TRAVELS 4784

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)4335/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
RAJIV KUMAR 6750

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)4336/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
JADUMANI DEKA 7975

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)4337/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
YOGESH BASOYA 6140

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)4338/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
MANINDER SINGH 
SAIMBI 8674

DINANATH 
THAKUR

advocateashok.1@gmail.com

OMP (I)
(COMM)4339/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
FARMTRAC GUWAHATI 
9197

DINANATH 
THAKUR

advocateashok.1@gmail.com

TUSHAR KOCHHAR VS 
SAINI ELECTRICAL 
STORE 

MANOJ 
RAJPOOT

varun.dewan.mhs@gmail.com
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9310394606 30.09.2021 30.09.2021

9999855157 30.09.2021 30.09.2021

8376049807 30.09.2021 30.09.2021

8376049807 30.09.2021 30.09.2021

8376049807 30.09.2021 30.09.2021

9873347330 30.09.2021 30.09.2021

8376049807 30.09.2021 30.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

CS 
(COMM)4398/2021

PUNJAB AND SIND 
BANK CHIEF MANAGER 
VS M/S SANJAY YADAV

SARVAJEET 
KUMAR 
THAKUR

sangraadvocate@gmail.com

OMP (I)
(COMM)4403/2021

ORIX LEASING AND 
FINANCIAL SERVICES 
LIMITED Vs. JITENDER 
SINGH

JITENDER 
KUMAR YADAV

advjitenderyadav2017@gmail.c
om

OMP (I)
(COMM)4404/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
RAHUL CHOUDHARY 
0766

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4405/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
MONU MUKHTAR 3875

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4406/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SACHIN HAJONG 9868

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4407/2021

AXIS BANK Vs. NEELAM 
1063

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.c
om

OMP (I)
(COMM)4408/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
MEHAR SINGH 6148

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com
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Advocate 
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Date of 
Registration

Date of e-
filing

18

9873347330 30.09.2021 30.09.2021

8376049807 30.09.2021 30.09.2021

8376049807 30.09.2021 30.09.2021

8376049807 30.09.2021 30.09.2021

8376049807 30.09.2021 30.09.2021

9873347330 30.09.2021 30.09.2021

8376049807 30.09.2021 30.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)44092021

AXIS BANK Vs. SANDEEP 
6996

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.c
om

OMP (I)
(COMM)4410/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SURINDERPAL SINGH 
9417

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4411/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
ANKUR MISHRA 2930

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4412/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SUJIT SINGH 5427

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4413/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
KUSUM RAJ YADAV 5438

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4415/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
ARUNIMA SRIVASTAVA 
7448

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.c
om

OMP (I)
(COMM)4416/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
ASHOK KUMAR 6779

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com
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filing

18

8376049807 30.09.2021 30.09.2021

8376049807 30.09.2021 30.09.2021

8376049807 30.09.2021 30.09.2021

8376049807 30.09.2021 30.09.2021

8376049807 30.09.2021 30.09.2021

8376049807 30.09.2021 30.09.2021

8376049807 30.09.2021 30.09.2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)4417/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
PALAK INDIA TOURS 
7689

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4418/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
NOOR TRAVELS 8260

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4419/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SARBJIT SINGH 0831

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4420/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SURAJ MAL YADAV 6329

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4421/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
FAST TRACK REAL 
ESTATE DEVELOPERS 
5266

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4422/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SABYA SACHI GUPTA 
3395

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4423/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
TANZEEM AHMAD 1266

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com
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Advocate 
Nobile 
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Date of 
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Date of e-
filing

18

8376049807 30.09.2021 30.09.2021

9873347330 30.09.2021 30.09.2021

9873347330 30.09.2021 30.09.2021

8376049807 30.09.2021 30.09.2021

19 8376049807 advocate.ashok1@gmail.com 01-09-2021 01-09-2021

8376049807 advocate.ashok1@gmail.com 01-09-2021 01-09-2021

8376049807 advocate.ashok1@gmail.com 01-09-2021 01-09-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I)
(COMM)4424/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
SHRUTI TRAVELS 7484

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

OMP (I)
(COMM)4425/2021

AXIS BANK Vs. 
HARWINDER SHARMA 
8950

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.c
om

OMP (I)
(COMM)4426/2021

AXIS BANK Vs. AMIT 
GUMBER 8099

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.c
om

OMP (I)
(COMM)4427/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
GAJLAXMI URBAN 
INFRATECH PRIVATE 
LIMITED 6548

RAHUL 
BHARADWAJ

advocateashok.1@gmail.com

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara OMP (I) 
(COMM)/2079/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
UDAY ESTATES PVT LTD 
1106

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2084/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SURENDER SINGH 6794

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2081/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
MANINDER SINGH 
SHERGILL 9890

RAHUL 
BHARADWAJ(P
),
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19

8376049807 advocate.ashok1@gmail.com 01-09-2021 01-09-2021

8376049807 advocate.ashok1@gmail.com 01-09-2021 01-09-2021

8376049807 advocate.ashok1@gmail.com 01-09-2021 01-09-2021

8376049807 advocate.ashok1@gmail.com 01-09-2021 01-09-2021

8376049807 advocate.ashok1@gmail.com 01-09-2021 01-09-2021

8376049807 advocate.ashok1@gmail.com 01-09-2021 01-09-2021

8376049807 advocate.ashok1@gmail.com 02-09-2021 02-09-2021

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

OMP (I) 
(COMM)/2085/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
GAURAV PURI 7746

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2082/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
AMIT KUMAR 5155

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2083/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
AKASH GOSWAMI 2529

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2080/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
AJAB SINGH 4353

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2086/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
BAHADUR SINGH 
KHATRA 8502

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2087/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
HARPREET SINGH 1604

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2121/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
MOHAN SINGH 9071

RAHUL 
BHARADWAJ(P
),
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8376049807 advocate.ashok1@gmail.com 02-09-2021 02-09-2021

8376049807 advocate.ashok1@gmail.com 02-09-2021 02-09-2021

8376049807 advocate.ashok1@gmail.com 02-09-2021 02-09-2021

8376049807 advocate.ashok1@gmail.com 02-09-2021 02-09-2021

8376049807 advocate.ashok1@gmail.com 02-09-2021 02-09-2021

8376049807 advocate.ashok1@gmail.com 02-09-2021 02-09-2021

8376049807 advocate.ashok1@gmail.com 03-09-2021 03-09-2021

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

OMP (I) 
(COMM)/2122/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SUBHASH SONWAL 8609

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2126/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SHRUTI TRAVELS 7073

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2123/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SUNIL SATBIR 7940

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2124/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
KHUSHAL VERMA 7915

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2127/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
CHANCHAL GUPTA 5643

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2125/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SANDIP SINGH 3065

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2130/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SANTOSH SINGH 
SENGAR 3714

DINANATH 
THAKUR(P),
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19

8376049807 advocate.ashok1@gmail.com 03-09-2021 03-09-2021

8376049807 advocate.ashok1@gmail.com 03-09-2021 03-09-2021

9958726491 03-09-2021 03-09-2021

8376049807 advocate.ashok1@gmail.com 03-09-2021 03-09-2021

8376049807 advocate.ashok1@gmail.com 03-09-2021 03-09-2021

8376049807 advocate.ashok1@gmail.com 03-09-2021 03-09-2021

8376049807 advocate.ashok1@gmail.com 03-09-2021 03-09-2021

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

OMP (I) 
(COMM)/2136/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
RAI SINGH 3035

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/2131/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SHORYA AGARWAL 5572

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/2132/2021

VOLKSWAGEN FINANCE 
PRIVATE LIMITED Vs 
BINEESH T P

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/2138/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
VIRENDER SINGH 
SOLANKI 5118

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/2134/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SATVIR SINGH 6814

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/2135/2021

TOYOTA SERVICES 
INDIA LTD Vs RENU 
SINGH 2287

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/2128/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ANIL GOUR 2108

DINANATH 
THAKUR(P),
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filing

19

8376049807 advocate.ashok1@gmail.com 03-09-2021 03-09-2021

8376049807 advocate.ashok1@gmail.com 03-09-2021 03-09-2021

8376049807 advocate.ashok1@gmail.com 03-09-2021 03-09-2021

8376049807 advocate.ashok1@gmail.com 04-09-2021 04-09-2021

8376049807 advocate.ashok1@gmail.com 04-09-2021 04-09-2021

8376049807 advocate.ashok1@gmail.com 04-09-2021 04-09-2021

8376049807 advocate.ashok1@gmail.com 04-09-2021 04-09-2021

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

OMP (I) 
(COMM)/2137/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
TEJVINDER SINGH 8684

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/2129/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
VIPIN KUMAR 4497

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/2133/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
LATOOR LAL GURJAR 
7189

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/2148/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
GAGANDEEP SINGH 1519

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/2150/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
MOHD SAHJAD 0960

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2147/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ABU HURAIRA 9202

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2149/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
GANGES SHANTI PVT 
LTD 2304

RAHUL 
BHARADWAJ(P
),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

8376049807 advocate.ashok1@gmail.com 04-09-2021 04-09-2021

8376049807 advocate.ashok1@gmail.com 04-09-2021 04-09-2021

8376049807 advocate.ashok1@gmail.com 04-09-2021 04-09-2021

8376049807 advocate.ashok1@gmail.com 04-09-2021 04-09-2021

8376049807 advocate.ashok1@gmail.com 04-09-2021 04-09-2021

8376049807 advocate.ashok1@gmail.com 04-09-2021 04-09-2021

8376049807 advocate.ashok1@gmail.com 04-09-2021 04-09-2021

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

OMP (I) 
(COMM)/2141/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
RANBIR SINGH 0922

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2142/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
PRADEEP KUMAR 1205

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2146/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
MAHENDRA SINGH 
SOLANKI 4992

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2140/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
RADHE SHYAM 9014

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2145/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
GURMUKH SINGH 0060

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2143/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
BELAL AHMAD 1448

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2144/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
VIJAY KUMAR SINGH 
7832

RAHUL 
BHARADWAJ(P
),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

8376049807 advocate.ashok1@gmail.com 06-09-2021 06-09-2021

8376049807 advocate.ashok1@gmail.com 06-09-2021 06-09-2021

8376049807 advocate.ashok1@gmail.com 06-09-2021 06-09-2021

8376049807 advocate.ashok1@gmail.com 06-09-2021 06-09-2021

8376049807 advocate.ashok1@gmail.com 06-09-2021 06-09-2021

8376049807 advocate.ashok1@gmail.com 06-09-2021 06-09-2021

8376049807 advocate.ashok1@gmail.com 06-09-2021 06-09-2021

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

OMP (I) 
(COMM)/2160/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
MEERA YADAV 5960

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2161/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
PRAMOD KUMAR 6591

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2159/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
KUSUM SANT RAM 5577

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2165/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ASHISH KUMAR SINGH 
9917

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2162/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
DILEEP KUMAR 5598

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2163/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ARIKH DEVID 6267

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2164/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
RAJENDRA KUMAR 
DWIVEDI 6892

RAHUL 
BHARADWAJ(P
),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

8376049807 advocate.ashok1@gmail.com 08-09-2021 08-09-2021

8376049807 advocate.ashok1@gmail.com 08-09-2021 08-09-2021

8376049807 advocate.ashok1@gmail.com 08-09-2021 08-09-2021

8376049807 advocate.ashok1@gmail.com 08-09-2021 08-09-2021

8376049807 advocate.ashok1@gmail.com 08-09-2021 08-09-2021

8376049807 advocate.ashok1@gmail.com 08-09-2021 08-09-2021

8376049807 advocate.ashok1@gmail.com 08-09-2021 08-09-2021

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

OMP (I) 
(COMM)/2171/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
PREM RANJAN 5070

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2167/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
MOHD JUNED KHAN

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2168/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SUGANDHIM FOOD AND 
CATERING PVT LTD 
8230

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2172/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
PAVAN KUMAR KHICHI 
6754

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2169/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
RAJENDRA SINGH 
MEENA 2502

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2170/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
DEEPAK BAGHEL 4118

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2173/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SANTOKH SINGH 3725

RAHUL 
BHARADWAJ(P
),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
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Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

8376049807 advocate.ashok1@gmail.com 08-09-2021 08-09-2021

8376049807 advocate.ashok1@gmail.com 08-09-2021 08-09-2021

8376049807 advocate.ashok1@gmail.com 14-09-2021 14-09-2021

9873347330 14-09-2021 14-09-2021

8376049807 advocate.ashok1@gmail.com 14-09-2021 14-09-2021

8376049807 advocate.ashok1@gmail.com 14-09-2021 14-09-2021

8376049807 advocate.ashok1@gmail.com 14-09-2021 14-09-2021

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

OMP (I) 
(COMM)/2174/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ASHWANI TANDON 7761

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2175/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
PARKASH MASIH 7800

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2194/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ROSHAN LAL 1481

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2195/2021

AXIS BANK Vs SUNIL 
BHAT 9261

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.c
om

OMP (I) 
(COMM)/2188/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
GUPTA BUILDERS AND 
PROMOTERS PRIVATE 
LIMITED 7884

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2182/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
VIKRAM SINGH 5729

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2191/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
TEN TRAVELS P LTD 
2557

RAHUL 
BHARADWAJ(P
),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
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Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

8376049807 advocate.ashok1@gmail.com 14-09-2021 14-09-2021

8376049807 advocate.ashok1@gmail.com 14-09-2021 14-09-2021

8376049807 advocate.ashok1@gmail.com 14-09-2021 14-09-2021

8376049807 advocate.ashok1@gmail.com 14-09-2021 14-09-2021

8376049807 advocate.ashok1@gmail.com 14-09-2021 14-09-2021

8376049807 advocate.ashok1@gmail.com 14-09-2021 14-09-2021

8376049807 advocate.ashok1@gmail.com 14-09-2021 14-09-2021

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

OMP (I) 
(COMM)/2190/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
PHOOL SINGH 9712

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2186/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
RAJ KUMAR 9944

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2185/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
RAJANEESH UPADHYAY 
7752

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2183/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SAMASHER BAHADUR 
SINGH 5204

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2184/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
DURGESH KUMAR 
SINGH 9652

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2193/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SATISH KUMAR 1746

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2189/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
MRITUNJAY KUMAR 
MISHRA 1541

RAHUL 
BHARADWAJ(P
),
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Advocate 
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Date of 
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Date of e-
filing

19

8376049807 advocate.ashok1@gmail.com 16-09-2021 16-09-2021

8376049807 advocate.ashok1@gmail.com 16-09-2021 16-09-2021

8376049807 advocate.ashok1@gmail.com 22-09-2021 22-09-2021

8376049807 advocate.ashok1@gmail.com 22-09-2021 22-09-2021

8376049807 advocate.ashok1@gmail.com 22-09-2021 22-09-2021

8376049807 advocate.ashok1@gmail.com 22-09-2021 22-09-2021

8376049807 advocate.ashok1@gmail.com 22-09-2021 22-09-2021

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

OMP (I) 
(COMM)/2212/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
MOHD ABOO JAID  3564

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2213/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ABHISHEKH TIVARI 
7278

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2253/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
VARSHA SUMEET 
TULASKAR 7894

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2254/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
RIDES TOURS AND 
TRAVELS 7620

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2255/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
OM SAI TRAVELS 6765

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2260/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
RAKESH BHARWAD 
3000

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2261/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
DHANI RAM 8510

RAHUL 
BHARADWAJ(P
),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
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Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

8376049807 advocate.ashok1@gmail.com 22-09-2021 22-09-2021

8376049807 advocate.ashok1@gmail.com 22-09-2021 22-09-2021

8376049807 advocate.ashok1@gmail.com 23-09-2021 23-09-2021

8376049807 advocate.ashok1@gmail.com 23-09-2021 23-09-2021

8376049807 advocate.ashok1@gmail.com 23-09-2021 23-09-2021

9873347330 14-09-2021 14-09-2021

9911644330 14-09-2021 14-09-2021

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

OMP (I) 
(COMM)/2256/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ANIL V MANDREKAR 
0950

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2258/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ABBS STONES AND 
CRUSHERS 9496

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2274/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
MAHENDRA SINGH 
SOLANKI 4992

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2275/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
AVTAR SINGH 6299

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2276/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
VIPIN KUMAR 4497

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2196/2021

AXIS BANK Vs ANUJ 
SARDANA 5728

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.c
om

OMP (I) 
(COMM)/2192/2021

ANMOL FINANCIAL 
SERVICES LTD Vs SMT 
KAMLESH

SAJJAN KUMAR 
AGGARWAL(P),

skaggarwal@gmail.com
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9911644330 14-09-2021 14-09-2021

9811015339 katyalsachin2008@gmail.com 16-09-2021 16-09-2021

9811015339 katyalsachin2008@gmail.com 16-09-2021 16-09-2021

9811015339 katyalsachin2008@gmail.com 16-09-2021 16-09-2021

YES BANK LTD Vs ANNU 9811015339 katyalsachin2008@gmail.com 16-09-2021 16-09-2021

9811015339 katyalsachin2008@gmail.com 16-09-2021 16-09-2021

8376049807 advocate.ashok1@gmail.com 18-09-2021 18-09-2021

8376049807 advocate.ashok1@gmail.com 18-09-2021 18-09-2021

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

OMP (I) 
(COMM)/2187/2021

ANMOL FINANCIAL 
SERVICES LTD Vs 
VIRENDER KUMAR 
JHAKKAR

SAJJAN KUMAR 
AGGARWAL(P),

skaggarwal@gmail.com

OMP (I) 
(COMM)/2214/2021

YES BANK LTD Vs 
RAJESH KUMAR

KUNAL 
MAKHIJA(P),

OMP (I) 
(COMM)/2215/2021

YES BANK LTD Vs 
PRERNA ATREY

KUNAL 
MAKHIJA(P),

OMP (I) 
(COMM)/2211/2021

YES BANK LTD Vs 
KISHOR KUMAR

KUNAL 
MAKHIJA(P),

OMP (I) 
(COMM)/2210/2021

KUNAL 
MAKHIJA(P),

OMP (I) 
(COMM)/2208/2021

YES BANK LTD Vs 
MANPREET KAUR

KUNAL 
MAKHIJA(P),

OMP (I) 
(COMM)/2233/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
GAGANDEEP SINGH 1519

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2236/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
GANGES SHANTI PVT 
LTD 2304

RAHUL 
BHARADWAJ(P
),
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filing

19

8376049807 advocate.ashok1@gmail.com 18-09-2021 18-09-2021

8376049807 advocate.ashok1@gmail.com 18-09-2021 18-09-2021

9873347330 18-09-2021 18-09-2021

9873347330 18-09-2021 18-09-2021

8376049807 advocate.ashok1@gmail.com 21-09-2021 21-09-2021

8376049807 advocate.ashok1@gmail.com 21-09-2021 21-09-2021

8376049807 advocate.ashok1@gmail.com 21-09-2021 21-09-2021

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

OMP (I) 
(COMM)/2237/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
MOHD SAHJAD 0960

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2234/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SHORYA AGARWAL 5572

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2235/2021

AXIS BANK Vs ANIL 
KUMAR SINGH 9983

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.c
om

OMP (I) 
(COMM)/2238/2021

AXIS BANK Vs ANIL 
KUMAR SINGH

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.c
om

OMP (I) 
(COMM)/2248/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ADITYA MEHRA 9597

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2244/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ASHOK PATEL 7630

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2249/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ASHOK RADHESHYAM 
YADAV 2214

RAHUL 
BHARADWAJ(P
),
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19

8376049807 advocate.ashok1@gmail.com 21-09-2021 21-09-2021

8376049807 advocate.ashok1@gmail.com 21-09-2021 21-09-2021

8376049807 advocate.ashok1@gmail.com 21-09-2021 21-09-2021

8376049807 advocate.ashok1@gmail.com 22-09-2021 22-09-2021

8376049807 advocate.ashok1@gmail.com 22-09-2021 22-09-2021

8376049807 advocate.ashok1@gmail.com 22-09-2021 22-09-2021

8376049807 advocate.ashok1@gmail.com 27-09-2021 27-09-2021

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

OMP (I) 
(COMM)/2245/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
DEBAJANI DAS DEKA  
9169

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2246/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
BINOY BARUAH 7674

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2247/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SANDEEP TEK CHAND 
4042

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2257/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SAYANTANI BANERJEE 
9506

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2259/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
PANKAJ CHOWBEY 6861

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2252/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
RAJKUMAR YESHWANT 
NAIK 5400

RAHUL 
BHARADWAJ(P
),

OMP (I) 
(COMM)/2291/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
PARANJAY DATTA 0686

DINANATH 
THAKUR(P),
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8376049807 advocate.ashok1@gmail.com 27-09-2021 27-09-2021

8376049807 advocate.ashok1@gmail.com 27-09-2021 27-09-2021

8376049807 advocate.ashok1@gmail.com 27-09-2021 27-09-2021

8376049807 advocate.ashok1@gmail.com 27-09-2021 27-09-2021

8376049807 advocate.ashok1@gmail.com 27-09-2021 27-09-2021

8376049807 advocate.ashok1@gmail.com 27-09-2021 27-09-2021

8376049807 advocate.ashok1@gmail.com 27-09-2021 27-09-2021

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

OMP (I) 
(COMM)/2289/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ABHINAY EKNATH NAIK 
5048

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/2292/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SAYANTANI BANERJEE 
1293

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/2290/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
PATEL SANJAYBHAI 
HASMUKHBHAI 2234

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/2287/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
DIPTI RANJAN BEHERA 
8108

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/2288/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
JAYASHREE PRAKASH 
ULHARE 2631

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/2286/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
CHETAN SHARMA 9009

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/2284/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
MAJIBOR RAHMAN 8639

DINANATH 
THAKUR(P),
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8376049807 advocate.ashok1@gmail.com 27-09-2021 27-09-2021

8376049807 advocate.ashok1@gmail.com 27-09-2021 27-09-2021

8376049807 advocate.ashok1@gmail.com 27-09-2021 27-09-2021

CS (COMM)/315/2021 9811383669 01-09-2021 01-09-2021

CS (COMM)/323/2021 9810210832 vijayprakash9687@gmail.com 04-09-2021 04-09-2021

CS (COMM)/324/2021 9810210832 vijayprakash9687@gmail.com 04-09-2021 04-09-2021

CS (COMM)/325/2021 9971772226 06-09-2021 06-09-2021

CS (COMM)/331/2021 9810134793 10-09-2021 10-09-2021

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

OMP (I) 
(COMM)/2282/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
RAJIV KUMAR 6750

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/2283/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
JADUMANI DEKA 7975

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/2285/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
MANINDER SINGH 
SAIMBI 8674

DINANATH 
THAKUR(P),

STARCO METAPLAST 
PVT LTD Vs RADHIKA 
CONFECTIONARY

Neena 
Malhotra(P),

advneenamalhotra@gmail.com

STATE BANK OF INDIA 
Vs VYOM SHARMA

GOPAL CHAND 
SHARMA(P),

STATE BANK OF INDIA 
Vs TARUN RAM 
BHAROSE

GOPAL CHAND 
SHARMA(P),

DEVINDER SINGH Vs 
RAJ TOMAR

sanjeev 
beniwal(P),

manish@gmail.com

M/S ORIENTAL 
AROMATICS LTD Vs 
SHASHANK RAI

ANIL KUMAR 
SAHU(P),

allipcare@gmail.com
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CS (COMM)/335/2021 9810310710 16-09-2021 16-09-2021

CS (COMM)/340/2021 011-49058450 21-09-2021 21-09-2021

EX/163/2021 9999906303 aupadhyay11@hotmail.com 06-09-2021 06-09-2021

EX/162/2021 9999906303 aupadhyay11@hotmail.com 06-09-2021 06-09-2021

EX/169/2021 011-41759900 09-09-2021 09-09-2021

EX/167/2021 011-41759900 09-09-2021 09-09-2021

EX/168/2021 011-41759900 09-09-2021 09-09-2021

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

JAINCO BUILDCON 
PRIVATE LIMITED Vs 
TIRUPATI 
STRUCTURALS LIMITED

RAVI DUTT 
SHARMA(P),

rdsharmaadvocate@gmail.com

PANKAJ RAVJIBHAI 
PATEL Vs SSS 
PHARMACHEM PVT LTD

VIKAS 
KHERA(P),

info@lexfons.com

EDELWEISS RETAIL 
FINANCE LTD Vs SB 
EMBROIDERY

Ankit Kumar 
Maurya(P),

ECL FINANCE LIMITED 
Vs A S ENTERPRISES

Ankit Kumar 
Maurya(P),

M/S ADITYA BIRLA 
FINANCE LIMITED Vs 5 
CORE ACOUSTICS 
PRIVATE LIMITED

VIBHOR 
MATHUR(P),

support@arvlawchambirs.com

M/S ADITYA BIRLA 
FINANCE LIMITED Vs 
FIVE CORE 
ELECTRONICS LIMITED

VIBHOR 
MATHUR(P),

support@arvlawchambirs.com

M/S ADITYA BIRLA 
FINANCE LIMITED Vs 
DIGI EXPORT VENTURE 
PRIVATE LIMITED

VIBHOR 
MATHUR(P),

support@arvlawchambirs.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

EX/173/2021 9810594551 14-09-2021 14-09-2021

EX/181/2021 9810594551 16-09-2021 16-09-2021

EX/183/2021 8130527868 16-09-2021 16-09-2021

EX/182/2021 8130527868 16-09-2021 16-09-2021

EX/187/2021 011-41759900 20-09-2021 20-09-2021

EX/185/2021 011-41759900 20-09-2021 20-09-2021

EX/186/2021 8130527868 20-09-2021 20-09-2021

EX/188/2021 9911000651 21-09-2021 21-09-2021

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

POONAWALLA FINCORP 
LTD Vs R S 
ENTERPRISES

RAJIV RANJAN 
DWIVEDI(P),

rajivranjandwevedi@gmail.co
m

POONAWALLA FINCORP 
LTD Vs GANESH CARD

RAJIV RANJAN 
DWIVEDI(P),

rajivranjandwevedi@gmail.co
m

RBL BANK LTD Vs NITIN 
JASUJA

Devendra 
Kejariwal(P),

devendrakejariwal@gmail.com

RBL BANK LTD Vs NITIN 
JASUJA

Devendra 
Kejariwal(P),

devendrakejariwal@gmail.com

M/S IIFL FINANCE LTD 
Vs J K TRADING CO ORS

VIBHOR 
MATHUR(P),

support@arvlawchambirs.com

M/S IIFL FINANCE LTD 
Vs HARSHA PROCESS 
PRINTERS

VIBHOR 
MATHUR(P),

support@arvlawchambirs.com

FORTUNE CREDIT 
CAPITAL LIMITED Vs 
KOHINOOR TRADERS

Devendra 
Kejariwal(P),

devendrakejariwal@gmail.com

KOTAK MAHINDRA 
PRIME LTD Vs RAHUL

Rohit Bohra(P), rohit@bambhaandnandan.in
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20 North-West NIL

21 NORTH EX/397/2021 SATYAPAL V/S NDMC 27-09-2021 25.09.2021

EX/399/2021 28-09-2021 26.09.2021

EX/400/2021 28-09-2021 25.09.2021

EX/397/2021 27-09-2021 26.09.2021

SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) 

MS. BARKHA
GUPTA, DJ(COMM)

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

FORIS PAPER 
ELEMENTS V/S TREND 
SETTERS

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

SADHNA VYAS V/S  
TRIKUTA BEARINGS

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

M/S IIFL FINANCE 
LIMITED Vs WAVE 
SERVICES

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL
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21 NORTH

EX/399/2021 28-09-2021 27.09.2021

EX/400/2021 28-09-2021 27.09.2021

22 South-West CS COMM. 197/2021 ANKIT KUMAR 8527780290 03.09.2021 31.08.2021

CS COMM. 198/2021 ALOK MOHAN 9818404186 ALOKMPI@GMAIL.COM 03.09.2021 26.08.2021

CS COMM 201/2021 S.K. VASISHT 9868142331 04.09.2021 31.08.2021

CS COMM. 202/2021 S.K. VASISHT 9868142331 04.09.2021 31.08.2021

MS. BARKHA
GUPTA, DJ(COMM)

M/S IIFL FINANCE 
LIMITED Vs GATI 
ENTERPRISES

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

M/S IIFL FINANCE LTD 
Vs SATISH AND CO

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

SH. HARISH 
DUDANI, DJ 
(COMMERCIAL)

CREATIVE 
EDUCATIONAL AIDS P 
.LTD. VS M/S DAILY 
DELITE & ORS

advkumarankit@gmail.com

THE NAINITAL BANK 
LTD. VS PAWAN KUMAR 
& ORS.

UNION BANK OF INDIA 
VS RAJENDER TEHLAN 
& ORS.

SKVASISHT623@GMAIL.CO
M

UNION BANK OF INDIA 
VS SURENDER TEHLAN 
& ORS.

SKVASISHT623@GMAIL.CO
M
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22 South-West

CS COMM. 206/2021 9953740810 08.09.2021 21.08.2021

CS COMM. 210/2021 9810840045 08.09.2021 26.08.2021

CS COMM. 217/2021 M.K. MIGLANI 9811081980 17.09.2021 15.09.2021

CS COMM. 220/2021 NEHA GIRI 8368306904 nehagiri744@gmail.com 18.09.2021 15.09.2021

9717413994 17.09.2021 13.09.2021

OMP COMM. 7/2021 9999373821 03.09.2021 27.05.2021

EX CIVIL- 245/2021 9810223914 03.09.2021 28.06.2021

EX CIVIL- 247/2021 9810223914 03.09.2021 26.08.2021

SH. HARISH 
DUDANI, DJ 
(COMMERCIAL)

RAJESH SHARMA VS 
PINKI AGARWAL & ORS

HEMANT 
KUMAR

contact@chambershk.in

CANARA BANK VS M/S 
DIGITAL TECHNOLOGY 
WORD

SUBHASH KR. 
JHA

skjhaassociates@yahoo.com

M/S BABAJI UDYOG VS 
LALIT KUMAR

mail@wrbindia.com

RAMA SHARMA VS M/S 
BRILLANT

OMP (I) COMM. 
11/2021

TRANSACTREE TECH. P. 
LTD. VS FINHEAL 
FINSERVE P.. LTD.

KARANJOTSIN
GH

Karanjot.singh@gamil.com

NATIONAL HIGHWAYS 
AUTHORITY OF INDIA 
VS G R INFRAPROJECTS 
LTD.

SURI & 
COMPANY

litigation@surico.in

NEOGROWTH CREDIT P. 
LTD. VS KS 
AUTOMOBILES

MUKESH 
KUMAR DRAL

MUKESHDRAL@GMAIL.CO
M

NEO GROWTH CREDIT 
P. LTD. VS TAPAT BOOK 
STORES & ORS.

MUKESH 
KUMAR DRAL

MUKESHDRAL@GMAIL.CO
M
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22 South-West

EX CIVIL- 248/2021 9810333703 03.09.2021 26.08.2021

EX CIVIL- 249/2021 9810333703 03.09.2021 23.08.2021

EX CIVIL- 251/2021 9810223914 03.09.2021 31.08.2021

EX CIVIL- 252/2021 S.P. RANA 9953455007 sprana2013.sr@gmail.com 04.09.2021 31.08.2021

EX CIVIL- 253/2021 S.P.RANA 9953455007 SPRAna2013.sr@gmail.com 04.09.2021 31.08.2021

EX CIVIL- 264/2021 DILIP PANDITA 9811057626 10.09.2021 03.09.2021

EX CIVIL- 265/2021 DILIP PANDITA 9811057626 10.09.2021 03.09.2021

EX CIVIL- 266/2021 DILIP PANDITA 9811057626 10.09.2021 03.09.2021

SH. HARISH 
DUDANI, DJ 
(COMMERCIAL)

CHOLAMANDALAM 
INVEST MENT VS 
SAJJAN SINGH

VANDANA 
KUMAR

vandanaharit@gmail.com

CHOLAMANDALAM 
INVEST MENT VS 
TARUN CHAWLA

VANDANA 
KUMAR

VAndanaharit@gmail.com

NEO GROWTH CREDIT 
VS CLOUD 9 & ORS.

MUKESH 
KUMAR DRAL

MUKESHDRAL@GMAIL.CO
M

AVANSE FINANCIAL 
SERVICE VS I BOOKS 
INSTITUTE P. LTD. & 
ORS.

AVANSE FINANCIAL 
SERVICE VS GAJRAJ 
FLOUR MILLS

AU SMALL FINANCE 
BANK LTD. VS KAPIL 
KUMAR AND ORS.

DILIPPANDIRA@GMAIL.CO
M

AU SMALL FINANCE 
BANK LTD. VS 
NARANDER KUMAR

DILIPPANDIRA@GMAIL.CO
M

AU SMALL FINANCE 
BANK LTD. VS IDUL 
ZUHA AND ORS.

DILIPPANDIRA@GMAIL.CO
M
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